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 to  S.Q.  No.  226

 under  sub-section  (1)  of  sec-
 tion  619A  of  the  Companies
 Act,  1956.

 (b)  Review  by  the  Government
 on  the  working  of  the  above
 Company.

 [Placed  in  Library.
 4042/65).

 See  No.  LT-

 12.11  hrs.

 MESSAGE  FROM  RAJYA  SABHA

 Secretary:  Sir,  I  have  to  report
 ‘the  following  message  recd§ved  from

 the  Secretary  of  Rajya  Sabha:

 “In  accordance  with  the  pro-
 visions  of  rule  111  of  the  Rules
 of  Procedure  and  Conduct  of
 Business  in  the  Rajya  Sabha,  I
 am  directed  to  enclose  a  copy  of
 the  Industries  (Development  and
 Regulation)  Amendment  Bill,
 1965,  which  has  been  passed  by
 the  Rajya  Sabha  at  its  sitting
 held  on  the  23rq  March,  1965”.

 नाभा

 ‘12.113  hrs.

 INDUSTRIES  (DEVELOPMENT
 AND  REGULATION)  AMEND-

 MENT  BILL

 As  PAssep  ४४  RaJya  SABHA

 Secretary:  Sir,  I  lay  on  the  Table
 of  the  House  the  Industries  (Deve-
 lopment  and  Regulation)  Amend-
 ment  Bill,  1965,  as  passed  by  Rajya
 Sabha.

 12.114  hrs.

 CORRECTION  OF  ANSWER  TO
 S.Q.  No.  226

 Workina  Hours  oF  GOVERNMENT
 OFFICES

 The  Deputy  Minister  in  the  Minis-
 try  of  Home  Affairs  (Shri  L.  N.
 Mishra):  Mr.  Speaker,  Sir,  I  regret  to

 General  Discussion

 say  that  there  was  a  slight  inaccu-
 racy  in  the  reply  which  I  gave  to
 a  supplementary  question  asked  by
 Shri  Surendra  Pal  Singh  in  connec-
 tion  with  starred  question  No.  226
 on  the  3rd  March  1965,  in  regard  to
 the  recommendations  made  by  the
 Second  Pay  Commission  for  the  de-
 claration  of  holidays  on  two  Satur-
 days  in  a  month.  The  correct  posi-
 tion  is  that  the  Second  Pay  Commis-
 sion  had  recommended  that  alterna-
 tive  Saturdays  should  be  full  work-
 ing  days  and  full  holidays.  Govern-
 ment,  however,  agree  to  offices  being
 closed  only  .on  one  Saturday  in  the
 month.

 12.113  hrs.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 SrxTretuH  Report

 Shri  Krishnamoorthy  Rao  (Shimo-
 ga):  I  beg  to  present  the  Sixtieth
 Report  of  the  Commitee  on  Private
 Members’  Bills  and  Resolutions.

 12.12  hrs.

 GENERAL  BUDGET—GENERAL
 DISCUSSION—contd,

 Mr.  Speaker:  General  Discussion
 on  the  Budget  (General)  for  1965-66
 to  continue.  Out  of  20  hours  allotted,
 10  hours  and  45  minutes  have  already
 been  taken  leaving  9  hours  and  18
 minutes.

 Shri  P.  R.  Ramakrishnan  may  con-
 tinue  his  speech.  He  has  already
 taken  12  minutes.

 Shri  P.  के,  Ramakrishnan  (Coim-
 batore):  Sir,  to  revive  the  capital
 market,  the  Finance  Minister  has
 taken  three  relief  measures.  First,
 a  system  of  tax  credit  certificates  are
 made  available  to  new  equity  invest-
 ments.  Second,  there  is  exemption
 from  wealth  tax  on  new  equities  for
 five  years,  and  third,  there  is  a  re-
 duction  of  10  per  cent  of  the  face
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 value  on  bonus  shares.  These  mea-
 sures  while  intended  to  revive  the
 depressed  capital  market  conditions,
 are  wholly  inadequate  for  the  pure
 pose.  I  suggest  for  the  consideration
 of  the  Finance  Minister  the  aboli-
 tion  of  the  dividend  tax;  even  if  this
 be  not  acceptable  to  him,  let  there  be
 a  slab  system  taking  into  considera-
 tion  the  dear  money  conditions.  Then
 I  suggest  the  abolition  of  the  capital
 gains  tax  on  bonus  shares,  the  aboli-
 tion  of  surtax,  and  also  reduction  of
 the  ceiling  of  incidence  of  company
 taxation  from  70  to  50  per  cent.  In-
 comes  from  dividends  should  be
 treated  as  earned  income.  What-
 ever  concession  the  Finance  Minis-
 ter  has  made  must  be  made  appli-
 cable  to  issues  made  after  1st  April,
 1964,

 The  Finance  Minister  has  also
 given  three  fiscal  incentives  for  in-
 creased  production.  The  tax  credit
 certificates  are  available  to  25  per
 cent  of  the  excise  duty  on  increased
 production;  they  are  also  available
 to  20  per  cent  of  the  additional  cor-
 poration  tax  including  surtax,  deve-

 lopment  rebate  has  been  increased
 from  20  to  25  per  cent  in  certain

 priority  industries,

 These  measures  are  selective  and
 discriminatory.  In  their  very  nature
 of  discrimination  and  selectivity,  they
 have.  given  the  exchequer  also  direc-
 tion  and  control  of  the  economy.  I
 have  no  doubt  in  my  mind  of  the  ef-

 fectiveness  of  these  fiscal  innovations
 to  give  a  massive  fillip  to  production.
 For  export  promotion,  the  Finance
 Minister  has  given  tax  credit  certi-
 ficates  to  the  extent  of  15  per  cent

 of  the  value  of  exports.  I  have  no

 doubt  that  this  is  a  measure  which,
 even  though  discriminatory  and  se-

 lective,  will  give  him  some  amount
 of  direction  and  control  to  increase
 exports.

 No  citizen  of  this  country  can  be

 happy  at  the  way  mutual  suspicion
 and  distrust  is  growing  between  the
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 private  sector  and  the  public  sector
 in  our  economy.  At  no  time  was  the
 need  greater  for  harmony,  for  a  com-
 mon  sense  of  purpose.  The  appre-
 hension  that  has  been  expressed  in
 certain  quarters  of  public  sector  in-
 dustries  entering  the  consumer  goods
 industry  is  not  shared,  I  am  sure,
 by  many  enlightened  industrialists.

 In  conclusion,  I  wish  to  state  that
 the  health  of  the  economy  can  be
 restored  only  by  increased  produc-
 tion,  both  in  the  agricultural  and  in
 the  industrial  sectors.  The  difficulty
 of  mobigising  resources  for  the
 Fourth  Plan  is  not  as  great  as  stopp-
 ing  the  increase  in  the  rate  of  growth
 of  our  population.  The  monetary
 expansion  should  be  such  that  it  does
 not  exceed  production.  A  definite

 step  has  been  taken  to  give  the  eco-

 nomy  a  sense  of  purpose  and  also

 dynarism.

 Shrimati  Vijay  Lakshmi  Pandit

 (Phulpur):  Since  this  is  the  first  time

 I  have  the  opportunity  of  addressing
 this  hon.  House,  I  would  like  to  pay  &

 tribute  to  the  Prime  Minister  and  his

 colleagues  for  the  maner  in  which  they
 have  faced  the  gathering  storm  in  the

 last  fateful  months.  The  ship  of

 State  has  been  passing  through  very

 stormy  seas,  but  the  hands  that  guided

 it  have  so  far  prevented  it  from  dash=

 ing  on  the  rocks.  One  wonders  what

 might  have  been  our  unhappy  fate

 had  the  hand  at  the  helm  belonged  to

 one  of  the  hon.  Opposition  parties.

 The  Jast  17  years  have  been  years
 of  continued  travail  for  India.  There

 have  been  gigantic  problems  which

 we  have  had  to  face,  and  there  have

 smaller  difficulties  which  have  been

 a  thorn  in  our  path.  Undoubted-

 ly,  some  of  these  are  of  our  own  crea-

 tion,  but  the  vast  majority  of  the  pro-

 blems  were  due  to  the  world  situation

 and  conditions  arising  from  it.  It  is

 true  that  mistakes  have  been  made,  it

 js  true  that  perhes  our  steps  have

 faltered  occasione  and  we  have  not
 moved  as  fast  as  We  would  have  wish-
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 ‘ed,  but  on  the  other  hand,  I  do  suggest
 that  if  the  Government  had  received
 more  co-operation  and  less  condemna-
 tion  from  certain  quarters,  pussibly
 our  mistakes  would  have  been  fewer
 and  our  progress  faster.

 I  am  not  qualified  to  praise  or  blame
 the  Finance  Minister.  My  own  very
 limited  experience  of  budgets  hes  been
 confined  to  my  Embassy  budgets  and
 that  does  not  equip  me  to  deal  with
 the  vast  national  problems  that  the
 thon,  Minister  has  to  face  when  fram-
 dug  his  annual  Budget.  But  it  does
 seem  to  me  a;  an  ordinary  person  with
 cy  certain  amount,  I  hope,  of  common-
 sense,  that  in  the  period  like  the  one
 through  which  we  have  been  passing
 for  the  last  several  years,  in  view  of
 the  many  situations  that  have  grown
 up,  not  as  a  result  of  any  weakness  in
 India  but  as  a  result  of  overall  situa-
 tion  and  our  relationship  with  the
 West  difficulties  have  grown  as  a  part
 of  the  world  situation.  It  is  very
 difficult  today  for  any  Finance  Minis-
 ter  to  produce  a  Budget  that  would
 Bive  satisfaction.  I  would,  perhaps
 have  liked  to  see  a  little  more  relief
 given  to  people  who  have  been  in
 need  of  it  for  a  long  time,  but,  as  I
 said,  not  being  fully  qualified,  I  leave
 the  criticism  of  this  Budget  as  well
 as  matters  of  defence  of  the  under-
 privileged  to  those  who  are  better
 fitted  than  myself  to  deal  with  them.
 t  do  feel,  however,  that  everything
 today  that  we  deal  with,  including
 the  framing  of  a  Budget,  stems  from
 the  moral  crisis  through  which  this
 country  is  passing.  It  is  a  crisis  of
 very  grave  dimensions.

 The  poet  has  said:
 “TL  fares  the  land  to  hastening

 ills  a  prey.
 Where  wealth  accumu’ates

 men  decay.”
 That  is  what  is  happening  in  India.  In
 spite  of  the  Finance  Ministers’
 attempts,  wealth  is  accumulating  in
 the  wrong  hands,  me  are  deteriora-
 ting  and  society  has  become  decadent.
 And  this  is  the  root  cause  of  morc  than
 half  the  problems  that  we  face.  We
 have  to  do  something  about  lifting  up
 the  fhdividual,  we  have  to  do  some-

 but

 thing  about  re-imposing  standards  by
 which  individuals  and  events  could  be
 judged  and  we  must  stop  this  canker
 that  is  growing  up  in  our  midst.  I  feel
 that  all  this  talk  about  corruption  and
 so  on  is  because  we  have  103  that
 yardstick  by  which  we  measure  what
 is  right  from  what  is  wrong.  Today
 we  are  learning  to  live  with  demo-
 ralisation  and  decadence  and  deterio-
 ration.  In  other  word:,  we  accept
 corruption  as  a  norma]  thing.  Except
 for  occasional  voices  that  are  raised
 about  it,  nothing  happens  because,  as
 in  the  west  people  have  learnt  to  live
 with  cold  war  and  it  does  not  threaten
 them  as  it  used  to  do  at  one  time,
 so  today  all  these  forms  of  a  decaying
 society  are  becoming  acceptable  to  us
 on  both  sides  of  the  House  and  all
 over  the  country.  It  is  no  use  anybody
 challenging  this  fact  because  had  there
 been  even  one  group  whose  voice  could
 have  been  raised  against  this,  which
 could  have  worked  for  the  return  of
 those  values  which  seem  to  have  been
 lost,  we  would  have  been  in  a  better
 position  today.  It  is  no  use  attacking
 individual  budgets  or  individual  ion.
 Ministers  for  this  state  of  affairs.  It  is
 something  that  has  gradually  come
 firstly  because  we  are  prone  to  this
 307  of  thing  and  secondly  because  we
 have  in  very  many  ways  taken  the
 line  of  least  revistance.  Instead  of  op-
 posing,  we  are  accepting  conditions  as
 they  exist.

 I  would  here  like  to  refer  in  pas-
 sing  to  the  offer  of  the  Finance  Minis-
 ter  to  those  who  have  unaccounted
 money  ang  have  not  paid  up
 their  taxes  or  declared  _  their
 wealth.  No,  Sir,  I  think  it  is  most
 harmful,  I  cannot  condemn  it  strongly
 enough,  that  the  hon,  Finance  Minis-
 ter  should  hold  out  a  sop  to  people
 who  are  deliberately  depriving  Gov-
 ernment  of  what  is  theirs.  I  think  it
 should  not  be  accepted  under  any
 circumstances  and  the  Government
 should  use  all  its  powers  to  get
 hold  of  ill-gotten  gains  by  peo-

 ‘Sle  who  are  accumulating  them,  not
 for  any  worthy  purpose  but  for  per-
 sonal  aggrandisement  or  whatever  it
 may  be.  This  is  one  of  the  reasons  why
 things  are  slipping  so  badly  and  why
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 Government  is  coming  into  disrepute.
 I  think  it  is  high  time  that  a  clear-
 cut  policy  between  right  and  wrong
 should  be  initiated.

 I  do  not  refer  to  speeches.  We  have
 had  enough  speeches.  I  have  often
 aaid  that  the  number  of  words  spoken
 an  india  must  have  circumvented  the
 ४  obe  many  many  times.  What  the  net
 result  of  all  this  has  been,  has  not
 been  easy  to  see.  Therefore,  what  we
 want  today  is  firm  action  from  those
 whom  we  accept  and  we  honour  as
 our  ,eaders.

 I  faced  an  election  campaign  at  one
 of  the  very  difficult  moments  that  this
 country  passed  through  last  year  and
 that  was  at  the  time  of  the  food  crisis.
 I  know  a  little  about  food  shortages
 and  famine.  I  have  worked  half  a
 dozen  times  in  famines  in  Kathiawar,
 and  they  used  to  be  pretty  bad
 famines.  I  worked  for  one  year  in
 Benga  during  the  great  famine  of
 1943-44  when  I  lived  in  the  villages
 and  picked  up  the  dead  bodies  of  the
 children  and  the  dying  bodies  of
 their  parents  and  came  in  very  close
 touch  with  these  dreadful  situations.
 But  I  am  not  for  a  minute  comparing
 the  Bengal  famine  with  what  happen-
 ed  in  the  foog  crisis,  except  to  this
 extent  that  the  Bengal  famine  was
 undoubtedly  a  man-made  famine  and
 in  Uttar  Pradesh,  it  was  not  entirely
 natural  calamities  that  were  respon-
 sible  for  the  shortage  of  food.  The
 complacency,  and  I  say  with  no  hesi-
 tation,  of  the  hon.  Food  Minister  for
 Uttar  Pradesh  was  something  amaz-
 ing.  The  replies  that  he  gave  at  a
 moment  when  there  was  not  an  iota
 of  grain  in  the  market—and  in  house
 after  house  in  my  constituency  in
 Phulpur  the  women  could  not  light  a
 fire  for  more  than  three  days  in  the
 week  because  there  was  nothing  to
 cook—were  truly  amazing.  The  p-o-
 mise  of  food  tomorrow  is  not  always
 enough,  for,  sometimes,  tomorro
 never  comes,  and  our  own  tomorrow
 has  been  extended  rather  a  long  time,
 and  if  something  does  not  happen
 soon,  then  desperate  people  are  apt  to
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 take  desperate  remedies  in  their
 hands.  We  were  promised  that  food
 was  coming,  and  I  said  in  my  election.
 speeches  too—for  what  else  was  there:
 to  say—that  we  would  give  the  people
 food  because  food  is  coming.
 every  day  in  great  ships  acros  the
 ocean  from  thousands  of  miles  away,
 from  America,  and  other  countfies.
 But  in  my  heart,  I  knew  that  each.
 bag  of  grain  that  comes  to  this  country:
 lessens  our  belief  in  ourselves;  each
 piece  of  assistance  that  comes  to  our
 country  makes  us  feel  that  the  capa-
 city  to  do  things  lies  with  the  person
 who  is  helping  us  and  to  that  extent
 we  are  unable  to  take  real  bene-~
 fits  from  the  assistance  offered  to  us.
 I  know  that  the  people  of  India  are
 grateful  for  the  assistance  they  have
 received.  I  know  the  Government
 985  adequately  thanked  those  who
 have  extended  thier  help  to  us  in  the
 time  of  our  need.  I  have  myself  ex-
 pressed  my  gratitude  whenever  the
 occasion  has  arisen,  but  having  said
 that,  I  do  wish  to  say  with  all  the  em-
 phasis  at  my  command,  that  everv-
 where  I  go,—and  my  life  now  sinee
 November  last  has  been  largely  in  the
 villages—I  have  founda  state  of
 things  which,  unless  remedied,  unless
 built  up,  is  going  to  be  another  stum-
 bling-block  in  the  near  future,  and
 God  knows,  we  have  enough  already.

 So,  if  we  wait  for  the  next  food  cri-.
 sis,  and  again  these  great  ships  sail
 across  the  great  oceans  bringing  re-
 lief  and  remedy  to  us,  we  shall  be  a
 broken  people.

 Another  feeling  that  I  had  while  I
 was  touring  and  which  J  have  in  this
 great  capital  city,  is  that  there  is  no
 sense  of  emergency  anywhere,  no
 sense  of  danger  anywhere;  none  at
 all.  We  are  all  happy;  we  come  to
 Parliament;  we  go  to  our  respective
 meetings  and  we  have  our  evenings
 and  we  do  what  each  one  wishes.  We
 have  our  parties  and  our  entertain-
 ments.  There  is  no  feeling  in  this
 city  or  in  any  part  of  India  that  I
 have  visited  in  recent  times  of  a  sense
 of  urgency,  emergency,  that  gome-
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 thing  is  going  to  happen,  some  fate  is
 going  to  overtake  us  unless  we  chal-
 lenge  it  and  meet  it  at  least  half-way.
 I  am  not  condemning,  and  I  realise
 that  criticism  is  all  too  easy  for  those
 who  do  not  hold  the  reins  of  power,—
 what  gloes  it  matter  how  extravagant-
 ly  speaks  one—I  speak  with  great
 humility  to  draw  the  attention  of
 those  who  are  in  a  position  to  remedy
 these  matters.  What  happens  here?
 Day  after  day,  this  capital  has  par-
 ties.  I  suppose  there  is  no  harm  in
 Parties;  people  normally  like  to  go  and
 meet  others  and  have  a  decent  meal,
 but  what  kind  of  parties  do  we  go  to?
 We  see  tables  laiden  with  all  the
 things  that  the  poor  man  cannot  buy
 and  even  a  man  who  has  money  can-
 not  get  because  they  are  not  in  the
 open  market.  I  am  saying  this
 not  on  my  own  volition  because  on
 several  occasions  western  guests  have
 posed  this  question  to  me  and  asked:
 “Will  you  explain  why  there  is  no
 o-der  or  there  is  no  sense  of  respon-
 sibility  in  your  people,  that  at  this
 moment,  when  food  is  coming  from
 abroad  and  when  there  is  great  scar-
 city  in  the  country  there  should  be
 such  lavish  parties  and  displays  of
 wealth”?  My  mind  goes  back  to  the
 things  I  have  seen  in  the  western
 world,  where  at  the  slightest  hint
 of  any  kind  of  shortage,  people  as  a
 whole  line  up  and  meet  the  situation,
 there  is  not  any  hue  and  cry  and
 feeling  of  frustration  that  arises
 in  the  heart  of  the  poor  man,
 because  he  feels  that  everybody  15
 suffering  equally  under  a  certain  ban
 or  certain  disabilities.  We  have  no
 contro]  over  ourselves.  If  there  is  a
 little  lack  of  sugar  in  the  market,  we
 shout  to  the  high  heavens.  I  do  not
 know  where  sugar  is  lacking.  I  see
 shops  stacked  with  sweets.  Even  in
 the  village  of  Phulpur,  where  people
 were  saying  that  there  was  no  sugar,
 there  was  no  dearth  of  sweets  in
 the  shops.  So,  there  is  some  discre-
 Pancy  some  where  in  the  situation.
 These  things  are  not  mere  matters  of
 discussion.  They  are  very  real  issues
 which  will  not  only  prove  a  threat  to
 us,  but  also  disrupt  the  things  that  all
 of  us  on  both  sides  have  at  heart,

 namely,  a  progressive  and  forward’
 moving  country.

 What  is  needed  is  that  spark  which:
 has  not  been  given  us  yet.  Today
 we  are  waiting  for  the  Government  to:
 ignite  that  spark,  so  that  we  might.
 sink  all  superficial  difficulties,  forget
 the  failings,  on  this  front  or  the:
 other  and  join  together  to  tackle  a
 situation,  which  if  it  is  not  met  in  the-
 right  way,  will  prove  harmful  to  us
 who  call  ourselves  the  ruling  party  andi
 also  to  those  who  sit  on  the  opposi-
 tion  benches.  Unless  we  can  do  this,
 I  am  afraid  we  have  little  hope  ०
 moving  forward.  There  will  always.
 be  set-backs  and  more  set-backs.

 One  reason  for  this  is  a  sense  of
 indecision  that  has  crept  into  this
 country.  People  are  not  making  firm
 decisions  anywhere.  That  is  why
 situations  get  further  involved.  Yow
 cannot  wait  for  a  situation  to  resolve
 itself  any  more.  Perhaps  in  the  old
 days,  such  things  might  have  been
 possible.  But  today  we  live  in  the
 age  of  science  when  every  minute
 counts  and  we  are  losing  the  race
 against  time.  While  the  world  is
 going  forward  to  the  moon  and  into
 space  and  God  knows  where  else,
 we  are  still  trying  to  establish  a
 democracy,  but  without  having  first
 up-rooted  all  the  superstitions,  the
 ignorance  and  al]  the  things  that
 themselves  threaten  the  real  estah-
 lishment  of  any  progressive  pattern.
 of  living  in  the  kind  of  world  into:
 which  we  have  been  placed.  So,  it
 becomes  immediately  necessary  for
 us  to  face  the  situations,  They  are
 ugly,  most  of  them,  but  ugly  situa-
 tions  must  be  faced  even  more  firmly
 and  with  more  resolution  than  the
 good  ones,  and  definite  measures,.
 positive  action,  must  be  taken.

 What  do  we  sec?  Nothing  but  rocks’
 ahead.  There  is  no  time  for  me  today
 to  go  into  many  of  the  things  I  would’
 have  liked  to  say.  Therefore,  I  am
 generalising.  On  a  later  occasion  per-
 haps  I  will  go  into  those  matters  more:
 fully.  The  road  ahead  of  us  is  strewn
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 with  rocks,  From  Kerala  to  Kashmir,
 from  Sheikh  Abdullah  to  Vietnam,
 there  are  no  decisions.  We  are  be-
 coming  the  prisoners  of  our  indeci-
 sion.  I  believe  that  socialism  is  the
 only  road  that  can  take  India  out  of
 this  situation  into  the  promised  land.
 The  reason  is  a  very  simple  one.  It
 needs  no  great  books,  no  great  logic
 and  no  great  teachers  to  tell  us  about
 it.

 Shri  Ranga  (Chittoor):  Question.

 Shrimati  Vijay  Lakshmi  Pandit:  We
 ‘see  how  the  world  has  been  shaped
 since  the  last  war.  We  see  the  forces
 fighting  for  supremacy.  We  know
 ‘that  the  only  forces  that  can  stand  up
 in  Asia  and  Africa  today  against  the
 disrupting  forces  that  are  around  is
 ‘socialism.

 Shri  Ranga:  No,  no.

 Shrimati  Vijay  Lakshmi  Pandit:  We
 have  to  establish  socialism.  It  is  true
 that  we  have  accepted  a  socialist  pat-
 tern  of  society.  I  do  not  know  exact-
 ly  what  that  means.  I  am  talking
 about  socialism  in  the  broad  sense.  I
 ~would  like  to  say  that  one  reason  why
 the  implementation  of  our  projects  and
 many  of  the  things  we  would  like  to
 do  are  not  being  fulfilled  is  because
 we  are  making  compromises  with  the
 concept  of  socialism.  We  should  not
 thave  accepted  this  if  we  were  not  fully
 prepared  to  implement  it.

 But  here  again  lies  a  sorry  story.  I
 ‘do  not  know  whether  that  is  a  story
 which  belongs  to  India  alone,  whether
 it  is  eastern  or  just  a  human  failing
 that  people  find  it  rather  easy  to  raise
 their  hands  rather  than  1०  agitate
 their  brains.  Therefore,  when  new
 ideas  are  put  forward,  a  vast  mass  of
 ‘people  would  raise  their  hands  and
 say  “Aye”.  The  duty  having  been
 done,  the  implementation  of  the
 “Aye”  was  left  to  a_  little  group.
 How  can  ministers  however  able,  how
 ‘ean  individual  men,  who  are  after  all
 nly  human  with  human  failings  and
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 human  frailty,  over-ride  a  situation
 like  this?  Therefore,  I  would  say
 with  great  respect  to  the  Prime  Min-
 ister,  who  has  done  me  the  honour  of
 Sitting  here,  that  we  look  to  to
 see  to  it  that  ten  things  that  are
 accepted  by  this  country  would  be
 carried  forward  by  the  people.  In
 that  alone  lies  our  hope.  We  cannot
 use  socialism  merely  as  a  slogan  and
 then  compromise  on  every  level,
 whether  it  is  financial,  economic  or
 social.

 There  must  be  one  clear-cut  policy
 and  the  road  to  it  would  be  equally
 clear  if  our  leaders  took  a  firm  stand.
 The  outmoded  beliefs  which  still  exist
 in  the  country  will  take  time  to  go.
 I  don’t  think  anybody  has  the  means
 of  digging  them  out  in  a  moment.  But
 in  17  years  little  attempt  has  been
 made  to  dig  them  out.  Therefore  a
 time  will  come  when  those  whom  we
 do  not  want  in  power  will  be  there
 because  they  would  have  dug  out
 those  beliefs  and  the  air  of  light  and
 reason  will  have  come  into  the  minds
 of  those  which  are  clouded  today,

 The  other  day  I  saw  in  one  of  the
 English  papers  a  television  interview
 given  by  the  Prime  Minister  of  Eng-
 land.  If  you  take  out  the  word  “Eng-
 land”  or  “UK”  wherever  he  uses  it,  it
 woulg  apply  to  us  today.  For  inst-
 ance,  in  one  place  he  says:

 “The  attitude  that  was  good
 enough  for  our  grandfathers  is  nov
 good  enough  for  us”.

 This  is  a  problem  we  have  to  face
 every  day.  We  are  always  called  back
 from  any  attempt  to  move  forward
 by  saying  that  our  grandfathers  did
 not  do  it—Parampara—and  we  must
 go  on  that  line.  But  Parampara  did
 not  have  science;  there  was  no  space
 age,  no  atom  bombs,  no  nuclear  wea-
 pons.  Referring  to  their  industrial
 output  and  so  on,  in  another  place
 he  says:

 “Phi  has  to  be  a  total  national
 effort.  This  is  the  first  and  fore-
 most  job  before  us  of  producing,



 <557  General  Budget

 producing  and  producing.  It
 means  harnessing  to  our  peace-
 time  job,  as  we  did  in  war  time
 all  the  resources  of  skill,  science
 ang  technology,  ruthlessly  moder-
 nising  traditional  things,  no  mat-
 ter  who  gets  hurt,  purposefully
 ‘expanding  new  and  _  challenging
 things  which  here  and  elsewhere
 ‘are  being  created  by  the  frontiers
 of  science.  It  means,  in  other
 words,  change.”

 Then  he  says:
 “We  are  too  content  to  sit  back

 and  let  others  take  over  leaving
 us  behind,  where  yesterday  we
 led  the  world.”

 We  have  not  leq  the  world,  but  I  do
 make  bold  to  say  that  we  had  a  very
 fine  position  in  the  world,  yesterday.
 And,  if  we  want  to  have  it  tomorrow,
 we  had  better  look  to  today.  It  is
 today  that  we  must  retrieve  the  posi-
 tion  that  we  are  rapidly  losing.

 I  do  not  like  the  word  leadership,
 but  there  is  such  a  thing  in  the  world
 as  co-operation  jand  understanding
 and  co-ordinating  one’s  activities.  It
 is  a  world  in  which  we  must  all
 share.  It  is  a  world  in  which  we
 must  give  and  take,  and  unless  we
 do  that  we  are  going  to  find  our-
 selves  not  only  not  leading  anybody,
 possibly  not  even  able  to  lead  our
 own  country.

 “Today”  says  Harold  Wilson  again,
 “the  call  is  not  for  courage  and  sacri-
 fice  in  war  but  for  8  determined
 drive  to  pay  our  way  in  the  world”.
 Let  us,  Sir,  pay  our  way  in  the
 world.  Let  us  build  ourselves  up  to
 the  height  to  which  we  know  we  can
 rise,  because  we  have  risen  to  it  be-
 fore.  Why  is  the  Government  afraid?
 What  is  the  Government  afraid  of?
 The  country  is  behind  the  Govern-
 ment  solidly.  We,  in  the  House,  are
 of  intelligent  men  and  women,  eager
 and  willing  to  help  our  Government
 and  our  Prime  Minister  to  mould  the
 destiny  of  this  nation.  We  are  not
 pawns  on  the  chequer  board  of  fate.
 ‘We  do  not  have  to  look  to  the  stars  to
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 tell  us  what  our  fortune  is.  We  know
 what  our  fortune  is.

 Shri  Daji  (Indore):  Many  ministers
 do  that.

 Shrimati  Vijay  Lakshmi  Pandit:  We
 want  to  give  whatever  we  have  of
 capacity,  of  ability,  of  love,  service
 and  whatever  else  we  posses  to  those
 who  have  the  stupendous  task  today
 of  building  up  a  new  nation  out  of
 old  material.

 Sir,  I  would  end  with  the  plea  to
 the  Prime  Minister  and  his  colleagues
 that  they  should  move  forward  with
 resolution  to  the  completion  of  that
 task  and  assure  them  that  we  would
 walk  behind  them  with  faith  and  with
 loyalty.  But—and  there  ig  a  “but”—
 there  must  be  no  compromise  with
 principles,  for  only  in  this  way  shall
 we  see  the  dawn  of  a  new  day.

 Shri  N.  Dandeker  (Gonda):  Mr.
 Speaker;  Sir,  let  me  now  turn  to  the
 Budget,

 An  hon.  Member:  From  socialism
 to  capitalism.

 Shri  N.  Dandeker:  This,  Sir,  is  a
 very  difficult  budget.  It  has  been  very
 cleverly  drawn  up  and  skilfully  pre-
 sented.  At  the  same  time,  there  are
 tricky  pieces  in  this  budget,  particu-
 larly  when  one  comes  to  examine  the
 central  claim  of  the  Finance  Minister
 that  the  deficit  for  the  year  1964-65
 wag  substantially  lower  and  that  at
 the  current  level  of  taxation  there  is

 a  surplus  in  the  budget  for  1965-66
 and  that  it  involves  no  further  deficit
 financing.

 As  I  studied  the  budget  and  listened
 to  the  speeches  on  the  budget  in  this
 House,  I  began  to  feel  the  need  for
 some  standards  of  reference  on  the
 basis  of  which  one  could  come  to  some
 fairly  clear  conclusions  in  assessing
 the  nature  and  impact  of  the  budget.
 So  far  as  I  can  see,  the  Finance  Min-
 ister  himself  has  provided  nothing  by
 way  of,  what  one  might  call  “a  frame
 of  reference”,  except  to  enunciate  a
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 number  of  admirable  principies  and
 to  hold  out  a  number  of  expectations
 in  Part  A  of  his  speech;  but  when  one
 comes  to  part  B  of  his  speech,  one
 finds  that  there  has  been  very  little
 implementation  of  those  expectations
 except  in  regard  to  personal  taxation.

 In  trying  to  decide  what  sort  of
 standards  of  reference  one  should
 adopt  for  purposes  of  considering  and
 assessing  the  quality  of  this  budget,
 Shri  Masani  offered  three  standards  of
 reference.

 Shri  Narendra  Singh  Mahida
 (Anand):  There  is  too  much  distur-
 bance  in  the  House,  Sir,  with  the  re-
 sult  that  we  are  not  able  to  hear.

 Mr.  Speaker:  Order,  order.

 Shri  N.  Dandeker:  Shri  Masani,  in
 hig  speech  on  the  budget,  chose  to
 formulate  three  standards  of  refer-
 ence  by  which  to  judge  the  effect  of
 the  budget.  They  are:  the  effect  of
 the  budget  on  prices,  the  effect  of  the
 budget  on  the  balance  of  payments
 and  on  foreign  exchange’  generally,
 and  the  effect  of  the  budget  on  growth
 prospects  of  the  economy.  This  for-
 mulation,  however,  encountered  a  con-
 siderable  amount  of  opposition  mainly
 on  ideological  grounds;  and  once  agaia
 we  got  lost  in  a  number  of  isms,  some
 enquiring  whether  there  wag  any
 socialism  in  the  budget,  others  assert-
 ing  that  there  was  a  good  deal  of
 capitalism  in  it;  and  I  myself  saying
 to  mysel¢  that  I  am  not  interesteg  in
 any  “isms”,  What  I  want  to  know  is
 whether  I  can  find  some  guide  lines,
 some  standards  of  reference  by  which
 I  can  judge  this  budget.

 For  myself  I  came  to  the  conclusion
 that  the  best  standpoint  for  judging
 this  budget  would  be  the  impact  it
 has  on  the  ordinarily  intelligent  citi-
 zen  of  the  country.  I  use  the  term
 “ordinarily  intelligent  citizen”  instead
 of  the  very  fasionable  expression
 “common  man”  because  the  intelligent
 citizen  is  that  uncommon  man  who
 hag  got  some  commonsense  which  is
 so  uncommon.
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 Now,  Sir,  looking  at  it  from  the
 standpoint  of  the  ordinary  citizen,  I
 esk  myself  three  questions  and  I  pro-
 nose,  in  considering  this  budget......

 Shri  Nath  Pai  (Rajapur):  Mr.
 Speaker,  we  understand  that  there  is
 a  considerable  disturbance  as  a  result
 of  the  speech  that  preceded  Shri
 Dandeker.  But  they  should  go  and
 think  about  its  consequences  in  the
 Central  Hall  and  allow  other  speakers
 here.

 Mr.  Speaker:  Order,  order,  In  spite
 of  my  calling  the  House  to  order  again
 end  again,  there  are  some  hon,  Mem-
 hers  who  are  still  talking.

 Shri  Nath  Pai:
 tening;  they  are
 terruptions).

 They  are  not  lis-
 discussing...  (In-

 Mr.  Speaker:  Order,  order.  This
 House  should  not  be  converted  inte
 the  Central  Hall  or  the  lobby.

 Shri  N.  Dandeker:  1  propose,  Sir,
 in  considering  thig  budget,  to  ask  and
 attempt  to  answer  three  questions.
 Firstly,  what  has  the  ordinary  man
 gone  through  over  the  last  15  years?
 Secondly,  what  were  his  expectations
 of  this  budget  in  the  light  of  the  fin-
 ancial  and  economic  crisis  of  which
 we  have  heard  so  much  repeatedly
 during  the  last  six  months  in  numer-
 OUs  pronouncements  from  the  Finance
 Minister,  in  the  President’s  00९33
 and  in  many  other  contexts?  What
 were  the  expectations  of  the  ordinary
 man  in  the  light  of  those  statem.nty
 as  regards  the  budget  formulations  of
 the  Finance  Minister?  Thirdly,  Sir,
 how  does  the  budget  stand  up  to  these
 expectations?

 Let  me  begin  by  clearing  any  kind
 of  misconception  that  might  exist  ar
 to  the  sort  of  a  person  do  I  mean  by
 the  “ordinary  man”.  I  am  not  talkirg
 about  the  wealthy.  I  am  not  consider-
 ing  those  in  affluent  circumstances.  I
 am  not  even  considering  the  well-to-
 do.  I  am  concerned  primarily  with
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 the  kind  of  persons  the  Finance  Minis-
 ter  said  he  was  concerned  with,
 namely,  those  whose  annual  income
 is  about  Rs.  15,000  or  less.  The  statis-
 tically  average  person  in  this  coun-
 try  is  a  person  with  a  wife  and  about
 four  dependants—may  be  his  children
 or  may  be  some  other  dependants,—
 making  a  family  of  six.  His  average
 income  statistically,  the  average  share
 of  the  national  income  of  such  an
 ordinary  man  is,  on  my  estimate  for
 the  year  1964-65  at  the  current  prices,
 about  Rs.  360  per  annum.  Since  that
 is  the  “per  capita”  figure,  the  “per
 family”  figure  is  of  the  order  of
 Rs,  2,160  per  annum.  It  is  not  a  very
 munificent  sum,  it  is  a  very  small
 share  of  the  national  income  per
 family.

 I  am,  nevertheless,  going  to  try  and
 wear  My  considerations  of  the  budrct
 to  persons  of  that  category  and  also
 persons  up  to  Rs,  5000  or  Rs  10,000
 meome  per  family.  They  constiiute
 the  vast  majority  of  the  people  of  tris
 country,  and  it  is  right  and  proper
 that  the  consideration  of  the  budget
 on  its  merits  should  be  geared  to  the
 hopes,  expectations  and  the  experi-
 ence  of  these  ordinary  people.  Sz-
 condly,  Sir,  I  am  personally  satis*ed
 that  what  emerges  on  considering  this
 hudget  from  the  standpoint  of  those
 people  ig  equally  applicable  to  :hose
 in  higher  income  brackets;  that  is.  I
 do  not  for  a  moment  believe  there  is
 any  real  conflict  of  interests.

 Thig  ordinary  man  with  a  family  of
 six,  with  his  share  of  the  national  in-
 come  of  1964-65  estimated  at  Rs  2,160
 Fer  annum,  is  at  current  prices  ard  in
 money  terms  something  like  40  per
 cent  better  than  in  the  year  1949-50
 at  the  current  prices  then.  But  I  find
 that  on  moderating  this  for  the  rise
 in  the  cost  of  living—I  emphasize  the
 rise  in  the  cost  of  living  and  not  mare-
 ly  the  general  average  rise  in  who'e-
 sale  prices  —over  the  last  15  ycars
 there  has  been  a  serious  errosizn  of
 income  of  the  ordinary  man  and  of
 most  persons  in  this  country  by  way
 of  indirect  taxation  mounting  upon

 indirect  taxation,  af  the  central  level,
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 at  the  State  level,  at  the  municipal
 tevel,  at  all  levels.  I  fing  also  an
 enormous  erosion  of  his  income  in
 terms  of  cost  of  living,  that  is,  by  re-
 ference  to  the  consumer  price  index.
 Taking  the  base  year  1949  and  relate
 ing  it  to  the  average  for  the  ycar
 1964,  I  find  that  although  in  roney
 terms  the  average  family  income  is  40
 per  cent  higher,  in  actual  real  terms
 his  income  is  something  like  10  per
 cent  lower.  This  is  the  fact  of  expe-
 rience  of  the  ordinary  people  of  this
 country,  namely,  that  while  their
 Inoney  10013  have  risen  somewnat,
 their  real  incomes  in  consequence
 of  the  two  erosions  that  I  have  refer-
 red  to,  have  diminished  considerably.

 On  these  facts,  what  did  the  ordin-
 ary  citizen  expect  of  this  budget?  On
 the  facts  that  I  have  just  mentioned,
 and  on  the  background  facts  of  the
 economic  crisis,  the  production  crisis,
 the  foreign  exchange  crisis,  food  crisis,
 moral  crisis  and  the  like,  what  did  the

 ordinary  man  expect?  What  did  he
 hope  for  out  of  this  budget,  in  so  far
 as  he  is  concerned?  I  suggest  that
 he  expected  three  things  and  it  will
 be  with  reference  to  those  three  things
 that  I  intend  to  examine  the  budget
 that  the  Finance  Minister  has  presen-
 ted.

 Firstly,  I  submit  with  complete  con-
 viction  that  the  ordinary  man  expect-
 ed  that  there  would  be  no  frurtner
 erosion  of  his  income  by  any  further
 load  of  indirect  taxation.  Seconc:.  t  ¢
 ordinary  man  expected—and  there  is
 no  doubt  whatsoever  about  it;  every-
 body  here  knows  it  and  everybody
 in  the  country  hoped  for  it—that  there
 should  be  no  further  erosion  of  his
 income  by  rising  prices  and  by  rise  in
 the  cost  of  living.  Thirdly,  he  was
 also  hopeful  enough,  he  hoped  that  if
 possible  his  real  income  might  also
 somewhat  increase.  These  three  ex-
 pectations  have  of  course  to  be  trans-
 lated  into  technical  terms  and  this
 budget  has  to  be  considered  in  the
 light  of  those  technical  requirements.
 by  reference  to  those  standards  of
 reference  that  I  have  indicated.
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 Let  me  consider  the  first  require-

 ment,  namely,  that  there  should  be  no
 further  erosion  of  the  income  of  the
 people,  the  ordinary  people  of  this
 country  and  the  ordinary  families  of
 this  country,—by  any  further  load  of
 indirect  taxation.  Having  made  that
 statement,  I  have  only  to  look  at  the
 budget  to  come  to  the  conclusion  that
 there  is  going  to  be  still  further  con-
 siderable  erosion  of  his  income  as  a
 result  of  this  particular  budget,  in  the
 first  place,  by  regulatory  duties  im-
 posed  on  the  17th  of  February,  ten
 days  before  the  budget  and,  in  the
 second  place,  by  the  whole  range  of
 additional  import  duties,  additional
 excise  duties,  additional  countervail-
 ing  duties  etc.  etc.,  mitigated  to  some
 extent  by  some  reduction  in  the  ex-
 cise  duties  on  certain  articles.  In  the
 budget,  which  as  I  said  is  somewhat
 cleverly  but  also  trickly  drawn  up,
 the  effect  of  all  this  was  stated  to  be
 an  increase  in  revenue  of  only  Rs.  1.5
 crores  or  some  such  figure.  But  that
 is  only  because  the  load  imposed  by
 the  regulatory  duty  on  the  17th  Feb-
 ruary  has  not  been  taken  into  account.
 If  one  takes  that  into  account  the
 total  net  effect  of  this  budget  is  a
 substantial  erosion  of  the  income  of
 the  ordinary  family.

 At  this  stage,  Sir,  I  would  like  to
 comment  upon  a  certain  fallacy  that
 ig  continually  exploited.  It  is  main-
 taineq  that  it  is  not  always  the  case
 that  indirect  taxation  goes  down  to  the
 ground  level,  so  to  speak,  and  consti-
 tutes  a  burden  on  the  consumer.
 Whether  there  is  any  truth  or  partial
 truth  in  that  proposition  in  an  ordi-
 narily  flourishing  economy  with  free
 competition  and  ample  production  and
 things  of  that  kind,  the  fact  of  the
 matter  is  that  in  an  economy  of  all-
 round  shortages,  where  the  nature  of
 the  demand  in  technical  terms,  ex-
 presseq  in  money  terms,  is  highly  in-
 elastic,  the  consequences  of  imposing
 any  indirect  taxation  at  all  of  any
 level  and  of  any  kind,  whether  by
 way  of  import  duty,  excise  duty,
 countervailing  duty,  sales  tax  or  pet-
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 rol-tax,—the  impact  of  all  that  even-
 tually  goes  down  pretty  quickly  on  to
 the  shoulders  of  the  consumer.  So,  on
 examining  the  budget  with  reference
 to  the  first  test  of  the  ordinary  man,
 namely,  whether  his  income  is  going
 to  be  gurther  eroded  by  further  bur-
 dens  of  indirect  taxation,  the  inescap-
 able  conclusion  is  that  there  is  going
 to  be  serious  erosion.

 There  is  another  current  fallacy  to
 which  I  would  like  at  this  point  to
 briefly  refer.  There  is  in  this  speech
 and  other  earlier  budget  speeches  con-
 tinuous  talk  of  mopping  up  surplus
 purchasing  power  and  restricting  con-
 sumption  of  available  resources.  For
 purposes  of  justifying  the  burden  of
 increased  indirect  taxation  the  “mop-
 ping  up”  of  surplus  purchasing
 capacity  is  brought  in.  To  me  this
 sound  like  the  example  of  a  leaking
 room,  where  a  lot  of  water  has  col-
 jected  in  one  particular  corner  and  a
 person  with  a  rag  mops  up  that  water
 from  that  corner  and  squeezes  the
 water  out  of  the  rag  in  another  cor-
 ner  of  the  room.  If  the  purchasing
 power  that  is  supposedly  mopped  up
 in  these  ways  is  put  back  again  into
 the  economy  then  there  is  no  real
 mopping  up  of  any  purchasing  power
 whatsoever.  So,  this  business  of  res-
 tricting  consumption  only  reminds  me
 of  this  continual  appeal  for  the  last
 15  years  to  the  ordinary  man  to  tight-
 en  his  belt,  to  restrain  himself  from
 consumption.  His  button  is  coming
 out  of  the  back.  He  is  no  longer  in  a
 position  to  tighten  his  belt  any  fur-
 ther.

 Let  me  take  another  aspect  of  this
 matter,  namely,  the  ordinary  man's
 expectation  that  there  should  be  no
 further  erosion  of  his  income  by  ris-
 ing  prices  and,  in  particular,  rise  in
 consumer  cost  of  living.  This  invol-
 ves,  in  technical  terms,  an  examina-
 tion  of  the  budget  from  three  specific
 aspects.  First  of  all,  as  regards  mone-
 tary  inflation  has  there  been  a  com-
 plete  stoppage  of  deficit  financing,
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 whether  open  or  concealed  or  indirect?
 Secondly,  has  there  been  any  arrest
 in  so  far  98  mounting  governmental
 expenditure  is  concerned?  Has  there
 been  any  arrest  of  the  “demand-pull”
 type  of  inflation,  represented  by  the
 vast  scale  of  public  expenditure  of
 the  Central  Government,  State  Gov-
 ernments,  municipal  and  local  bodies?
 Thirdly,  will  there  be  any  arrest  of
 the  “cost-push”  type  of  inflation?

 Let  me  take  a  look  at  these  three
 aspects  of  the  ordinary  man’s  demand.
 He  cannot  express  them  in  technical
 terms;  so  he  will  say  “for  heaven’s
 sake  there  should  be  no  further  ero-
 sion  of  my  income  any  longer  by  ris-
 ing  prices.”  Before  I  examine  these
 details,  I  would  like  to  remind  the
 Finance  Minister  that  he  carries  a
 heavy  burden  of  broken  promises  in
 this  respect,  made  solemnly  over  the
 past  six  months.  In  his  statement
 when  announcing  the  first  increase  in
 bank  rate  in  September  last  he  said—
 1  am  quoting  his  words—

 “A  policy  of  utmost  economy  in
 governmental  expenditure  and  a
 drastic  pruning  down  of  non-
 essential  expenditure  is  called  for
 urgently  to  reduce  the  strain  of
 excess  demand  on  the  economy.”

 This  is  what  he  has  said  “to  reduce
 the  strain  of  excess  demand.”  Then
 he  says:

 “A  few  weeks  ago  1  had  an-
 nounced...

 It  has  remained  at  the  stage  of  an-
 aouncement.

 “A  few  weeks  ago  I  had  an-
 nounced  that  the  Central  Govern-
 ment  had  decided  to  effect  econo-
 mies  in  expenditure  of  over  Rs.  70
 crores,  I  would  to  reiterate,  how-
 ever,  that  this  figure  must  be  re-
 garded  as  the  absolute  minimum.”

 13  hrs.

 This  is  one  promise.  Another  pro-
 mise—I  will  not  read  it  because  it  is
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 very  extremely  well  put  relating  to
 deficit  financing  is  contained  आ  the
 President’s  Address  and  also  in  the
 Finance  Minister’s  own  statement  on
 the  17th  og  February  1965  +  this
 House  when  announcing  the  second
 rise  in  the  bank  rate.  Again,  the  pro-
 mises  were  that  saving  was  needed  to
 stimulate  investment,  everything  was
 needed  to  stimulate  production,  every-
 thing  was  necessary  to  cut  down  de-
 ficit  financing  and  every  effort  must
 be  made  to  shut  down  expenditure  on
 the  scales  which  had  become  custom-
 ary.  I  venture,  sorrowfully  to  sub-
 mit  that  I  see  no  evidence  of  the  ful-
 filment  of  these  promises  in  the  bud-
 get  that  has  been  presented.  Let  me
 look  at  the  first  one,  namely,  the  ques-
 tion  about  monetary  inflation  result-
 ing  from  deficit  financing.  I  say,  the
 budget  is  full  of  tricks.  On  this  ques-
 tion  of  deficit  financing,  it  really  is
 full  of  tricks.  In  the  1964-65  Original
 Estimates,  the  deficit  was  indicated  at
 Rs.  96  crores.  I  find,  on  an  examina-
 tion  of  that  budget,  that  the  deficit
 really  intended  was  only  Rs.  11  crores,
 the  difference  representing  intended
 repayment  of  PL-480  counter-part
 fund  borrowing  to  the  extent  of  Rs.
 85  crores.  In  other  words,  actually,
 even.  the  budget  of  last  year  was  not
 a  budget  with  a  deficit  of  Rs,  96
 crores.  It  was  only  a  deficit  budget
 of  Rs  11  crores.  Ip  the  lgiht  of  that,
 let  me  look  at  the  Revised  Estimates
 for  1964-65.  The  true  budget  deficit
 for  that  year  is  not  Rs.  80  crores,  as
 claimeg  by  the  Finance  Minister, but
 it  is  actually  Rs.  91  crores  the  differ-
 ence  being  represented  by  borrowings
 (instead  of  repayments)  from  PL-480
 counterpart  fund  to  the  extent  of
 Rs.  11  crores.  In  other  words,  the  true
 deficit  financing  of  1964-65  budget  has
 gone  up  from  a  true  deficit  of  Rs.  11
 crores  (Estimated  )to  a  true  deficit
 of  Rs.  91  crores  (Revised  Estimate).
 To  this  must  be  added  the  increase  of
 some  Rs.  84  crores—I  have  not  got
 the  precise  figure,—in  the  Reserve
 Bank’s  holdings  of  Government  loans
 diminished  except  by  the  extent,  to
 which  this  represents  the  funding  of
 Treasury  Bills.
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 Now,  let  have  a  look,  from  the  same

 standpoint,  at  the  1965-66  budget.  It
 has  been  presented,  with  great  eclat,
 as  a  budget  which  at  current  level  of
 revenue  taxation  involves  a  surplus
 of  Rs,  10  crores.  Actually,  that  cur-
 rent  level  of  revenue  taxation  includes
 the  regulatory  duty  of  10  per  cent  im-
 posed  only  10  days  earlier  so_  that,
 whatever  be  the  estimate  of  that  par-
 ticular  amount—one/  does  not  know
 how  much  of  that  is  included  in  the
 current  year’s  budget  as  revenue  at
 current  rates  of  taxation—assuming  it
 is  Rs.  50  crores,  the  budget  not  even
 on  the  face  of  it  was  a  budget  of
 Rs.  10  crores  surplus  but  it  was  a  bud-
 get  of  Rs.  40  crores  deficit.  That  is
 comparatively  a  minor  point.  The  real
 point  is  this  that  this  budget,  osten-
 sibly  a  surplus  budget  of  Rs.  10
 crores,  is  a  deficit  budget  of  Rs.  181
 crores  the  difference  being  represent-
 ed  by  Rs,  191  crores  borrowings  from
 PL-480  counterpart  funds.

 I  will  pause  here  for  a  moment  to
 Say  a  word  or  two  about  PL-480  rac-
 ket.  I  call  it  a  racket  because  the
 Government  have  now—I  emphasise
 these  words—the  Government  have
 now  acquired  a  vested  interest  in  im-
 porting  foodgrains  under  PL-480.  They
 can  use  the  damn  thing  pardon  my
 language  twice  over;—they  use  _  it
 once  as  foodgrains  and  then  use  as
 the  money  again.  I  know  there  has
 been  a  good  deal  of  controversy  on
 the  subject  of  PL-480  to  which  the  re-
 injecting  money  into  the  economy
 from  the  PL-480  counterpart  funds
 held  by  the  Reserve  Bank  of  India
 ig  inflationary.  I  personally  have  no
 doubt,  whatever  the  laboured  defence
 to  the  contrary,  namely,  borrowings
 from  PL-480  is  not  inflationary—  it
 may  be  deficit  financing  of  a  kind  but
 it  is  not  inflationary—that  has  been  a
 laboured  case  and  that  has  been  at-
 tempteqg  in  an  unconvincing  manner
 by  the  Reserve  Bank  of  India.  But
 one  is  only  to  realise  that  it  is  an
 extremely  perverted  argument  the  fact
 is  this  that  there  is  no  doubt  what-
 ever  that  the  net  drawals  from  PL-
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 480  out  of  the  Reserve  Bank  funds
 is  deficit  financing.  I  have  equally
 no  doubt  that  it  ig  deficit  financing  of
 an  inflationary  nature,

 Meanwhile,  the  PL-480  aid  conti-
 nues  to  be  used  as  a  “KAMADHENU”
 by  the  Government  of  India:  once  for
 the  purpose  of  importing  foodgrains
 ang  a  second  time  for  using  it  as
 money.  This  is  perhaps  the  most
 dangerous  expedient  for  the  national
 economy.  It  is  perhaps  for  that  very
 reason  that  over  the  last  five  or  seven
 years,  agriculture  has  been  neglected
 because  they  could  use  this  thing
 twice  over.  This  is  perhaps  the  very
 Teason  why  not  only  have  the  PL-480
 imports  continued  but  have  steadily
 increased  because  it  furnishes  a  very
 huge  base  of  concealed  deficit  finan-
 cing  to  the  Finance  Minister.  I  sub-
 mit  that  it  is  a  very  very  dangerous
 thing.  It  poisons  the  system.  Like
 all  poisons,  if  taken  in  therapeutic
 doses  it  is  a  tonic  but  if  taken  in  ele-
 phantine  doses,  it  is  absolutely  fatal.

 Let  me  turn  now  to  the  secong  part
 of  this  problem  of  arresting  inflation,
 namely,  “Demand  Pull  Inflation”.  I
 have  read  out  earlier  an  extract  from
 the  Finance  Minister’s  statement  made
 in  September  last,  and  I  do  not  have
 to  really  add  much  to  what  the  Fin-
 ance  Minister  himself  stated  in  the
 most  lucid  and  succint  terminology:

 “|...A  policy  of  utmost  economy
 in  governmental  expenditure  and

 a  drastic  pruning  down  of  non-
 essential  expenditure......

 —the  thing  has  been  very  pithily
 stated;  it  could  not  be  improved  upon;
 I  might  try  to  edit  it  but  I  can’t  im-
 prove  it—

 “...,.is  called  for  urgently  to
 reduce  the  strain  of  excess  de-
 mand  on  the  economy.”

 As  I  said,  I  will  not  attempt  to  do
 anything  more  than  to  fill  up  the  gap
 in  that  exposition.  And  the  gap  is
 quite  plainly  only  this,  that  the  Fin-
 ance  Minister  hag  really  to  do  a  dras-
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 tic  job,  a  drastic  and  painful  job  of
 cutting  out  those  massive  doses  of
 expenditure  that  are  being  continu-
 ously  injected  into  the  economy.

 When  one  examines  the  budget  esti-
 mates  from  this  stand  point,  one  finds
 there  is  increase  of  expenditure  all
 round.  As  regards  defence—I_  will
 leave  it  alone—I  am  not  ever  going
 to  say  that  there  is  not  enough  money
 for  defence.  But  there  is  one  propo-
 sition  I  must  emphasise  in  that  con-
 nection.  I  say  this  that  when  you  had  al-
 ready  stated  at  the  time  of  drawing
 up  the  Third  Five  Year  Plan,  when
 there  was  no  question  of  Chinese  ag-
 gression  or  any  other,  that  we  were
 going  to  the  utmost  limit  of  our  re-
 sources  in  stating  that  the  expendi-
 ture  in  the  public  sector  part  of  the
 Plan  would  be  Rs.  7500  crores  or  that
 possibly  we  could  even  manage  it  to
 raise  it  to  8200  crores,  then  it  follows
 that,  if  you  did  that,  we  could  have
 nothing  left  for  another  major  de-
 mand.  What  should  their  be  the  con-
 sequence  of  subsequent  and  substan-
 tially  increased  expenditure  on  de-

 ‘fence  can  be  readily  seen.  The  con-
 sequence  should  be  an_  equivalent
 ‘knocking  out  of  Plan  expenditure
 under  other  heads.  There  was.  no
 other  way,  This  is  simple  arithmetic.
 Year  after  year  since  1963  they  try
 to  fool  the  country  by  saying.  ‘We
 are  going  to  finance  wholly  our  own
 defence  expenditure;  we  are  also  go-
 ing  to  finance  defence  developmental
 ‘plans  wholly  ourselves.”—Well  and
 good,—but  they  should  not  in  the
 same  breath  say  that  this  can  be  done
 without  affecting  in  any  way  the  in-
 ‘vestment  outlay,  the  current  outlay,
 all  kinds  of  outlays  on  the  Third  Five
 Year  Plan,  You  just  cannot  do  it.  If
 the  entire  totality  of  the  resources  at
 Rs.  8200  crores  was  all  that  was  avail-
 able  for  this  purpose,  and  if  there  is

 ‘a  subsequent  unfofseen  draft  on  those
 resources  of  an  enormous  magnitude—
 not  just  chickenfeed,—for  defence
 development  purposes,  it  necessarily
 involves  a  reduction  in  the  other  out-
 Jays.  But  J  see  no  evidence  of  this
 in  the  budget.  I  do  not  want  to  take
 time  of  the  House  by  indicating  in
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 detail  the  categories  or  things  of  Plan
 outlays  which  could  be  cut  out.  There
 is  no  doubt  about  it  that  there  are
 many  of  them.  The  Finance  Minister
 himself  in  making  that  statement  to
 which  I  referred  has  made  perfectly
 clear  what  categories  of  expenditure
 needed  cutting  out  from  the  Central
 Government  and  what  categories  of
 expenditure  needed  cutting  out  from
 the  State  Governments’  Plans.  The
 Central  Government  themselves
 should  have  the  whip  on  the  expen-
 diture  by  the  States  because  they  are
 no  longer  able  to  finance  such  expen-
 diture  except  by  vast  quantities  of
 development  aid  from  the  Centre.

 The  third  problem  of  rising  prices
 15  a  simple  one,  namely,  that  there
 should  be  no  further  erosion  of  income
 by  rise  in  prices  resulting  from  cost/
 price  spiral  inflation  known  technical-
 ly  as  the  “Cost  Push  Inflation”.

 I  now  turn  to  the  third  hope  of  the
 common  man,  the  ordinary  intelligent
 citizen,  namely,  that  he  9०9९  the
 budget  would  be  such  as  would  not
 only  not  erode  his  income  in  the  ways
 I  have  mentioned  but,  if  possible,
 would  increase  his  real  income,  Tran-
 slated  again  into  technical  terms  for
 the  purpose  of  examination  of  the
 budget,  this  should  involve  the  consi-
 deration  of  various  matters  such  as
 these:  What  sort  of  measures  have
 been  devised  to  revive  the  capital
 market?  For,  without  a  lively  capital
 market,  without  any  investment  mar-
 ket  and  go  on,  there  cannot  be  indus-
 trial  progress.  I  know  that  in  the
 other  House,  on  Monday,  the  Finance
 Minister  was  somewhat  bitter  about
 the  stock  exchanges  and  he  said  that
 if  necessary  he  could  buy  up  the  lot
 for  Rs.  15  crores.  But  I  would  like
 to  read  out  a  little  bit  of  what  he
 himself  said  in  a  sober  moment,  if  I

 may  say  so,  on  24th  December,  1964
 when  he  announced  the  need  for  cer-
 tain  policy  changes  and  offered  certain
 concessions.  He  said  this  at  that  time:

 “Nevertheless,  it  is  generally
 felt—and  this  feeling  is  to  a  large
 extent  true—that  the  investment
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 climate  is  not  there,  that  is,  there
 is  something  lacking  in  our  pre-
 sent  arrangements  for  stimulating
 &  greater  flow  of  savings  into  in-
 dustrial  investment.  While  these
 arrangements  are  fairly  adequate
 in  regard  to  loan  finance  which
 along  with  internal  r-sources  of
 industry  cvustitute  a  very  impor-
 tant  element  ony  ins  rial  invest-
 ment,  the  iacung  in  respect  of  in-
 dividual  investment  in  equities  is
 there.  But  in  a  community  in
 which  we  seek  to  extend  the  area
 of  participation  by  the  people  in
 industrial]  expansion,  there  is
 need  for  greater  stimula-
 tion  of  investment  in  equities.
 1  feel  that  our  present  arrange-
 ments  in  this  regard  are  not  ade-
 quate.  As  the  House  is  aware  the
 state  of  the  capital  market  for
 equity  issues,  particularly  those  of
 new  issues,  is  far  fram  encourag-
 ing.  A  large  proportion  of  equity
 issues  has  had  to  be  taken  up  by
 under-writers  in  the  recent  past.”

 I  do  not  have  to  advance  a  justifi  a-
 tion  for  the  proposition  that  if  real  in-
 comes  are  to  increase,  it  is  necessary,
 in  the  way  we  are  organised  today—
 I  am  not  saying  what  might  happen
 in  a  communist  society  or  in  an  all-out
 rocialist  society,  but  I  am  saying,  in

 sae  way  we  are  organised  today—it  is
 necessary  to  accept  that  one  of  the
 urgent  things  required  today  is,  to
 revive  the  capital  market.  The  second
 urgent  nced  is  to  take  such  measures
 as  would  stimulate  the  volume  and
 flow  of  savings  and  investment  natu-
 rally  from  thuse  sections  of  the  com-
 munity  which  are  capable  of  making
 savings  and  investment.  The
 thing  would  be  measures  designed  to
 have  a  direct  stimulative  effect  on
 Production,  And  finally,  a  decisively
 improved  performance  in  the  public
 sector,  I  shall  briefly  deal  with  these
 in  what  follows.

 13.13  hrs.

 [नर  Deputy-SpeaKer  in  the  Chair]
 The  messures  which  the  Finance:

 Minister  has  actually  announced  for
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 the  purpose  of  revival  of  the  capital
 market  are,  I  submit,  are  pitifully  in-.
 adequate.  It  is  not  a  problem  of
 toning  up  somebody  who  is  somewhat
 unwell  by  giving  him  a  little  tonic.  It
 is  a  case  of  not  just  titivating  a
 patient,  but  it  is  a  matter  of  giving.
 him  some  remedy  in  the  serious  state
 in  which.  he  is,  namely  ag  collapsing
 state.  The  capital  market  in  general
 and  the  stock  exchanges  in  particular
 have  been  in  a  state  of  virtual,  col-
 lapse  for  a  long  time,  and  whereas.
 some  of  the  things  which  the  Finance
 Minister  has  done  would  in  ordinary
 times  perhaps  be  adequate  stimulants.
 and  adequate  tonics,  those  are  quite
 inadequate  now,  I  have  here,  from.
 this  standpoint,  a  few  things  to  sug-
 gest  that  I  would  like  the  Finance:
 Minister  to  consider,  I  believe  that
 their  revenue  effect  will  be  small,  but,.
 I  believe  also  that  they  will  have  a
 consider:ble  uplifting  effect  upon  the:
 capital  market  and  upon  the  corpo-
 rate  sec.or  generally,

 The  limit  of  70°  per  cent  on  tax  on.
 companies  should  be  the  limit®not  of
 the  average  rate  of  tax  but  of  the
 marginal  aggregate  rate  of  tax,  that
 is  to  say,  not  the  average  rate  of  total
 tax  on  the  total  income,  but  the  actual:
 on  the  last  slab  of  income  that  suffers:
 the  higest  level  of  taxation.

 Then,  there  is  the  question  of  the:
 allowance  for  sur-tax  on  capital  em-
 ployed,  This  is  a  somewhat  important
 point,  and  I  would  dilate  on  it  a  little.
 bit.  Whatever  may  be  the  position  in:
 regard  to  the  investment  market.  8
 year  ago,  the  fact  is  that  today,  on
 account  of  successive  bank  rate
 changes,  one  made  in  September,  and’
 the  other  early  in  February,  the  entire
 interest  structure,  the  entire  money
 market  structure  and,the  capital  mar-
 ket  structure  in  terms  of  returns  has:
 now  radically  changed.  Taking  the:
 bank  rate  of  6  per  cent  as  the  basic
 rate,  the  deposit  rates  of  banks  have:
 gone  up  to  7  per  cent,  never  heard  of
 in  this  country  before.  As  regards.
 debenture  rates,  it  will  plainly.  be  im—
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 possible  for  any  body  to  float  deben-
 tures  for  the  best  companies  at  below
 8  to  99  per  cent.  Banks’  lending  rates
 have  gone  up  to  9  to  10  per  cent.  The
 preference  capital  rate,  I  am  perfectly
 certain,  will  not  stop  at  anything  less
 than  10  to  104  per  cent.  It  necesgarily
 follows  that  one  has  in  taxation  struc-
 tures  where  interest  rates  are  relevant,
 to  do  some  re-thinking,  and  I  suggest
 that  the  first  point  of  re-thinking  con-
 sequent  upon  this  13  in  the  surtax
 structure.

 The  Finance  Minister,  evolved,  in
 my  judgment,  a  sensible  surtax  struc-
 ture  last  year.  Though  many  people

 ,did  not  agree  with  it,  I,  for  my  part,
 thought  that  it  was  a  reasonable  struc-
 ture,  But  that  structure  requires  just
 one  little  change  now,  on  account  of
 the  change  in  the  interest  structure,
 namely  that  as  regards  the  yield  on
 equity  capital  and  reserves  plus  bor-
 rowed  money  which  he  has  allowed
 there  to  be  free  of  surtax  at  10  per
 cent,  should  now  be  raised  to  12  per
 cent,

 I  turn  now  to  the  dividual  tax.  I
 am  surprised  that  the  Finance  Minis-
 ter  did  not  draw  the  conclusion,  the
 right  conclusion,  from  his  very  state-
 men:  that  the  imposition  of  the  divi-
 dend  tax  had  not  reduced  anywhere
 the  rate  of  dividend  paid  compared
 with  the  dividends  paid  in  the  pre-
 ceeding  years,  He  ought  to  realise
 now  that  it  is,  therefore,  a  tax  which
 companies  will  simply  bear  out  of  the
 profits  which  they  woulq  otherwise
 have  ploughed  back,  because  there  is
 a  return  which  they  cannot  change,
 because  the  market  has  got  used  to  it,
 and  there  are  various  circumstances
 governing  the  rates  of  dividends  which
 make  it  impossible  for  companies,
 merely  because  of  the  dividend  tax
 to  reduce  those  dividends,  I  suggest
 that  the  proper  type  of  dividend  tax
 would  be  the  one  that  used  to  exist  a
 few  years  ago—I  think,  up  to  1959—an
 excess  dividend  tax,  that  is  to  say,
 a  tax  on  dividends  paid  in  excess  of  a
 certain  base  dividend,  There  could
 be  various  ways  of  approaching  what
 the  base  should  be;  I  do  not  wish  at
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 this  stage  to  enter  into  the  technicali-
 ties  of  what  wou-d  be  the  proper  rate
 of  base  dividend  beyond  which  अ
 should  be  regarded  as  excess  dividend,
 and  upon  which  excess  dividend  tax
 should  be  made  payable.

 I  must  turn  now  to  vexed  question.
 of  the  tax  on  bonus  issue  by  compan- ies.  Frankly,  while  I  appreciated  last
 year  the  Finance  Minister’s  imposition.
 of  a  capital  gains  tax  on  the  recipients
 of  bonus  shares,  I  have  yet  not  been
 able  to  fing  any  logic  whatsoever  in
 the  imposition  of  tax  on  the  issue  of
 bonus  shares  by  the  companies.  And
 to  some  extent,  this  has  been  admitted
 by  the  Finance  Minister  himself  in
 the  present  budget  by  the  provision
 that  the  recipient  of  issues  of  bonus.

 ‘shares  when  taxed  to  capital  gains  tax
 will  get  a  credit  of  10  per  cent  of  the
 value  of  the  shares  against  the  tax
 Paid  by  the  companies.  I  have  no
 doubt  all  this  clutter  ought  to  go  out.
 1  am  entirely  of  the  view  that  the:
 recipient  of  a  bonus  issue  should  pro-
 perly  be  taxed  on  his  capital  gains.  I
 am  equally  firmly  of  the  opinion  that
 to  tax  the  companies  on  the  issue  of”
 bonus  shares  is  not  proper,  because
 they  issue  nothing;  there  is  no  asset
 that  they  part  with  of  any  kind  what-
 soever,  and  they  just  issue  bits  ०
 additional  paper  to  their  existing
 shareholders,  calleq  bonus  shares.

 I  suggest  that  instead  of  this  com-
 plicated  structure  of  taxing  the  com-
 panies  and  taxing  the  individua)]  and
 giving  him  credit  fer  the  tax  paid  by
 the  companies,  let  us  just  have  a  tax
 to  be  paid  by  the  recipients  of  bonus
 shares,  And  in  case  there  is  any  ques-
 tion  that  the  individuals  might  attempt
 to  get  away  by  seeking  an  assessment
 on  the  average  value  basis,  there  are
 well-known  princip'es  of  other  as-
 sumptions  namely  that  anyone  selling
 shares  must  be  deemed  to  be  selling
 the  shares  that  he  got  by  way  of  bonus
 share  before  he  sells  any  shares  that
 he  had  purchased  or  acquired  other-
 wise,  In  other  words,  that  the  thing
 be  dealt  with  on,  what  is  technically
 known  as  the  LIFO  or  the  185  in,
 first  out’  basis  for  purposes  of  taxa-
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 tion,  Thug  if  this  taxation  of  bonus
 shares  confined  only  to  the  recipients
 of  the  bonus  issues,  in  respect  of  the
 capital  gains  actually  made  by  them
 when  they  sell  the  wreteched  thing  and
 not  merely  the  notional  gain  which  they
 are  supposed  to  have  made  when  they
 got  the  bonus  share,  then  I  think  that
 much  have  been  done,

 I  shall  mention  just  one  more  point
 in  connection  with  the  capital  market.
 Again,  this  is  not  going  to  cost  any-
 thing  by  way  of  revenue.  I  suggest
 that  there  should  be  exemption  from
 wealth  tax  for  five  years  on  all  new
 issues  something  which  I  pressed  for
 in  the  last  session  when  the  Wealth
 Tax  (Amendment)  Bill  was  under  dis-
 cussion,  and  which  now  has  been  part-
 ly  conceded,  I  suggest  that  it  should
 apply  to  all  new  issues,  irrespective
 of  whether  they  are  new  issues  of  new

 ‘companies  or  new  issues  of  old  com-
 panies;  there  is  no  reason  to  distin-

 -guish  the  one  from  the  other,  and  it
 should  apply  to  both.

 Now,  Sir,  I  turn  to  the  question  of
 -encouraging  the  flow  and  volume  of

 savings  and  investment,  Here  I  think
 the  Finance  Minister  has  done  a  fairly
 good  job  at  the  level  of  personal
 taxation.  I  have  only  a  few  minor

 things  here  on  which  I  shall  not  waste
 the  time  of  the  House,  and  in  regard
 to  which  I  think  that  it  will  be  ade-

 quate  if  I  wrote  to  the  Finance  Minis-
 ter.  I  would  agree  entirely  that  a
 considerable  job  has  been  done  by

 him,  at  any  rate  in  so  far  as  savings
 and  investment  come  from  the  class

 -of  persons  affected  by  these  conces-
 sions.  I  think  he  has  done  a  good  bit,
 and  I  do  not  have  very  much  to  say
 there  except  on  one  matter,  namely
 annuity  deposits,  This  is  really  a  ter-

 rible  thing.  Our  supposed  that  these
 annuity  deposits  were  really  voluntary

 ang  therefore,  a  substitute  for  the

 compulsory  deposits,  But  in  fact,  they
 are  nearly  as  compulsory  or  as  volun-

 tary  as  the  compulsory  deposits.  For,

 what  happens  is  this.  If  you  make  an

 annuity  deposit,  you  get  a  tax  con-

 cession  in  your  taxation;  but  if  you
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 do  not,  you  are  not  merely  deprived  of
 the  concession,  which  is  fair  but  you
 are  also  further  penalised,  which  is
 Quite  unfair.  Now,  this  involves  the
 utmost  hardship  both  because  of  this
 particular  feature  ag  well  as  because
 of  the  fact  that  it  works  particularly
 hard  against  people  over  the  age  of  45.
 I  think  the  Finance  Minister  will  well
 understand  th®  technical  reasons,  You
 have  to  compare  the  annuity  deposit
 with  the  life  expectation,  The  life
 expectation  in  India  perhaps  is  45,  If
 people  retiring  at  55  to  60  are  to  start
 collecting  the  annuity  refunds  there-
 after  in  respect  of  annuity  payments
 made  from  the  age  of  46  or  47  on-
 wards,  life  is  going  to  be  pretty  mis-
 erable  for  them,  or  if  they  are  not
 alive,  for  their  widows,  and  if  the  lat-
 ter  are  not  alive,  for  their  children.
 I  think  this  annuity  deposit  scheme
 has  not  much  merit  in  it,  and  in  any
 event,  my  suggestion  about  the
 scheme,  which  is  deserving  of  serious
 consideration  by  the  Finance  Minister,
 is  that  in  regard  tn  people  who  are  45
 years  old  and  over,  the  scheme  should
 be  available  to  them  purely  volunta-
 rily  and  without  penalties,  If  they  do
 not  wish  to  avail  of  it,  if  they  choose
 not  to  make  the  annuity  deposit,  there
 should  please  be  no  penal  taxation,
 their  income  should  be  taxed  as_  it
 would  have  been  without  there  being
 an  amunity  deposit  scheme.  I  make
 this  particular  appeal  on  behalf  of
 a  large  number  of  people  affetced
 at  salary  levels  between  Rs,  15,000  and
 Rs.  35—40,000  per  annum,  that  is  to

 say,  between  Rs.  1500  and  Rs.  2,500  or
 Rs,  3,000  a  month.  These  people,  par-
 ticularly  if  they’  are  past  45  or  48  or

 50,  when  they  begin  to  think  of  their
 widows  having  to  collect  annuities
 from  treasuries,  involving  identifica-
 tion,  succession  certificates  magis-
 trate’s  certificates,  birth  certificates,
 death  certificates,  life  certificates,  all
 kinds  of  things—I  really  shudder  to
 think  of  their  lot.  I  would  ask  the
 Finance  Minister  repeatedly  to  see

 that  this  annuity  scheme,  in  respect  of

 people  over  45,  should  be  entirely  and

 truly  voluntary,  If  they  choose  to
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 contribute,  let  them;  if  they  do  not,
 there  should  be  no  penal  taxation.

 I  now  turn  to  the  question  of  cor-
 porate  taxation  which,  I  believe,  Sir,
 is  now  acting  as  a  red  rag  to  the  Fin-
 ance  Minister.  In  a  sense,  1  agree
 with  him  that  the  corporate  sector  in
 India,  in  any  country,  is  8  means  to
 an  end.  We  are  all  here  as  a  means
 to  an  end.  The  public  sector  is  aiso  a
 means  to  an  end;  the  private  sector  1s
 a  Means  to  an  end,  etc,  etc.  But  to
 threaten  to  wind  up  the  corporate  sec-
 tor  merely  because  it  askg  concessions
 and  because  it  will  not  beng  to  the
 Finance  Minister’s  will  and  so  on  a
 that  is  hardly  the  kind  of  line  for  4
 responsible  Minister  to  take.  [  sug-
 gest  it  is  not  so  much  a  question  here
 of  stimulating  the  flow  of  savings  and
 investments  or  anything  of  that  kind.
 {In  relation  to  the  corporate  sector,
 what  is  required  is,  again,  somewhat
 of  qa  streamlining  of  the  proposals  he
 himself  made.

 First,  as  regards  the  ceiling  rate  of
 70  per  cent,  tax  on  companies  as  I
 have  already  suggested  this  would  be
 meaningful  only  if  applied  to  the  mar-
 ginal  rate  of  tax  suffered  by  compun-
 1९5  instead  of  to  the  average  rate,  Se-
 condly,  it  should  apply  to  all  compan-
 ies  including  those  in  which  the  pub-
 lic  are  not  substantially  interested.

 I  turn  to  the  question  of  develop-
 ment  rebate.  There  is  8  little  trick
 here  of  robbing  Peter  to  pay  Paul.
 Today  qll  companies  receive  develop-
 ment  rebate  in  respect  of  their  capital
 expenditure  on  plant  and  machinery
 at  20  per  cent  flat,  Now,  what  is  pro-
 posed  to  be  done  is  that  in  some  cases
 will  be  25  per  cent,  while  in  others  it
 will  be  15  per  cent.  I  have  no  objec-
 tion  to  selective  increases  in  develop-
 ment  rebate  beyond  20  per  cent,  in  re-
 lation  to  companies  engaged  in  what
 Government  might  regard  as  essential
 industries,  But  it  is  not  merely  a

 question  of  the  growth  of  certain  se-
 lected  industries  with  which  we  are
 concerned;  we  are  concerned  with
 general  industrial  growth.  I  therefore,
 think  there  is  no  reason  whatsoever
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 for  reducing  the  basic  20  per  cent  rate
 allowed  to  all  companies;  otherwise,
 as  प  said,  it  will  be  merely  robbing
 Peter  to  pay  Paul.

 Now  remaing  the  very  important
 question  of  taxation  of  intercorporate
 dividends.  I  look  at  this  problem  not
 merely  as  a  question  of  reducing  the
 heavy  incidence  of  intercorporate
 taxation  but  also  as  a  problem  of  the
 growth  and  development  of  proper
 Management  institutions  in  thig  coun-
 try.  The  present  form  of  management
 has  been  largely  one  of  management
 by  managing  agents.  Right  or  wrong,
 I  am  not  now  debating  Government’s
 decision  that  the  managing  agency
 system  ought  gradually  to  go,  But  the
 question  I  ask  is:  what  are  you  put-
 ting  in  its  place,  where  the  managing
 agencies  did  the  business  of  managing
 a  number  of  companies?  Recent  ten-
 dencies  in  management  development
 in  India  are  very  happy,  a  good  deal
 of  growth  of  director-managed  com-
 panies,  considerable  development  of
 managerial  cadres  and  a  good  deal  of
 growth  of  one  company  fostering  an-
 other  company’s  growth  and  50  on.
 But  I  know  from  my  personal  experi-
 ence  that  one  of  the  things  that  inhi-
 bits  the  development  of  proper  man-
 agement  structure  in  this  country  and
 the  proper  utilisation  of  the  limited
 management  talent  available  in  this
 field  as  present  is  this  inter-corporate
 taxation.  1  for  my  part  would  suggest
 very  strongly  to  the  Finance  Minister
 that  there  should,  in  fact,  be  no  taxa-
 tion  of  inter-corporate  dividends  at

 all,  with  one  exception.  That  excep-
 tion  would  be  where  foreign  compan-
 ies  have  invested  in  an  Indian  com-
 pany;  the  dividend  received  by  the

 foreign  company  ought,  in  my  judg-
 ment,  to  be  _  taxed,  just  in
 the  same  way  as  8  shareholder  in
 India  ultimately  receiving  dividend
 from  a  company  is  taxed  as  a  share-

 holder,  quite  apart  from  the  tax  which
 the  company  pays.

 But  the  clutter  that  is  introduced
 into  the  management  structure,  the

 difficulties  that  lie  in  the  way  of  pro-
 perly  bringing  up  the  new  forms  of
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 management,  the  difficulties  which  are
 encountered  in  the  maximum  deve-
 lopment  and  utilisation  of  the  small
 number  of  100  managerial  personnel
 that  exists  can  only  be  overcome  if  we
 were  gradually  to  develop  in  this
 country  what  is  known  as  the  holding
 company  type  of  :‘ructure,  whereby
 there  is  a  good  deal  of  centralised  ad-
 vice  and  guidance  of  direction  and
 control  and  financing,  quite  g  lot  of
 things  done  at  the  holding  company
 level,  which  at  the  same  time  leaving
 considerab!e  latitude,  autonomy,  and
 independence  of  management  to  the
 subordinate  companies,

 Mr.  Deputy-Speaker:  He  has  al-
 ready  taken  more  than  the  allotted
 time.

 Shri  N.  Dandeker:  Sir,  I  would
 solicit  the  same  generosity  in  the
 matter  of  time  as  you  were  pleased  to
 extend  to  Shri  A.  P.  Jain  the  other
 day,

 Shri  Ranga:  Our  Party  time  is
 there.

 Mr.  Deputy-Speaker:  He  has  taken
 two  or  three  minutes  more  than  that.

 Shri  N.  Dandeker:  I  will  now  deal
 very  briefly  with  the  Finance  Minis-
 ter’s  proposals  in  connection  with  sti-
 mulating  and  encouraging  production.
 I  think  he  was  quite  right  when  he
 said  in  the  other  House  the  other  day
 that  one  has  to  wait  and  see  whether
 these  things  he  has  evolved—the  15
 per  cent  export  credit  certificates,  25
 per  cent  excise  duty  credit  certificates
 and  various  other  devices  of  that  kind
 in  relation  to  additional  export  done
 and  additional  production  gachieved—
 are  adequate  in  themselves,  1  think
 that  is  the  right  way  of  approach,  and
 I  think  it  is  perfectly  logical.  What
 I  have  got  to  say  in  this  connection
 are  therefore  only  two  or  three  minor
 changes  in  the  scheme  he  has  evolved.

 First  of  all,  these  tax  credit  certi-
 ficates  ought  not  merely  to  be  avail-
 able—I  gather  this  is  an  error  in  draft-
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 ing,  but  I  just  make  the  point—for
 payment  of  indebtedness  or  deben-
 tures.  They  ought  to  be  available  for
 capital  expenditure,  for  renewal,  re-
 placement,  rehabilitation  or  expansion.
 The  tax  credit  certificate  in  respect
 of  excise  duty  ought  not  to  be  merely
 25  per  cent  of  the  value  of  the  addi-
 tional  excise  duty  calculated  in  some:
 obscure  fashion;  it  should  be  a  speci-
 fic  credit  against  the  excise  duty  pay-
 able  on  the  additional  production  and
 tax  credit  should  be  given  to  the
 extent  of  25  per  cent  of  the  excise
 duty  otherwise  payable  on  the  addi-
 tional  production.  Thirdly,  in  regard
 to  the  tax  credit  certificates  for  excise
 duty—and  I  think  also  in  relation  to-
 exports—it  is  mentioned  that  it  will
 go  up  to  a  cerain  percentage  in  rela-
 tion  to  such  industries  as  may  be-
 notified  from  time  to  time.  If  the
 Finance  Minister  wants  the  economy
 of  this  country  to  expand  in  anticipa-
 tion  of  the  advantage  of  this  conces-
 sion,  I  suggest  there  ought  to  be  no
 shroud  of  uncertainty  about  all  these
 important  details.  I  am  not  looking
 at  it  merely  from  the  constitutional
 point  that  Shri  M.  R.  Masani  urged;
 I  am  concerned  also  with  the  techni-
 cal  point  that  these  concessions,  in
 my  judgment,  now  appear  only  as
 tentative  possibilities  they  are  a  way
 of  approach  the  Finance  Minister
 ‘seem  to  have  in  mind  and  he  would
 consider  what  to  do  further.  But  I
 suggest  that  that  sort  of  uncertainty
 in  relation  to  this  important  matter
 ought  not  to  exist  and  should  be
 removed.

 I  would  now  wind  up  in  a  minute.
 I  sad  I  would  like  to  examine  this
 budget  from  the  stand  point  of  the
 ordinary  man.  But  on  so  examining
 the  budget  from  the  three  particular
 angles  about  which  the  ordinary  man
 would  feel  concerned,  I  _  regret
 to  say  that  except  in  the  field  of
 direct  personal  taxation  and  to  some
 extent  in  the  fleld  of  additional  sti-
 mulus  to  production,  on  the  major
 issues  in  so  far  as  the  common  man
 {s  concerned,  the  budget  does  not
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 come  up  at  all  to  the  minimum
 expectations  and  requirements.

 डा०  राम  मनोहर  लोहिया  (फर्सखाबाद):

 उपाध्यक्ष  महोदय,  अगर  दुनिया  में  न्याय

 होता  तो  इस  सरकार  को  एक  पैसा  भी  कोई

 लोक  सभा  न  देती  ।  दस  के  लिए  मेंरा  मुख्य
 कारण  है  हिन्दुस्तान  के  आदमी  का  उत्तरोत्तर

 “पतन  और  भूख  से  मौत  ।  यह  कितनी  कमजोरी
 है  कि  वह  अपना  काम  भी  ठीक

 तरह  से  नहीं  कर  पाता  ।  मैं  ने

 खुद  सरकार  के  कागजों  से  अपने  प्रमाण
 न्ढढ़ने  चाहे  और  कुछ  अन्दाजा  लगाया  कि

 हर  महीने  या  हर  तिमाही  मौतों  के  आंकडों

 से  शायद  पता  चले  कि  पिछले साल  अगस्त

 और  सितम्बर  महीनों  में  क्या हुआ  1  इस

 तरह  के  आंकड़े  सारे  देश  के  लिये  नहीं  बनते,

 केवल  ढ़ाई  सौ  से  ज्यादा  नगरपालिकाओं

 के  लिये  बनते  हैं,  और  उन  आंकड़ों  से  साफ

 सिद्ध  होता है  कि  सन  1964  में  जब  कि

 अनाज  के  दाम  अहुत  बढ़  हुए  थे,  चारों  तरफ
 हाहाकार मचा  हुआ  यथा,  मौतें भी  बहुत

 ज्यादा  तादाद  में  हुई  थीं  क्योंकि  अगस्त  1964

 में  इन  ढ़ाई  सी  से  ज्यादा  नगरपालिकाओं में

 हजार के  पीछे  2.7  की  मृत्यु  हुई  प्राण
 राज्यों  के  ही  यह  सरकार  आंकड़े  छापा  करती

 है।  मैं  आप  को  बतला  दूं  कि  इन  में  ज्यादा

 गरीबी  वाले  राज्य नहीं  हैं।  वह  इलाके

 हिन्दुस्तानी  भाषा के,  जहां पर  आदमी

 मक्खियों  की  तरह  मरा  करते  हैं,  इन  में  शामिल

 नहीं  हैं।  फिर  भी  पिछले  साल  अगस्त  की

 मृत्यु  संख्या  हजार  के  पीछ  2.7  है,  और
 सन  1963  के  इसी  महीने  में  यह  संख्या  2.  1

 थी  t  तो  6  के  हिसाब  से  मौतें  बढ़ी  हैं  1  यहां
 तक  कि  पंजाब  जेसे  सूबे  में,  जहां  अनाज  की

 इतनी  ज्यादा  कमी  नहीं  है,  जितनी  और  सूबों
 में;  8.8  से  बढ़  कर  यह  संख्या  9.  2  पर  पहुंच

 agai te 2a 6a 72 2  2  से.6परपःव  ग

 एक  आध  सूबों  को  छोड़  कर  अगस्त  ओर

 सितम्बर  में  पिछले  साल  सब  जगह  मौतें  ज्यादा

 कुई हैं  इसे  यह  अंक  साफ  बतलाते  हैं
 ।

 यह
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 मौतें  शहरों  की  हैं  जहां  इन्तजाम  अच्छा  है

 और  थोड़ा  बहुत  सस्ता  अनाज  मिल  जाता  है।

 गांवों  का  क्या  हाल  होगा,  इस  का  हम  खाली
 अन्दाज लगा  सकते  हैं।  इसलिये  मैं  ने

 बार  बार  इस  सदन  में  कहने  की  कोशिश  की  है

 कि  हिन्दुस्तान में  हर  साल  गोरे  लोगों  की

 तुलना में  3540  लाख  लोगों  की  अकाल
 मृत्यु हुआ  करती  है  और  उनमें  से  6  या  7

 लाख  लोगों  की  बिना  खाये  मृत्यु  होती  है
 इस  से  और  ज्यादा  सिद्ध  होती  है  कि  1964

 जैसे  वर्ष में  जब  कि  अनाज  के  दाम  बढ़  हैं,

 मौतें  बढ़  जाया  करती  हैं।  यह  मैं  ने  सरकार  के

 अपने  आंकड़ों  से  सिद्ध  किया  ।  अगर  आप
 चाहे ंतो  इस  के  ऊपर  मेरा  जो  नोट  है  वह

 मैं  अपने  भाषण  में  शामिल  कर  दूं  ताकि  मंत्री
 साहब  इस  को  पढ़  कर  अन्दाज  लगा  लें  कि

 मौतें  कितनी  जबरदस्त  हुई  हैं  ।  उपाध्यक्ष
 महोदय,  क्या आप  मुझे  ऐसा  करने  देंगे  1

 Mr,  Deputy-Speaker:  No.  He  can
 pass  it  on  directly  to  the  Minister.
 Not  on  the  Table  of  the  House.

 इस  वक्त  जो  भी  हिन्दुस्तान को  खाने

 को  मिलता  है,  और  मेरा  मतलब  है  हिन्दुस्तान
 के  30  करोड़  निचले  लोगों  को,  मैं  बार

 बार  उस  सम्बन्ध  में  सरकार  से  यह  सिफारिश

 करता  हू.  कि  जब  कभी  बह  हिन्दुस्तान  के
 लिये  औसत  निकाला  करें  तो  उस  औसत  को

 मेहरबानी  करके  आंट  लिया  करें  उनमें  जो
 जरा  अच्छी  स्थिति  में  हैं  और  उन  में  ओ
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 पत  खराब  स्थिति  में  हैं।  30  करोड़
 आदमी  खाने  के  मामले  में  इतनी  खराब

 स्थिति  में  हैं  कि  जो  साढ़े  सात  छोटा  अनाज

 रोज  का  औसत  हिन्दुस्तान को  पढ़ता  है  वह

 मुश्किल से  30  करोड़  लोगों  के  लिये  चार
 छटांक  पढ़ता  है,  और  यह  चार  छटांक  पटते

 घटते  अगले  पांच  या  सात  सालों  में  साढ़े  तीन

 छटांक  रह  जायेगा  |  इस  का  सबूत  यह  है  कि

 हिन्दुस्तान  में  अनाज  की  पैदावार  बढ़  नहीं  पाती

 बढ़ती  हुई  आबादी  को  देखते  हुए  स्थिर  रहती
 है,  लेकिन  पंचवर्षीय  योजनाओं  के  कारण

 अथवा  सरकारी  नौकरों  की  भरती  के  कारण

 अथवा  कुछ  और  आवश्यक  धन्धों  के  बढ़

 नाने  के  कारण  जो  लोग  केवल  पांच,  सात,

 आठ  छटांक  खाते  हैं  वे  दस  बारह  छटांक

 खाने  लग  जाते  हैं  ।  तो  उन  का  बढ़ता  हुआ

 अन्न  कहां  से  आयेगा  जब  तक  कि  29,  30

 करोड़  लोगों  के  पेट  पर  हमला  नहीं  होगा  ।

 इस  लिये  मैं  यह  कहना  चाहता  ह  कि
 जब  तक  मौजुदा  सरकार  की  मौजुदा  नीतियां
 चलती  रहेंगी  तब  तक  इस  महान  रूप  से  अकाल

 और  मौत  का  सामना  अपने  देश  को  करना

 पड़ेगा  a  कभी  तो  मुझे  ऐसा  लगता  है  कि

 ज्यादा  अच्छा  हो  कि  सरकार  हिम्मत  करके

 जिस  तरह  से  हिटलर  ने  यहूदियों  को  गैस  दे

 कर  मारा  डाला  उसी  तरह  से  हिन्दुस्तान  में

 भी  जो  दवे  और  गिरे  लोग  हैं  उन  को  एक

 बार  खत्म  कर  दे,  बजाने  इस  के  उन  को  तिल
 तिल  कर  के  मारे  ।  क्योंकि  इससे  हमारा

 देश  अपनी  योजनाओं  अपने  खेत,  कारखानों

 और  धन्धों  को  भी  अच्छा  नहीं  कर  पा  रहा

 है  |  यह  30  करोड़  आदमी  आज  इस  लायक

 नहीं  है  कि  एक  फावड़ा  हाथ  में  लेकर  के  अच्छी

 तरह  से  मिट्टी  खोद  सके  ।  कहीं  वह  अपनी
 खेती  करना  चाहते  हैं  तो  विल्कुल  सतही
 खेती  करके  कुछ  थोड़ा  बहुत  पैदा  कर  लेते

 हैं।  लेकिन  गहरी  खेती  नहीं  कर  पाते  ।

 कहांसे  वहू  मेहनत  करें  ।  इस  लिये  सबसे

 पहले  हमें  इस  बात  का  सामना  करना  है
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 हिन्दुस्तान  की  खेती  को  सुधारने  के  लिये  मैं

 कहना  चाहता  हू  कि  हिन्दुस्तान के  आदमी
 को  ज्यादा  अनाज  पेट  में  डालने  के  लिये  देना

 है  तभी  वह  मेहनत  कर  पायेंगे  ।

 अब  यह  कैसे होगा  ।  कई  बार कई

 उपाय  बतलाये  जाते  हैं  ।  मैं  एक  चेतावनी

 दे  देना  चाहता  हू.  ।  आज  कल  खाद  और
 उर्वरक  की  बड़ी  चर्चा  चलती  है  ।  खाद

 भोर  उधर  जरूरी  चीजें  हैं  और  होनी

 चाहियें  ।  लेकिन  इस  के  पीछे  एक  ब

 भारी  राज  है  ।  अमरीका  की  न  जाने  कितने

 अरबों  स्त्रियों  की  कम्पनी  वाले  रासायनिक

 हैं  जो  कोशिश  कर  रहे  हैं  कि  रसायन  की  खपत

 दुनिया  में  बढ़े  ।  बड़े  बेड़  विश्वविद्यालयों

 और  कालेजों  को  वह  अनुदान  देते  हैं  और  तब
 बडे  अड़े  पर्चे  निकलते  हैं  कि  खाद  ज्यादा

 बनाओ  ।  लेकिन  खाद  ज्यादा  बना  कर  करोगे
 क्या ।  अगर  पानी  का  इन्तजाम  अच्छी

 तरह  से  नहीं  होता  तो  ज्यादा  खाद  से  खेत

 जल  जायेंगे  -  इस  लिये  पानी  का  इन्तजाम

 जरूरी  है  ।  मैं  कहीं  किसी  बजट  में  नहीं

 देखता  कहीं  किसी  योजना  में  नहीं  देखता,

 कि  हिन्दुस्तान की  खेती  को  पानी  भी  दिलाने
 के  लिये  इन्तजाम  भी  किया  जा  रहा  है

 केवल  पांच  करोड  एकड़  के  लिये  आज  पानी
 है  सिंचाई के  लिये  ।  26  करोड़ एकड  के

 लिये  पानी  नहीं  है  ।  इस  26  करोड़  एकड

 खेत  को  पानी  दिलाने  वाला  कार्यक्रम  अगर

 अगले  छः,  सात  सालों  के  अन्दर  नहीं  हुआ
 तो  हमारी  कोई  भी  योजना  नहीं  चल  पायेगी

 हम  दिनों  दिन  नीचे  गिरते  चले  जायगे,
 और  जैसा  मैंने  कहा,  अकाल  के  सिवा  हमारे

 पास  कोई  रास्ता  रह  नहों  जाता  है

 आप  कहेंगे  कैसे  यह  काम  करें  ।  मैं  बार

 बार  इस  का  उपाय  बतलाता
 इ

 लेकिन  इस

 पर  मंत्री  महोदय  कुछ  सोते  नहीं  ।  मैं  ने

 इस  का  जबाब  दिया  है  कि  जब  तक  यह  लोग

 हैं  तब  तक  अगले  पांच  सात  सालों  में  चार

 छटांक  रोज  का  अनाज  घट  कर  सड़े तीन
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 छटांक  होने  वाला  है।  और  वह  क्यों  नहीं  सोच

 पाते  ?  क्योंकि  पिछले  17  वर्षों  से  उनके

 दिमाग  में  बहुत  से  जाले  धुसे  हुए  हैं  ।  उनमें
 एक  जाला  है  जीवन  स्तर  का,  कि  जीवन
 स्तर  ऊंचा  करते  चले  जाओ .  एक

 जाला  है  आधुनिकता का  ।  इस  आधु-

 निकता  का  नम्ना  अभी  भोपाल  में  भारी
 बिजली  के  सामान  के  कारखाने  में  देख  करके

 आया  हू  ।  उस  कारखाने  में  हजारों  मजदूर
 काम  करते  हैं  ।  केवल  64  अंग्रेज  विशेषज्ञ

 हैं,  और  इन  64  अंग्रेज  विशेषज्ञों  पर  कितना

 खर्च  होता  है  उसका  अगर  आप  अनुपात
 लगायें तो  आप  देखेंगे  कि  द्य की  बारह

 या  तेरह  हजार  हिन्दुस्तानियों पर  जो  खर्चा

 होता  है  उसका  करीब  एक  तिहाई  खाली  इन
 64  के  ऊपर  खर्चा  हो  जाया  करता  है

 इन  64  आदमियों  पर  साल  भर  में  50  लाख

 रुपया  खर्च  होता  है  ।  इतनी  ज्यादा  इनकी
 तनखाहें,  सुविधाएं और  सबकुछ  चलता  है  ।

 तो  अगर  विदेशी  सहायता  का  मतलब  यह

 होता  कि  हम  अपने  विदेशी  सहायकों  को  ज्यादा
 तनखा हें,  ज्यादा  सुविधाएं  दें;  उनके  पेटेंट

 'वगैरह  के  अधिकार  के  लिये  ज्यादा  रुपया
 देते रहें,  चाहे  ऐसा  करने  में  हमको  30  करोड़

 आदमियों  का  पेट  काटना  पड़े  और  उन्हें

 अकाल  के  मुंह  में  ले  जाना  पड़े,  तो  मैं  कहना
 चाहेगा  कि  हमको  चाहे  धीमा  चलना  पढ़े

 हमको  अपनी  खुद  की  ताकत  और  बूते के
 सहारे  अपना  औद्योगिकरण करना  चाहिए

 ओर  जो  यह  बोआ  हमारे  समाज  पर  पड़ा  जा

 रहा  है,  इसको  खत्म  करना  चाहिए ।

 आपसे  17  बरस के  जाले की

 बात  कही  ।  यार  बार  उसका  भोर  मामलों

 में  भी  हाल  आता  है,  और  खास  तौर  से  इस

 वक्त  में  थोड़ा  सा  कह  देना  चाहता  हें  कि
 विदेश  विभाग  के  मामले  में  बड़ा  जबरदस्त

 आला  है  1  अगर  मुझसे  इस  मामले  में  कोई
 कड़ी  बात  निकल  जाये  तो  मैं  चाहूंगा  कि

 कोई  सदस्य  मेरी  मदद  कर  दे  ।  मैं  कहना
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 चाहता  हूं  कि  सन  1947  के  बाद  से  दुनियां

 में  कोई  भी  ऐसा  देश  नही ंहै  जिसने  अपनी

 जमीन  खोई  हो  ।  कोई  ऐसा  देश  नहीं है

 दनिया  में,  भारत  को  छोड़  कर  के,  जिसने

 सन  1947  के  बाद  से  अपनी  जमीन  खोई
 हो।  और  सिफ  यही  नहीं  कि  सन  1947  से
 लगातार यह  देश  अपनी  मातु  भूमि  के  हिस्सों
 को  खोता  रहा  है  बल्कि  25  जनवरी से

 3  मार्च  तक  इसी  साल  इसने  13  हजार  एकड़

 अमीन  और  खोई  है  जो  कि  विदेश  मंत्री

 श्री  स्वर्ण  सिंह  के  बयान  से  साफ  जाहिर  है

 यह  जमीन  है  कच्छ  के  रन  में  ।  मालूम  होता

 है  कि  इस  सरकार  के  हाथ  में  बरवकत  बहुत

 बड़ी  है,  दुनिया  में  और  किसी  सरकार  के  हाथ
 में  इतनी  बरकत  नहीं  है  कि  जो  जमीन  भी
 ओस  की  तरह  पिघल  जाती  है  ।  यही  काम

 यह  सरकार  करती  रही  है।  सिफ  यही  नहीं
 कि  जमीन  खो  दी  ।  खो  देने  के  बाद  जब

 सवाल  पूछे  जाते  हैं  तो  हमेशा  जवाब  दे  दिया

 करते  हैं  कि  इस  जमीन  के  बारे  में  तो  विवाद
 था,  यह  विवादग्रस्त इलाका  था।  मैं  समझता

 हूं  कि  दुनिया में  कोई  ऐसी  सरकार  नहीं

 हुई  है  जो  अपनी  कमजोरी  या  प्रकर्मष्यता

 के  कारण  मातृभूमि  को  खोए  और  फिर  यह
 जवाब दे  दिया  करे  कि  हम  क्या  करे  वह  तो
 विवादग्रस्त इलाका  था  ।  इस  प्रकार  की

 यह  सरकार  दुनिया  में  पहली  बार  आई  है।

 मैं  कहता  हूं  कि  इन  सिद्धांतों  को  छोड  दो  ।

 आप  अपनी  जमीन  की  रक्षा  नहीं  कर  पाते  हो

 तो  अपनी  थोड़ी  शर्म  दिखा  दो,  शर्म  नहीं  दिखा
 पाते  तो  चुप  रहो लेकिन यह  मत  कहा  करो  कि

 यह  विवादग्रस्त इलाका  था,  क्योंकि  ऐसा

 कह  के  आप  दुश्मन  को  एक  औजार  दे  दिया
 करते  हैं,  एक  हथियार  दे  देते  हैं  हिन्दुस्तान

 की  मातृभूमि  को  लगातार  काटते  रहने  का।
 दौर  आखिर  को  विवादग्रस्त का  मतलब

 क्या  है?  मैं  समझ  सकता  हूं  मगर  हदबन्दी

 में  कुछ  विवाद  हो  ।  वह  मामला  हो  सकता
 है  दस  पांच  एकड़  का  इधर  या  उधर  ।  लेकिन

 सीमा  बिल्कुल  पिघल  जाए,  नक्शा  अदल

 आए,  हजारों  लाखों  मील  का  मामला  हो.
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 जाए,  हजारों एकड़  का  मामला हो  जाए,

 तो  उसे  हदबन्दी  नहीं  कहते  हैं।  और  इसलिए
 15  अगस्त  सन  1947  को  जो  भी  भारत  का

 मानचित्र  इस  सरकार  को  मिला  था  अग्रेज

 के  हाथों,  उस  मानचित्र  को  भारत  माता

 समझ  कर  इस  सरकार  को  उसे  पूजना  चाहिए,
 और  उस  में  अगर  कह  कमी  हेती  है

 तो  मान  लिया  हमारे  सामने  न  कहें,  लेकिन
 अपने  मन  में  तो  इनको  सन्त  होना  चाहिए,

 पछतावा  होना  चाहिए,  तभी  जाकर  मामला

 सुधर  पाएगा,  उससे  पहले  नहीं  सुधा  सकता  |

 ओर  मैं  चाहता  हूं  कि  सरकार  यह  फैसला  कर
 लेकि 15  अगस्त  सन1947  के  नकशे  में  हम

 जरा  भी  इधर  उधर  नहीं  कर  सकते  हो

 अगर  कोई  विश्व  सरकार  बन  जाए,  कोई  विश्व
 लोक सभा  बन  जाए  शर  वह  हमारे  खिलाफ

 फैसला  दे  दे  तो  और  बात  है,  हालांकि  मेरा

 जैसा  भादमी  उसको  पसन्द  नहीं  करेगा  ।  हां

 उसका  पलटनी  मुकाबला  भी  नहीं  करेगा  |

 लेकिन  शर्त  यह  है  कि  वह  विश्व  लोक  सभा
 हो  ।

 पाकिस्तान  के  सम्बन्ध  में  बात  चलती  है,

 महासंघ  भग  गह  बात  किसी  और  देश  के

 लिए  लागू  नहीं  हो  सकती-शो  मैं  अपने
 देश  की  जमीन  के  बारे  में  इधर  उधर  करने
 की  बात  सोच  सकता  हूं

 लेकिन एक  चक्कर  बडा  आ  जाया

 करता  है  ओर  वह  चक्कर  पिछले  पांच  छे:
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 दिनों  में  1962  की  ए+धटना  को  लेकर  आया

 है  कि  हिन्दुस्तान सरकार  ने  अमरीका  से

 मदद  मांगी थी  कि  वह  हवाई  जहाज से
 उसकी  मदद  करे,  और  इस  सम्बन्ध  में  मैं

 पह  बहुत  जोर  से  कह  देना  चाहता  हें,  कोई
 सिद्धान्त,  कोई  निष्पक्षता  की  नीति  कुछ  नहीं
 है,  जब  15  अगस्त,  1947 के  नक्शे  पर
 हमला हो  जाए  ।  उस  वक्त  हिन्द  सरकार

 का  यह  पहला  कर्तव्य  है  कि  उस  जमीन  की

 रक्षा  करे  और  जो  कोई  इसमें  मदद  दे  सके
 उससे  मदद  ले,  और  सरकार  ने  कहा  कि  उस

 वक्त  उसने  मदद  नहीं  मांगी  थी  ।  मैं  कहना

 चाहूंगा  कि  अगर  नहीं  मांगी  थी  तो  बहुत

 बुरा  काम  किया,  और  अगर  मांगी थी  तो
 आपको  स्वीकार  कर  लेना  चाहिए  था।  और

 मुझे  बड़ी  हैरत  होती  है  जब  मैं  लोगों  को

 यह  कहते  सुनता  हूं  कि  अगर  हम  मदद  मांग

 लेते  तो  बहुत  बुरा  काम  होता,  हमको  अपनी
 ताकत  से  लड़ना  चाहिए  ।  अपनी  ताकत  से

 लड  कर  तो  हमने  दिखा  दिया  कि  हम  कसे

 सड़  सकते हैं

 एक  मानने  सदस्य  :  चौपट  कर
 दिया |

 Bo  राम  मनोहर  लोहिया:  यहां  पर

 बां डंग,  वियोग्राड और  निष्पक्षता  सम्मेलनों
 की  बात  कही  जाती  है,  लेकिन  वहां  क्य  है?

 हम  श्री  स्वर्ण  सिंह  को  बार  बार  यह  कहते

 सुनते  हैं  कि  वहां  पर  हम  दो  देशों  के  झगडे
 को  नहीं  उठा  सकते।  हो  सकता  है  ५  इसका

 कारण  यह  है  कि  हमारे  यहां  अंग्रेजी  भाषा

 बहुत  चलती  है।  लेकिन  हम  देखते  हैं  कि
 अ्फेशियाई  और  निष्पक्षता  सम्मेलनों  में,

 दो  देशों  के  झगड़े  उठते  हैं।  क्यूबा  वाला
 अमरीका  के  खिलाफ  अपनी  नीति  को  मनवा

 लेता  है,  अरब  लोग  इजराइल  के  खिलाफ  अपनी

 नीति  को  मनवा  लेते  हैं  और  चीन,  जो  यहां

 नहीं  है,  वह  भी  अपनी  नीति  को  ताइपेट  के

 खिलाफ  मनवा  लेता  है,  लेकिन  हिन्दुस्तान
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 कोई  बात  नहीं  मनवा  पाता।  इसके  कुछ

 बुनियादी  कारण  हैं,  हिन्दुस्तान  की  कहीं
 न

 कहीं  कोई  न  कोई  कमी  है।  मैं  बार  बार

 कहना  चाहूंगा  श्री  शास्त्री जी  को  कि  17
 बरस  में  जो  दिमाग  में  जाले  पड़  गए  हैं.  जब  तक
 अन  जालों  को  वह  साफ  नहीं  करेंगे  तब  तक

 हिन्दुस्तान  की  किसी  भी  समस्या  को  हल  नहीं

 कर  पाएंगे,  चाहे  देशी  हो  चाहे  विदेशी  हो
 1

 और  खास  तौर  से  दक्षिण  एशिया  के  इलाके

 के  बारे  में  तो  मैं  बडे  ओरों  से  कहना  चाहता

 हूं  कि  हम  कोई  भी  काम  ऐसा  नहीं  करना
 चाहिए  कि  जिससे  हम  पर  हमला  करने

 वाले  चीन  की  ताकत  बढ़े,  और  हमको  मदद
 करने  वाले  देशों  की,  या  जो  हमको  सम्भवतया

 मदद  कर  सकते  हैं  उन  देशों  की  ताकत  घटे

 इसलिए  बुनियाद  तौर  से  हमें  यह  निश्चय  कर
 नेना  चाहिए  कि  चाहे  वियतनाम  का  झगडा
 हो,  चाहे थाई  का  हो,  चाहे  मलेशिया का  हो,

 हम  कोई  बात  नहीं  कहेंगे  जिससे  चीन  के

 पक्ष  को  समर्थन  मिल  सकता  है,  अगर  जरूरत

 होगी  तो  हम  चुप  रह  जाएंगे  छ  बोलेंगे  नहीं,
 क्योंकि  बोल  बोल  कर  हम  ने  पिछले  17  बरसों
 £.  अपने  को  बहुत  बरबाद  कर  डाला  है।

 चलने  का  क्या  नतीजा  होता  है?  बहुत सी सी

 निरपेक्ष  आतें  चलती  हैं।  उत्तरी  वियतनाम

 और  दक्षिणी  वियतनाम  दोनों  को  हम  काला

 बता  देते  हैं  और  फिर  कहते  हैं  कि  किसी  तरह
 4  मामला  ठीक  हो  जाए।  ये  सब  निरर्थक

 बातें  हैं।  हम  को  अभी  एक  फैसला  कर  लेना

 चाहिए  कि  दक्षिण  ऐशिया  में  हम  एक  बात  न

 कहेंगे,  एक  काम  न  करेंगे  जिससे  कि  चीन  का
 यक्ष  मजबूत  हो  जाया  करता  है।  मैं  खास  तौर

 पर  इस  बात  को  इसलिए  भी  कहना  चाहूंगा
 कि  हम  लोगों  के  बारे  में  एक  अम  फैल  गया  है
 जैसे  हम  कोई  वामपंथी  कम्युनिस्टों की  बहुत
 बड़ी  मदद  करते  हें  या  वामपंथी  कम्युनिस्ट
 चीन  वाले  हैं  तो  मैं  यह  जरूर  कह  देना  चाहता

 ह्  कि  यह  सरकार  जो  हिन्दुस्तान की  जमीन

 की  रक्षा  नहीं  कर  पाई  है  पिछले  17  वर्ष  में
 लगातार  अमीन  खोती  चली  आ  रही  है  यह  अपने
 दोष  को  छिपाने  के  लिए  इन  वामपंथी  कथ्य-
 2562  (Ai)LSD—4.
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 लिस्टों  को  गिरफ्तार  किया  करती  है  ताकि

 कोई  आदमी  सामने  शिखेंडी  की  तरह  खडा

 कर  दिया  जाये  t  मैं  कहना  चाहता  हूं  कि
 अपने देश  की  पूरी  रक्षा  करनी  चाहिए और

 पूरा  रक्षा  करने  के  सिये  दिमाग  में  जो  भी

 जाले  है  उन  को  दूर  करना  चाहिए।

 नीति  के  बारे  में  सफ़ाई  कर  लेनी  चाहिए
 जब  हमारे  देश  पर  आक्रमण  होगा  हम  खुद
 अपनी  ताक़त  से  उस  की  रक्षा  करेंगे,  नदीं

 कर  पायेंगे,  मदद  लेंगे,  जहां  से  हमें  मदद
 मिलेगी  वहां  से  लेंगे।  यह  सारा  काम  अरब

 लोग  कर  रहे  हैं।  यह  सारा  काम  दूसरे  लोग

 कर  रहे हैं।  ख़ाली  हमारे  मन  में  हिचक

 रह  जाया  करती  है।  पिछले  6-7  दिनों  में
 जो  मैंने  कांग्रेस  पक्ष  के  लोगों  का  व्यवहार

 देखा  है  उस  से  मुझ  को  शर्मा  लगती  है  कि  किस
 तरीक़े  से  उन्होंने  एक  बेचारा  आदमी  जो

 मर  गया  है  उस  को  लेकर  अपनी  छींछालेदर

 करवानी  शुरू  कर  दी  है  कि  हम  ने  मांगा  या
 नहीं  मांगा।  मांगना  चाहिए  था  अगर  नहीं

 मांगा  था।  खेर  यह  सारी  बातें  आज  अपने

 देश
 को

 बिगाड़  रही  हैं।  कुछ  लोग  कहेंगे
 कि

 यह  क्या  कहते  हो?  तुम  लोग  तो  जीत

 नहीं  पाते  हो  चुनाव।  चुनाव  तो  यह  कांग्रेस
 पार्टी  जीतती  है।  बहुमत  इस  के  साय  है।

 यहां  वाला  बहुमत  है  भोर...

 शी  राधे  लाल  ब्यास  (उज्जैन)  :  बाहर
 भी  है।

 डा०  राम  मनोहर  लोहिया:  जी  हां  बाहर

 वाला  बहुमत  है  तो  ज़रा  इस  के  ऊपर  अच्छे
 तरीके  से  सोचें  विद्यालंकार  जी  और  दसरे

 लोग  भी  कि  यह  बहुमत  है  क्या?

 एक  माननीय  सदस्य:  विद्याशंकर जी

 नहीं  अपितु  वे  श्री  राधेलाल  व्यास  हैं।

 डा०  राम  मनोहर  लोहिया
 :

 टीक  दै,

 ग़लती  के  लिए  मुझे  माफ़  करें।
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 [डा०  राम  मनोहर  लोहिया]

 मैं  आप  का  एक  चीज़  की  तरफ़  ध्यान

 खींचना  चाहता  हूं,  न्यू या कं  के  टैमनी  हाल
 की  तरफ़। वह  डैमोक्रेटिक  पार्टी  थी।

 बड़ी  अष्ट  पार्टी  थी।  उतनी  बेईमान  पार्टी

 शायद  दुनियां  में  और  कोई  नहीं  हुई  लेकिन
 बड़े  वोट  पाती  थी,  इतने  वोट  पाती  थी  कि

 उस  को  कोई  हरा  नहीं  पाता  था।  उस  का

 कारण  यह  था  कि  वह  छोटे  मोटे  काम  लोगों

 के  बहुत  कर  दिया  करती  थी।  किसी  को

 अस्पताल  में  भरती  कराना,  किसी  के  बच्चे

 को  स्कूल  में  ले  जाना,  किसी  को  तक़ावी  दिलाना,
 किसी  को  सीमेंट  सीमेंट  तो  नहीं,  लेकिन  उस

 ढंग  की  चीज़  दिला  देना  जो  अपने  यहां  की  है।

 छोटे  मोटे  व्यक्तियों  का  काम  कर  सकने  वाली
 टैमनी  हाल,  मूयाकें  की  डेमोक्रेटिक पार्टी,
 महान  बेईमान  पार्टी,  फिर  भी  लोगों  का  पक्ष

 मन  को  अपनी  तरफ  खींच  लिया  करती  थी,

 आज  हमारे  देश  में  कुछ  वैसा  ही  हो  रहा  है
 |

 ओ  विरोधी  लोग  हैं  वह  छोटे  मोटे  काम  जनता

 के  कर  नहीं  पाते  हैं  क्योंकि  सरकार  उन  के

 साथ  नहीं  है  और  पैसा  उन  के  पास  नहीं  है।

 उपाध्यक्ष महोदय:  माननीय  सदस्य  का

 समय  समाप्त हो  रहा  है।

 डा०  राम  मनोहर  लोहिया:  मुझे  बोलना
 तो  बहुत  था  लेकिन  चूंकि  घंटी  बज  चुकी है

 इसलिए  बहुत  जल्दी  जल्दी  में  थोडा  और  निवेदन
 कर  के  मैं  बैठ  जाऊंगा।

 कई  माननीय  सदस्य  :  उन्हें  थोड़ा  समय

 और  बोलने  के  लिये  दिया  जाय

 उपाध्यक्ष  महोदय  :  डा०  लोहिया  पांच

 मिनट  और  ले  लें।

 डा राम  मन  हेर  लोहिया:  एक  बात

 मेंने  पहले  भा  कहा  थी  और  अब  भी  कहना

 चाहता  हू,  कि  दो,  तन  चलें  जरूर  करन

 चाहिएं।  इस  का  पूरा  इलाज  तो  है  नहीं
 लेकिन  यह  दो,तीन  चलें  जरूर  करनी  चाहिए
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 नम्बर  1-चुनाव  के  दिन  जहां  कहीं  चुनाव
 हो,  मोटर,  ट्रिक्स  बिल्कुल नहीं  चलनी  चाहिएं  1

 चुनाव  के  दिन  मोटर  बिल्कुल  नहीं  चलनी

 चाहिए  ।  सारे  चुनाव  में  हो  जाये  तो  बहुत
 अच्छा  हैलेकिन  उसे  बिल्कुल  नहीं  चलना  चाहिए

 दूसरी  बात  यह  हे  कि  जो  उम्मीदवार  लोग

 पर्ची  बांटा करते  हैं  वोटर  को  अलग  अलग  उस

 में  बंडा  राष्ट्रीय  भपव्यय  होता  है  इसलिए

 मैं  चाहूंगा कि  उम्मीदवार के  लिए  पर्ची

 बांटना गैर  करदिया जाये  और  सरकार

 की  तरफसे  एक  ही  पर्ची  बांट  दी  जाये  ।  सब

 उम्मीदवारों के  चुनाव  चिन्ह  और  वोटर  का
 नम्बर  वोटर  के  वहां  पहुंच  जाएं  तो  आप

 देखेंगे  कि  बहुत  कुछ  भ्रष्टाचार  चुनाव  वाला
 भी  कम  हो  जायेगा  बैसे  तो  ठीक  दिल  की  बात
 है।

 इस  के  अलावा  यहां  पर  भी  चर्चा  हुई
 कि  श्री  कृष्णमाचारी और  दसरे  साहबों  के
 खाते-बही  देख  लो।  उन्हों  नेजो  कुछ  भी

 कमाया  है  क़ायदे,  कानून  और  न्याय  से  कमाया

 है।  खाते-बही  देखने  कां  यह  मामला  नहीं  है।

 इस  पर  बुनियादी  तौर  से  सोचें  t  कृष्णमाचारी
 स्राहब का खानदान का  खानदान  अंग्रेजों क ेके  जाते  वक्त

 कितनी  सम्पत्ति  रखता  था  और  आज  कितनी

 सम्पत्ति  है,  यह  एक  सीधा  सा  सवाल  है  ।

 इस  में  बही-खाते  देखने  की  क्या  जरूरत  है?

 इन  लोगों  ने  हमारे  इन  दोस्तों  ने  यह  बुनियादी
 सवाल  अभी  नहीं  पकड़ा  है  नहीं  तो  कृष्णा-

 चारी  ऐंड  कम्पनी  के  पास  कुल  20-30

 लाख  रुपये  थे  अंग्रेजी  राज्य  के  खत्म  होते

 समय,  शायद  उस  से  भी  कम  थे  लेकिन  आज

 3-4  करोड  रुपये  हो  गये  हैं  ।  अब  यह  क्या
 समाजवाद है  ?  मैं  आज  सुबह  श्रीमती
 विजयलक्ष्मी पंडित  का  व्याख्यान  सुन  रहा  था
 समाजवाद,  कई  दफा  समाजवाद शब्द  का
 उन्होंने  इस्तेमाल  किया  ।  17  वर्ष से  इस

 शब्द  का  इस्तेमाल  किया  जा  रहा  है  ।  यह

 खाली  नाम-जप  है,  इस  से  काम  नहीं  चलेगा  ;

 यह जो  20  लाख  से  4  करोड  हुए;  यह
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 खाली  मैं  ने  कृष्णमाचारी जी  के  ब्तलाये हैं,

 क्योंकि  वे  वित्त  मंत्री  हैं  इसलिए  उन  का  नाम

 दे  दिया  वैसे  मैं  कहना  चाहता  हूं  कि  कबीर
 के  मद्ह  आदमियों  ने  आज  देश  की  बागडोर
 अपने हाथ  में  ली  हुई है।  एक  आदमी

 ऐसा  नहीं  हैकि  जिस  के  खानदान की  सम्पत्ति

 नबढ़ी  हो  या  जिस  ने  अपना  जीवनस्तर
 ऊंचा  न  किया  हो।  एक  नहीं  है।  और  जिस  ढंग

 से  किया  गया  है,  खाली  इतना  ही  आप

 देखिये  कि  एक  भटनागर  साहब  को  सोडा-ऐश

 का  लाइसेंस  मिला  था-  पचास  लाख  की  कीमत

 वाला  ।  जुलाई  दिसम्बर 19  53  से  लाइसेंस

 फिर  शुरू  किया  गया  उन  लोगों  के  लिए  जो
 21  मार्च  51  के  पहले  वाले  नहीं  थे  ।  यह

 भटनागर साहब  खत्म  हो  गये।  इन  के  लाखों

 रुपये  भी  बर्बाद  हुए  लेकिन  जिस  तरह से

 यह  नियम  बनाया  गया  उसी  तरह से टी टी०
 कृष्णमाचारी ऐंड  कम्पनी  को  उसी  समय  नियमों

 के  विपरीत,  व्यापार  में  बिल्कुल  नवांगतुक

 के,  सोडा-ऐश  का  लाइसेंस  दे  दिया  गया  t

 अगर  आप  यह  भी  जानना  चाहते  हैं  कि  कैसे

 यह  लोग  मामले  किया  करते  हैं  तो  वह  भी  मैं

 बतला  सकता  हु  ।  खेर,  यह  सारी  बातें  इतनी
 बिगड़ती जा  रही  हैं  कि  कुछ  कहना  नहीं  है।

 उस  के  कारण  और  भी हैं

 मैं  भोर  किसी  मंत्री  का  इस  वक्त

 यहां  पर  जिक्र  नहीं  करना  चाहता  हुं  7  जीवन-
 स्तर  ऊंचा  करने  की  अभिलाषा,  आधुनिक

 बनने  की  अभिलाषा,  यूरोप  और  अमरीका  की
 तरह  रहने  की  अभिलाषा,  यह  इस  सारे

 देश  को  बर्बाद  किये  जा  रही  है  1  दृष्टि  दूर  गई
 है।  इतनी  टूट  गई  है  कि  मैं  तो  साधारण  जनता

 को  भी  कहना  चाहता  हूं  कि  अभी  जैसे  अध्यापक

 लोग  हड़ताल कर  रहे  हैं,  कभी  मजदूर  लोग

 हड़ताल  करते  हैं।  अगर  आप  अपनी  दृष्टि  को

 सम्यक  बनाइये,  एक  साथ  बनाइये  तो  बजाय

 इसे  के  कि  आप  अपने  लिए  कुछ  मांगो,  यह
 जो  बड़े  लोग  हैं  आप  मांगना  शुरू  कर  दें कि
 यह  जो  बड़े  लोग  हैं  उन  को  गर्दन  पकड़
 कर  नीचे  उतारो  हजार  रुपये  महीने  के  नीचे,
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 अप  लिये  मांगना  बन्द  करो  प्र् भी  यह  जो

 अध्यापक  हैं  कितना  अन्याय  उन  के  साथ  हो

 रहा  है  ?  सरकारी  स्कूलों  के  अध्यापकों  की
 तनख्वाहें  गैर  सरकारी  स्कूलों  के  अध्यापकों  से

 ज्यादा  हैं।  ओर  कई  तरह  के  लोग  हैं।  अभी

 वह  भारी  बिजली  कारखाने का  मैंने  जिक्र

 किया  ।  सरकारी  कारखाना  है  वहां  पर  150

 के  करीब  सीढ़ियां  हैं  आमदनी  की  मजदूरी

 की  ।  अरे भाई  ज्यादा मे  ज्यादा  पांच  सीढ़ी

 या  सात  सीढ़ी  रखिये  या  आठ  सीढ़ी  रखिये

 जब  लोग  कहते  हैं  कि  हिन्दुस्तान टूट  गया  है
 तो  टूटेगा  ही,  लाजिमी  तौर  से  टूटेगा  क्योंकि
 सारा  आर्थिक  ढांचा,  सामाजिक  ढांचा

 ऐसे  बना  रक्खा  है  कि  हमारे  समाज  में  कम  से

 कम  50,000  या  लाख  सीढ़ियां  हैं।  हिन्दुस्तान
 टूट  गया है  ।  एक  दूसर  में  विश्वास नहीं  रह

 गया  है।  किसी  को  यह  अंदाज  नहीं  है  कि

 हिन्दुस्तान  की  कुल  दौलत  कितनी  बढ़

 सकती है  ?

 उपाध्यक्ष  महोदय:  माननीय  सदस्य  भ्र

 समाप्त  करें  |

 डा०  राम  मनोहर  सोनिया: अब  खेर

 मैं  और  अधिक  नहीं  बोल  पाऊंगा  लेकिन  एक

 चीज  मैं  यहां  की  लोक  सभा  के  बारे  में  अवश्य
 कह  देना  चाहता  हुं  ।

 14  hrs.

 उपाध्यक्ष  महोदय:  माननीय  सदस्य  का

 टाइम  पूरा  हो  गया  है  ।

 डा०  राम  मनोहर  लोहिया:  मैं  दो  तीन

 मिनट में  खत्म  किये  देता हूं  ।

 हम  लोग  यहां  पर  बहुत  बदनाम  किये

 जाते  हैं  मैं  अपना  यह  विचार  यहां  पर  बता

 देना  चाहता  हं  कि  मैं  ने  यहां  पर  कोई  नियम
 कभी  नहीं  तोड़ी  ।  लेकिन कहीं  कोई  झंझट

 है  इस  लोक  प्रभा  के  जलाने  के  बारे  में
 हो  सकता  है  कि  आप  के,  अध्यक्ष  महोदय

 या  लोक  सभा  के  नेता  के,  आप  लोगों  के  मन  में

 यह  बात  धंस  गई  मे  कि  इस  सदन  की  शोभा
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 [डा०  राम  मनोहर  लोहिया]

 रखनी  चाहिए ठीक  है,  सब  को  इस  सदन  की

 आत्मा  रखनी  चाहिए  ।  लेकिन  शोभा  कैसे  रखी

 जाती  है?

 उपाध्यक  महोदय:  यह  सब  का  काम
 है”

 डा०  राम  मनोहर  लोहिया  :  बिल्कुल

 सब  का  काम  है  आप  का  भी  काम  है  ।

 उपाध्यक्ष महोदय:  आप  का  भी  है  ।

 डा०  राम  मनोहर  लोहिया:  मेरा  भी  है

 और  मैं  समझता  हूं  कि  मैं  इस  सदन  की  शोभा

 बढ़ाता  हूं  -  भर  भाप  मुझे  माफ  करेंगे  कि
 नोक सभा  के  नेता  और  आप--और जब  मैं

 आप  को  कहता  हं,  तो  उस  का  मतलब आप
 स्वयं  से  न  समझ  लें,  बल्कि  अध्यक्ष  महोदय,

 जो  भी  कुर्सी  पर  बैठता  है,  वह-इस  सदन  की

 शोभा  को  नहीं  रख  पाते  हैं।  इच्छा है  रखने
 की  ।  जिस  तरह  से  हमारे  पुरखे  लोग  नेती-

 धोती  किया  करते  थे-बे  नाक  से  कपडा डाल
 कर  सारे  पेट  को  साफ  कर  के  फिर  मुंह
 भ  निकालते  थे  और  बदबू  आने  लगती  थी

 उसी  तरह  से  इस  लोक  सभा  में  शोभा  बनाए
 रखने की  इच्छा  से  जब  आप  दिखायेंगे, उस
 दबाने  में  शोभा  को  तोड़  डाला  करेंगे  |  कायदे

 कानून  के  हिसाब  से  चलना  चाहिए  ।

 यह  आ  राज्य  वाला  हिसाब  है,  मैं  ने  बहुत
 लोक  सभाओं  के  बारे  में  पढ़ा  है,  लेकिन  ऐसा

 कभी  नहीं  पढ़  है  कि  किसी  आदमी  को  उस

 के  दल  के  सदस्यों  क  तादाद  के  हिसाब  से

 समय  दिया  जामे  और  वह  क्या  कहता  है,

 उस  पर  ध्यान  न  दिया  जाये  ।

 उपाध्यक्ष  महोदय: आप  स्पीकर  साहब
 से  बात न  कीजिए  ।

 शा०  राम  मनोहर  लोहिया: वह  बातचीत

 तो,  हुजूर,  बहुत  हो  चुकी  हे  ।  मामला  बातचीत

 के  आगे  बढ़ा  गया  है,  इसलिए  मुझे  यही  कहना
 पढ़ता है  ।
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 अब  मैं  शाप  को  छोडे  देता  हूं  कौर  सदन

 के  नेता  को  कहता  हं  कि  उन  के  चेहरे पर

 एक  सदा-सुहागिन  मुस्कराहट  रहती  हैं  ।

 इस  सदा  सुहागिन  मुस्कराहट  को  वह  खत्म

 करें  1  वह  कभी  अपने  खूबियों  के  द्वारा  गुछवायें
 कि  जब  उन  की  तस्वीर  सिनेमा  में  जाती  है
 तो  लोग  क्या  कैटा  करते  हैं,  कैसे  कहकहे  मारते

 हैं।  उस  का  कारण  है  1  वह  सत्रह  बरसों  के

 जालों  को  अपने  दिमाग़  में  बरकरार  रखे

 हुए  हैं।  मगर  वह  वही  नीति  चलायेंगे, जो

 भूतपूर्व  प्रधान  मंत्री  ने  चलाई,  तो  देश  दिन-
 ब-दिनगरीब भौर  भूखा  होता  चला  जायेगा,

 देश  की  जमीन  छिनती  चली  जायेगी  हमारे
 राष्ट्र  का  अनहित  होगा  (  (Interruption). )

 मैं  उन  से  पहली  बात  तो  यह  कहना  चाहता  हूं

 कि  वह  जरा  अपनी  सदा  सुहागिन  मुस्कराहट

 को  कम  करें,  स्थिति  की  गम्भीरता  को  समझें,

 अरा  देखें  कि  मुल्क  की  हालत  क्या  है,  कुछ
 पश्चाताप करें,  पछतावा  करें

 पुनर्वास  मंत्री  (औ  त्यागी): बेवा  की

 तरह  रहें
 ?

 Bo  राम  मनोहर  लोहिया:  बेवा

 मुस्कराहट  त्यागी  जी  के  चेहरे  पर  है  ।  लेकिन

 त्यागी  जी  बढ़े  माहिर  आदमी  हैं-बेवा  होते

 हए  भी  न  जाने  किस  के  घर  बैठ  जाया  करते  हैं।
 (  (Interruptions).  )  लेकिन  ये  हंसी

 *
 मजाक  के  मामले  नहीं  हे  वह  मेरी  सलाह  मानें  |

 यह  देश  बर्बाद हो  रहा  है  और जब  तक  अपने

 किये  हुए  बुरादे  कुकर्मों  के  लिए  उन  के  मन  में
 पछतावा  नहीं  होता  और  उस  व्यक्तिगत

 पछतावे  को  अब  तक  वह  सामूहिक  पछतावे

 का  रूप  नहीं  देते,  ग़लतियों  को  सुधारने  की
 कोशिश  नहीं  करते,  तब  तक  यह  सारा  मामला

 चलता  रहेगा  ।

 इस  समय  सरकार  समझती है  कि

 दाम  कुछ  घट  गए  हैं।  यह  दामों  की  लूट  है,
 क्योंकि  किसान  ने  तो  अपना  सामान  अभी

 बाजार  में  दिया  है,  इसलिए  गेहूं और  चावल
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 का  दाम  कुछ  थोडा  कम  हुआ  है,  लेकिन  मैं
 पेशीनगोई विग  देता  हें  कि  दो  तीन  महीने

 के  अन्दर  अन्दर  ये  दाम  फिर  से  चढ़  जायेंगे,

 फिर  अकाल  फी  स्थिति  हो  जायेगी,  दामों  की  लूट

 चालू  रहेगी।  जब  किसान--छोटा  किसान--

 बेलेगा,  तब  उस  का  दाम  कम  होगा  भीर  जब

 मजदूर  कौर  किसान  उस  को  खरीदेगा, तब
 यह  न  समझना  fe...

 उपाध्यक्ष  महोदय  :  अब  माननीम

 सदस्य  को  खत्म  करना  चाहिए  ।

 डा०  राम  मनोहर  लोहिया:  मैं  बिल्कुल

 खत्म  किये  देता  हं  ।

 एक  अहुत  ही  गरीब  भादमी  है,  व्यापारी

 है.

 उपाध्यक्ष  महोदय  :  माननीय  सदस्य  मे

 तीन  मिनट  से  अधिक  समय  से  ले  लिया  है  ।

 अब  उन  को  खत्म  करना  चाहिए |

 डा०  राम  मनोहर  लोहिया:  आज-ही
 कल  मेरे  पास  एक  चिटठी  आई  है,  जिस  को  मैं

 जल्दी  ज्ह्ड़ी  पढ  देता  हूं  ।

 “भारत  में  एक  बनिया  समाज  है ।”

 बनिया  का  मतलब  बिडला  भोर  टाटा  नहीं  है

 वे  तो  बड़े  ब  लोग  हैं  ।  मैं  छोटे  छोटे  लोगों,

 तीन  चार  करोड़  लोगों,  की  बात  कर  रहा  हूं।

 “जिस  में  न  बोलने  की  भ्र भी  शक्ति  है

 और  न  अत्याचार करने  वालों  का  विरोध

 करने  की  i  और  इसे  बिना  समझे  ष्  सभी
 पार्टियां दोष  देती  हैं  ”

 मैं  अपनी  पार्टी  के  बारे  में  भी  कहे  देता

 हूं ।

 “हमारी भी,  संयुक्त  सोशलिस्ट  पार्टी,
 भी  दोष  देती  है।  इस  समाज  की  कष्ट  कहानी

 लिखता हूं  ।
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 एक  हरचन्द  साह  दो  चार  बोरा  चावल
 बाजार में  बेच  रहा  था  ।  पुलिस  ने  उस  को

 जेल  में  बन्द  कर-दिया  कि  तुम  उत्तर  प्रदेश,

 बलिया  ज़िला,  के  आदमियों के  हाथ  चावल
 बेचते हो  n

 एक  दुकानदार  गोपाल  बाजार  में  एक

 बैस  गाड़ी  में  दस  बोरा  चावल  बेचने  के  लिए
 जा रहाथा।

 उस  को  रोक  कर  150  स्वयं ले  कर

 छोड़ा  गया  rad

 इस  चिटठी  में  यह  भी  कहा  गया  है  कि

 चावल  बनाने  वाले  छोटे  छोटे  मिलों  को  बन्द

 किया  जा  रहा  है  और  बड़े  बड़े  चावल  मिलों  को

 मौका  दिया  जा  रहा  है  कि  वे  चाहे  जितना

 लूट  पाट  करें  ।

 यहां  तक  मामला  आ  गया  है  कि  अ
 जो  थोड़ा और  बैल  होते  हैं, उन  के  ऊपर

 जो  छोटा  आदमी  बेचारा  थोड़ा  सा  अनाज

 लाद  कर  जाता  है,  हन्स्पैवटर  उस  को  रोक  कर

 इस  तरह से  हंस  ले  लेते  हैं  और  उस  को

 तबाह  कर  देते  हैं।  इन  छोटे  आदमियों  की

 करुण  कहानी  को  भी  भाप  सुनें

 Shri  V.  छ.  Gandhi  (Bombay  Cen-
 tral  South):  Sir,  I  shall  say  a  few
 words  about  the  problem  of  rising
 prices.  By this  time  we  should  under-
 stand  the  nature  of  the  problem  and
 realise  that  it  is  not  a  temporary
 phenomenon  as  some  of  us  try  to
 make  out.  I  shall  also  say  a  word
 about  the  position  of  our  foreign  ex-
 change  reserves  and  what  measures
 we  should  take  to  save  ourselves
 from  repeated  crisis  in  our  reserves.
 Lastly,  I  shall  place  before  this  House
 a  suggestion  to  the  effect  that  the
 Government  should  appoint  a  Cur-
 rency  Commission  to  review  the  posi-
 tion  of  our  currency  system  and  the
 recommendations  of  the  enquiry
 should  indicate  the  courses  of  action
 to  be  taken  in  certain  Yoresecable
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 eventualities.  I  would  also  like  that
 the  scope  of  this  enquiry  by  the  Com-
 mission  should  be  extended  to  include
 an  enquiry  into  the  question  of  the
 future  of  gold  in  this  country.  If
 you  like,  this  Commission  may  be
 called  the  Currency  and  Gold  Com-
 mission.  In  short,  these  are  the  three
 questions  I  would  deal  with:  firstly,
 the  problem  of  rising  prices,  second-
 ly  the  position  of  our  foreign  exchange
 reserves  and  thirdly  the  appointment
 of  a  Currency  Commission.

 Dealing  with  the  question  of  rising
 prices,  we  have  to  agree  that  this
 phenomenon  of  rising  prices  is  not  a
 temporary  one.  A  strong  and  per-
 sistent  increase
 prices  of  commodities  continues  and
 it  is  evident  that  there  is  already  a
 kind  of  secular  trend  in  our  prices.

 As  regards  the  actual  position  of
 prices,  you  will  see  that  in  1963-64,
 the  index  number  of  wholesale  price
 was  135.3.  About  ten  months  Jater,
 say,  on  3-1-1965,  the  index  number
 had  gone  up  to  158.54.  To  my  wav
 of  thinking  this  does  nog  mean  any-
 thing.  What  is  really  more  siynifi-
 cant  is  that—the  prices  are  increas-
 ing  since  1955—durinz  the  last  ten
 years,  the  prices  have  not  come  down
 even  once.  This  is  more  important
 and  this  has  a  greater  significance.  It
 is  said  that  sometimes  this  rise  is  due
 to  stagnancy  in  our  agricultural  pro-
 duction.  Well,  to  some  extent,  I
 would  concede  that  this  may  be  so.

 But,  we  are  apt  to  read  too  much  into
 this  argument  of  stagnancy  in  our

 agricultural  production.  Stagnancy
 was  there.  But  we  also  continue  to

 import  wheat  and  other  foodgrain  in
 very  large  quantities  so  that  there
 was  enough  of  food  in  the  country
 for  anybody  who  could  pay  the  pric-
 es.  Thig  is  about  the  availability  of

 food.  Oe

 Then,  in  the  industrial  sector,  we

 find  that  the  production,  the  output
 has  increased  at  a  fairly  good  rate.
 The  position  is  very  satisfactory.  If
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 the  stagnancy  in  our  agricultural  pro-
 duction  is  not  the  cause  and  if  the
 industrial  production  has  progressed
 well,  then  how  do  we  explain  this
 persistent  rise  in  our  prices?  Des-
 pite  adequacy  of  food  supply  and  in-
 crease  in  the  output  of  industrial
 sector,  if  this  rise  continues,  then  we
 must  look  for  the  cause  elsewhere.
 What  actually  has  happened  is  that
 our  economy  has  become  saturated
 with  excessive  purchasing  power.  Now
 this  excessive  purchasing  power  in
 an  economy  means  that  there  is  a
 continuing  excess  of  demand  over
 supply.  We  must  also  see  that  there
 has  been  a  large  expansion  of  bank
 credit.  There  has  also  been  a  con-
 siderable  amount  of  deficit  financing
 already  done.  Also  we  see  that  we
 are  continuing  in  a  growing  measure
 our  expenditure  on  development  pro-
 jects  which  are  long  maturing.  Now,
 all  this,  Sir,  is  q  cobination  of  cir-
 cumstances  which  is  bound  to  produce
 inflationary  pressure  in  the  economy
 of  this  country,  Now,  what  steps
 can  we  take  to  check  this  situation?
 There  are  a  number  of  steps  and  they
 are  familiar  ones.  But  one  thing  we
 should  remember  is  that  any  step  on
 policy  that  we  take  will  not  be  iv  re-
 verse  the  rising  trend.  अ  other

 words,  it  will  not  be  a  policy;  any

 steps  ‘taken  bringing  about  a  steady
 fall  in  prices.  A  continuous  fall  in

 prices  may  not  be  practicable  and
 also  not  be  desirable.  What  we  have
 to  do  is  to  accept  this  rise  and  try
 to  check  it  as  far  as  possible  and  sce
 that  further  rise  shall  not  continue
 at  the  rapid  pace.  We  have  also  to

 accept  the  fact  that  in  an  economy
 that  has  a  programme  of  massive  in-
 vestments  for  developments  a  certain
 amount  of  inflation  is  to  be  expected
 and  1  suppose  has  also  to  be  accepted.
 Now  I  come  to  the  second  point.  That
 is  about  the  position  of  our  foreign
 exchange  reserves.  We  have  experi-
 enced  recurring  crises  in  our  foreign
 exchange  reserves.  We  know  that
 these  recurring  crises  from  our  bal-
 ance  of  payment  deficits.  Now  what
 can  we  do  to  remedy  this  situation?
 The  situation  can  be  remedied  in  2
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 very  simple  way.  That  is,  we  must
 try  to  earn  more  foreign  exchange.
 Earning  more  foreign  exchange  means
 exporting  more.  There  comes  the
 difficulty.  We  find  that  we  are  not
 succeeding  in  our  efforts  to  export  as
 much  85  we  would  like  and  the  situ-
 ation  demands.  What  is  the  reason?
 What  is  the  difficulty  due  tov  We
 are  actually  losing  our  comyu:titive-
 nesg  in  international  markets.  What
 is  it  due  to.  Among  the  reasons,  I
 should  state  that  we  have  lost  our
 competitiveness  due  to  the  facl  tnat
 we  have  allowed  our  economy  to  be
 a  ‘high  cost  economy’.  Among  the
 reasons  for  this,  I  would  also  say
 that  Government  is  partially  resfon-
 sible;  by  its  policy  of  levying  addi-
 tiona]  taxation  without  due  regard  to
 its  effects  by  the  kind  of  policy  that
 the  Government  has  adopted  with  re-
 gard  to  that.  It  has  somehow  allow-
 ed  this  situation  of  high  cost  structure
 of  economy  to  arise.

 Mr.  Deputy-Speaker:  The  hon’ble
 Member’s  time  is  up.

 Shri  V.  छ  Gandhi:  I  would  require
 two  more  minutes,  Sir.  उ  shall  just
 try  to  develop  this  point.  We  know
 that  the  Government  has  to  raise
 additional  revenue.  New  taxes  bring
 in  additional  revenue  more  or  ‘ess.
 After  all  that  is  the  purpose  ०  taxa-
 tion.  But  not  all  taxes  equally  in-
 nocuous—some  are  and  some  are  not.
 They  give  an  upward  push  to  the  cost
 structure.

 I  can  cite  instances,  Sir,  of  caxes
 recently  levied  which  have  had  tne
 effect  of  giving  an  upward  push.

 Today,  the  situation  we  face  is  that
 our  foreign  exchange  reserves  are
 being  depleted  at  a  rate  fast  enough
 to  cause  anxiety.  There  are  expedi-
 ents,  of  course,  and  the  Government
 fhas  used  some  of  those  expedients.
 The  Government  has  probably  ap-
 proached  the  International  Munetary
 Fund  with  a  request  for  a  stand-by
 eredit.  We  know  that  the  Govern-
 ment  has  been  trying  to  borrow  more
 from  abroad.  The  Government  has
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 approached  institutions  like  the  Aid-
 India  Consortium  and,  also,  efforts  are
 being  made  to  postpone  repas  ments
 of  external  debts.  But  these  ére,  of
 course,  in  @  sense,  temporary  eipedi-
 ents  and  good  as  far  as  they  go.

 But  the  real  remedy,  simply  siauted,
 is  to  earn  more  exchange.  We  can
 do  that  by  increasing  our  competitive-
 ness  so  that  we  can  export  more.
 That  is  possible  when  we  keep  our
 economy  from  being  a  high  cost  eco-
 nomy  by  looking  into  our  taxation
 system,  making  it  more  suitable,  more
 scientific  and  more  capable  of  look-
 ing  into  the  incidence  of  such
 taxation.

 =
 That  leads  me  to  my  third  point.

 That  is  about  my  suggestion  that  we
 consider  the  appointment  of  a  Cur-
 rency  Commission—if  you  like,  Cur-
 rency  and  Gold  Commission.  Other
 important  countries  appoint  such  com-
 mittees  periodically  to  review  their
 country’s  currency  and  financial  sys-
 tems.  That  helps  the  Government  in
 several  ways.  It  helps  them  to
 choose  courses  of  action  that  may  be
 used  in  certain  contingencies  such  as
 devaluation.  I  know  our  present
 Finance  Minister  is  a  man,  many  of
 us  believe,  who  will  react  favourably
 to  such  a  suggestion.

 Dr.  Sarojini  Mahishi  (Dharwar
 North):  Mr.  Deputy-Speaker,  Sir,  the
 budget  of  any  country  reflects  the
 ambitions  and  aspirations  of  the  peo-
 ple,  the  economic  development  and
 also  the  social  development  of  the
 country.  Budgetary  planning  is  not
 merely  an  adjustment  of  the  income
 and  expenditure  but  it  requires  some-
 thing  more,  at  what  level  the  adjust-
 ment  is  made  and  the  manner  in
 which  the  adjustment  is  made.  That
 is  also  very  important.

 Our  Finance  Minister,  when  he
 prepared  the  budget  and  presented  it,
 did  not  do  so  On  a  clean  slate.  Assets
 and  liabilities  are  carried  forward
 and  the  country  has  to  face  the  assets
 and  liabilities  and  also  the  new  deve-
 lopment.  When  a  country  is  faced
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 with  the  twin  task  of  development
 and  defence,  the  country  has  to  im-
 Pose  certain  new  taxes,  to  collect
 money  and  also  see  to  the  proper  ex-
 Ppenditure  of  that  money  for  these
 purposes,  Here,  Sir,  I  may  not  be
 wrong  if  I  quote,  as  regards  planning,
 the  statement  made  by  the  Chief  of
 the  Perspective  Planning  Division  of
 the  Planning  Commission.  His
 observation  is:

 ‘Only  a  total  war  against
 poverty  waged  on  many  fronts
 could  extricate  the  country  from
 the  present  crisis.  There  is  need
 for  far-reaching  structural  chang-
 eg  in  the  economy,  a_  sustained
 strategy  and  a  long-term  plan.”

 As  our  Finance  Minister  himself
 put  it,  budget  is  an  instrument  carry-
 ing  us  towards  a  shining  vision  of
 economic  independence  coupled  with
 social  justice.  If  this  is  to  be  the
 cage,  may  I  know  what  should  be  the
 criteria  with  which  we  should  measure
 the  present  budget.

 After  all  these  yearg  of  independ-
 ence—many  people,  Members  of  the
 Opposition  and  also  Members  from
 the  Congress  Benches  also  spoke
 about  it—the  common  man  has  not
 found  any  satisfaction.  What  were
 the  ambitiong  and  aspirations  of  the
 common  man  and  how  far  has  our
 Government  tried  to  fulfil  them?
 How  far  hag  our  Government  achiev-
 ed  our  proclaimed  ideal  of  socialism?
 How  far  have  we  been  able  to  achieve
 it.  Of  course,  India  may  not  adhere
 to  a  doctrinaire  definition  of  social-
 ism.  At  the  same  time  it  will  not-
 also  stick  to  this  policy  of  robbing
 Tom  and  handing  over  the  amount  to
 Dick.  That  is  not  socialism.  Social-
 ism  does  not  mean  equal  distribution
 of  ignorance  and  poverty  also.  We
 shall  have  to  struggle  hard  for  creat-
 ing  prosperity  in  the  country  and
 then  work  towards  equal  distribution
 of  the  resources  of  economics,  equal
 distribution  of  opportunities  that  go
 to  make  gocialism  giving  equal  oppor-
 tunity  to  all  citizens  irrespective  of
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 caste,  creed  and  of  place  of  birth  in.
 this  country.

 In  a  developing  economy  prices  are
 bound  to  rise.  But  to  what  extent  can
 prices  rise?  There  is  a  limit  to  all
 these  things.  In  other  countries  we
 know  that  it  may  not  be  more  than  $
 per  cent,  6  per  cent  or  even  7  per
 cent.  But  during  these  two  years
 Prices  in  this  country  have  gone  up
 by  26  per  cent;  year  before  last  it
 went  up  by  9  per  cent  and  last  year
 it  went  up  by  not  less  than  14  per
 cent.  How  will  it  be  possible  for  the
 common  man  to  face  the  difficulties
 due  to  rising  prices  and  also  short.
 age  of  consumer  goods?  Of  course,
 there  is  also  the  question  whether
 the  shortage  is  que  to  some  natural
 phenomenon  or  it  is  an  artificia]  man-
 made.  creation.  Whatever  it  may  be,
 the  question  is  to  what  extent  the
 common  man  has  been  given  the
 relief.

 Taking  into  consideration  the
 budget  that  is  before  us,  it  makes
 certain  proposals.  I  do  not  say  that
 all  these  things  like  the  breakup
 given,  the  proper  implementation,  the
 quick  and  adequate  outcome  from  the
 proposals  etc.,  depend  upon  the  Fin-
 ance  Minister.  There  would  not  be
 the  Finance  Minister  at  every  level
 to  implement  these  things.  These
 will  be  executed  by  the  different
 executive  officers  at  different  levels.
 What  I  mean  is,  the  country  may  not
 grudge  granting  the  amount.  requir-
 ed  for  defence  purposes.  It  ig  an
 essential  thing  because  we  have  a
 burning  border,  a  live  border  on  the
 North-east  and  North-west  frontiers.
 But  then,  the  question  is  whether  the
 amount  which  was  paid  by  the  tax-
 Payer  in  the  country  with  the  full
 confidence  that  the  Parliament  and  the
 Government  are  there  as  the  trustees
 of  the  peopie,  has  been  utilised  pro-
 perly  or  not.  Money  is  collected
 from  the  tax-payer.  They  have  re-
 posed  confidence  in  the  Parliament
 and  the  Government  thinking  that
 you  are  the  trustee.  But  they  expect
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 that  the  money  should  be  properly
 utilised  for  the  purpose  for  which  it
 is  meant.  I  may  not  be  wrong  here
 if  1  quote  an  observation  of  the  Pub-
 lic  Accqunts  Committee.  In  one  of
 ite  reports  it  is  said:

 “The  Committee  feel  concern-
 ed  to  note  on  one  hand  the
 Ministry  of  Defence  have  been
 requesting  for  more  and  more
 foreign  exchange  and  on  the  other
 hand  they  are  not  able  to  utilise
 even  the  reduced  allotments  made
 to  them  as  indicated  by  the  large
 surrender;  made  by  them.  Also,
 the  manner  in  which  the  foreign
 exchange  has  heen  utilised  leaves
 much  to  be  desired.

 The  Surzlementary  Demand  re-
 mained  unutilised  even  though  it
 was  urgentiy  required  in  the  wake
 of  the  e:nergency.”

 Shri  Tyagi:  To  which  report  of  the
 Public  Accuunts  Committee  is  the
 hon.  Member  referring?

 Dr.  Sarojini  Mahishi:  This  report
 relates  to  the  year  1963-64.  If  this
 ig  the  observation  made  by  the  Public
 Accounts  Committee  and  also  the
 Auditor-Gen:ral,  how  can  a  country
 give  money  for  these  different  duties
 which  are  undertaken  by  different
 ministries?  Huw  can  the  people  give
 their  money  with  full  confidence?  I
 am  quoting  here  another  observation

 relating  to  the  same  Defence  Minis-

 try.  It  gays:

 “Misappropriation  of  cement
 stock  to  the  tune  of  1381  metric
 tonnes  within  a  very  short  period
 of  one  year.”

 That  was  not  noticed  at  all.  Ulti-

 mately,  aftcr  investigation  by  the
 SPE  the  oviy  poor  fellow  who  was
 punished  was  the  store-keeper.

 Kindly  excuse  me  if  1  quote  a
 Sanskrit  couplet  here:

 ame fa  बुक  नव  गज॑  नाव  च  नाव
 च

 अजापृत्रं  बलि  दात  देवे  दुर्बलघातत:  |

 1  is  not  tho  ‘iger,  it  is  not  the  wolf,
 it  is  never  the  elephant  that  is  offer-
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 «त  ag  an  oblation  to  the  fire;  it  is
 only  the  goat  that  is  offereqd  as  an
 oblation,  and  the  Gods  also  expluit
 the  weaker  ones  only!  Of  course,  I  am
 only  quoting  the  reference,

 Sbri  Hari  Vishnu  Kamath  (Hosi-
 angabad):  Scape  goat!

 Dr.  Sardjini  Mahishi:  The  next
 thing  is,  prices  are  rising  to  such  an
 extent.  And  the  rise  of  prices  is  not
 only  due  to  the  shortage  of  materiais
 available  but  depends  upon  the  ac-
 tion  and  reaction  of  so  many  other
 factors  also.  What  I  mean  is,  on
 account  of  the  devaluation  of  ‘the
 rupee  not  only  the  prices  of  consumer
 articles  and  also  agricultural  produce
 but  of  other  things  also  are  shouting
 up,  and  as  a  result  this  will  have  an
 effect  upon  the  prices  of  other  articles
 also.

 Many  of  the  plans  and  programmes
 taken  up  here  are  to  be  implemented
 by  the  State  Governments.  And  the
 State  Governments,  again,  have  defi-
 cit  financing.  The  hon.  the  Finance
 Minister  hag  promised  this  time  that
 this  tendency  of  deficit  financing  is
 to  be  curbed,  and  he  is  doing  his  leve!
 best  for  that.  Of  course  we  hope  that
 with  the  Rs.  10  crore  surplus  budget
 and  the  Rs.  237  crore  revenue  surplus
 budget  that  has  been  presented  to
 the  House  this  time,  we  will  have  a
 brighter  future  also.  But  in  the
 different  States,  the  States  are
 again  presenting  deficit  budgets  and
 at  the  same  time  they  are  also  not
 utilising  the  funds  given  to  them  by
 the  Central  Government.

 How  to  co-ordinate  and  bring  in  4
 harmony  between  these  two  things  is
 a  very  difficult  task.

 I  shall  just  give  here  the  position
 about  capital  outlay  on  grants  to

 States  for  development.  Grants  for
 pilot  project  works,  schemeg  for  utili-

 sation  of  manpower,  projects  for  in-

 tensive  development  of  rural  indus-

 tries,  construction  of  border  roads,
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 subsidiseq  industrial  housing  scheme;,
 all  these  funds  were  unutiliseq  and
 they  were  surrendered.  If  this  is  the
 case  I  wonder  what  is  the  object  of
 making  a  budget  and  presenting  a
 budget  at  all.  The  budget  is  made—
 of  course  I  do  not  wish  to  put  the
 blame  on  the  shoulders  of  any  one—
 ‘but  it  is  the  combined  effort  of  all
 concerned  to  see  that  the  work  is
 properly  implemented.  Therefore,
 the  maximum  of  production,  restric-
 tion  on  consumption  and  at  the  same
 time  quick  implementation  of  pro-
 jects,  proper  selection  of  the  projects
 and  adequate  return  by  _  efficient
 handling  of  the  matter,  all  these  are
 integral  parts  of  the  matter  that  go
 to  make  it  a  success.  Therefore,  if
 any  of  these  is  not  attended  to,  there
 will  be  a.break  in  the  chain,  and  the
 result  will  have  to  be  suffered  by  all
 the  people  in  the  country.

 Now,  the  money  given  to  the  Fin-
 ance  Department  of  the  Central  Gov-
 ernment  also,  for  repayment  of  debt.
 that  also  has  not  been  utilised.  At
 the  same  time  we  see  that  the  foreign
 exchange  that  has  been  got  by  the
 country  is  utilised  for  adjusting  our
 adverse  balance-of-payments  position

 fn  the  credit  field.  But  the  money
 given  to  the  Centra]  Government  for
 repayment  of  debt,  that  also  has  not
 been  utilised.  Out  of  the  unutilised
 portion  of  the  appropriation  amount-
 ing  to  over  Rs.  12  crores,  nearly  Rs,  2
 crores  remained  unsurrendered  at  the
 end  of  the  year.  The  provision  made
 under  repayment  of  debt,  that  is,  per-
 manent  debt  consisting  of  rupee  debt
 and  floating  debt  and  securities  is-
 sued  to  the  International  Monetary
 Fund  an4  International  Bank  for  Re-
 construction  and  Development  ete.  re-
 mained  unutilised.

 This  state  of  affairs  is  to  be  seen  in
 almost  all  the  branches  and  almost
 all  the  portfolios.  Now,  what  is  really
 the  difficulty?  The  prices  are  rising
 due  to  all  these  things,  administrative
 delays,  no  proper  implementation  of
 the  projects,  no  proper  selection  of
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 the  projects,  and  all  these  things,  And
 if  prices  are  rising,  naturally  the
 burden  will  have  to  be  borne  by  the
 taxpayer  who  has  got  every  right  to
 ask  why  his  money  was  not  utilised
 properly.  For  this  reason  I  agree
 with  Mr.  Jain  when  he  made  the  re-
 mark  that  in  spite  of  corruption,  ad-
 ministrative  delays  and  all  these
 things,  if  we  are  able  to  make  pro-
 gress  in  the  industrial  field  to  the  ex-
 tent  of  8  to  9  per  cent  we  are  in  no
 way  bad.  But,  is  that  the  consolation
 that  we  want?  If  all  these  things
 were  done  in  the  proper  spirit,  what
 would  have  been  the  progress?  Of
 course,  the  mathematical  calculation

 is  quite  easy,  but  we  are  dealing  with
 human  things.

 Let  there  be  a  margin.  But  if  in
 spite  of  allowing  this  margin,  these
 things  continue,  how  long  can  the
 country  bear  all  thig  burden?

 Now,  the  Finance  Minister  has  been
 very  kind  to  make  some  concession
 in  the  personal  tax  this  year.  The
 common  man  was  groaning  under
 heavy  taxation,  and  the  Finance
 Minister  has  been  kind  enough  to
 give  him  a  concession,  to  the  indi-
 vidual  and  also  to  the  joint  family,
 and  in  the  corporate  sector  also  he
 has  introduced  certain  concessions.
 In  the  personal  tax  structure  there  is
 simplification.  If  the  simplification
 were  not  there—I  mean  the  integra-
 tion  of  Income-tax  and  super-tax,  and
 there  are  certain  other  concessions
 also  shown  to  the  individual—if  these
 things  were  not  there,  shall  I  take  the
 time  of  the  House  to  ghow  to  what
 extent  confusion  was  created  at  the
 executive  officers’  level  and  what
 lapses  were  created  and  as  a  result
 how  heavily  the  Government  had  to
 pay  on  account  of  the  complicated  tax
 structure?  They  are  errors  and  omis-
 sions  attributable  to  carelessness  and
 negligence  and  failure  to  apply  the
 provisions  of  the  Finance  Act;  failure
 to  determine  the  status  of  the  asses-
 sees  correctly;  incorrect  determina-
 tioh  of  incomes  on  house  property;
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 failure  to  compute  the  income  from
 business  property;  mistakes  in  com-
 puting  depreciation  and  development
 rebate  admissible;  irregular  set-off
 for  losses.  Of  course  there  are  a  few
 more,  and  the  whole  amount  goes  to
 make  up  a  few  crores,  If  due  to  this
 complication  this  was  the  result,
 should  we  not  become  wiser  by  our
 past  experience?  We  have  to  see  that
 the  tax  structure  is  simplified.  And

 T  am  happy  that  the  Finance  Minister
 has  taken  a  very  bold  step  in  simpli-
 fying  the  tax  structure  at  this  stage
 and  giving  a  concession  to  the  joint
 family  and  replacing  this  particular
 rebate  which  was  previously  in  the
 form  of  contribution  to  provident
 fund,  life  insurance  premium  and  an-
 nuity  certificates  etc.  by  a  straight-
 away  deduction  of  50  per  cent  in  the
 qualifying  amount  of  the  _  savings
 income.

 Again,  in  the  corporate  sector  cer-
 tain  conce:siong  have  been  given,  But
 the  corporate  sector  is  not  quite  hap-
 py  with  the  concessions  given,  As  my
 friend  said  the  other  day,  monopol-
 istic  tendencies  are  to  be  curbed.  And
 in  this  direction  the  Finance  Minister
 has  taken  certain  very  bold  steps.
 Those  who  want  to  sell  off  their  pro-
 perty  or  industrial  concern  in  the
 urban  area  and  again  gettle  in  the
 rural  area  have  been  exempteq  from
 the  Capita]  Gains  Tax;  and  for  these
 investors,  to  the  individuals  who  want
 to  invest  in  new  equities  of  the  new
 industrial  concerns,  certain  tax  credit
 eertificates  are  being  given.  Of  course
 these  are  being  given  to  the  exporters
 also.  Export  trade  is  being  encouraged
 in  order  to  get  greater  foreign  ex-
 change,  In  export  trade,  because  the
 articles  that  are  being  exported  con-
 sist  of  certain  component  parts  which
 at  different  levels  cannot  be  exempt-
 ed  from  tax,  either  sales  tax  or  octroi,
 at  the  eng  there  is  a  little  exemption
 that  is  given  to  the  exporter.  At  the
 same  time  there  is  a  duty  levied  upon
 the  imports  also  in  order  to  curb  the
 import  of  certain  articles.  Anyway
 this  is  a  very  good  measure.
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 After  our  Finance  Minister  has
 chalked  out  such  a  fine  Picture  of
 these  things,  what  hag  happeneg  to
 the  impleméntation  of  this  particular
 export  matter?  I  shall  give  you  an
 idea  of  that.  Grants  for  export  pro-
 motion  and  development  in  1963-64
 remained  wholly  unutilised  due  to  the
 export  promotion  ang  marketing  deve-
 lopment  scheme  A  supplementary
 grant  obtained  in  August  1963  to
 finance  the  marketing  development
 fund  established  with  a  view  to  diver-
 sifying  and  stimulating  the  Indian
 export  trade  also  remained  unutilis-
 ed.  Funds  allocated  for  market  sur-
 veys,  external  publicity  etc.  were  not
 utiliseg  at  all.

 Again,  established  exporters’
 licences  and  prospective  exporters’
 licences  were  issued,  and  even  though
 No  export  was  made  in  respect  of  the
 established  exporters’  licences  worth
 Rs.  5.37  crores,  the  bonds  were  not
 enforced  and  the  importers  were  re-
 leased  from  the  export  obligation
 without  the  Government  forfeiting
 the  bond  amount  or  taking  any  other
 action  under  the  Import  Trade  Con-
 trol  Regulation.  This  is  on  page  86
 of  the  Audit  Report  (Civil)  on  Re-
 venue  Receipts,  If  these  things  are
 not  going  to  be  utilised  at  all,  what
 can  the  Finance  Minister  do  in  this
 matter?  If  these  things  are  not  im-
 plemented  at  the  proper  level  how
 are  we  going  to  achieve  the  goal  that
 we  want  to  achieve?

 In  this  export  trade  and  in  our  parti-
 cipation  in  the  different  world  fairs
 and  the  display  of  our  articles,  the
 insurance  business  was  undertaken
 with  the  foreign  agents  and  never
 with  the  Indian  agents  which  caused
 more  than  Rs,  1.11  lakhs  of  loss  to
 the  country,  because  the  articles  were
 not  insured  with  Indian  agencies.
 That  was  in  spite  of  a  circular  issued
 by  the  Ministry  of  Finance  in  the  year
 1951.  I  don’t  know  whether  the  Com-
 merce  and  Industry  Ministry  ever
 cared  to  look  into  that  circular.  The
 Public  Accounts  Committee  makes  a
 mention  that  all  these  irregularities,
 even  though  brought  to  the  notice  of
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 different  Ministries,  were  never
 attended  to  and  the  number  of  irregu-
 larities  is  mounting  up  every  year.
 Sir,  I  don’t  know  how  the  Finance
 Minister  will  give  a  satisfactory  an-
 swer  to  all  these  tpings,  because  the
 burden  is  to  be  shared  by  all  his
 colleagues  and  we  are  to  reach  the
 goal  of  socialism.

 If  money  is  to  be  given  either  tu
 the  private  sector  or  to  the  public
 sector  either  by  way  of  taxation  or  by
 realisation  of  adequate  profits,  as
 has  been  rightly  put  by  the  Finance
 Minister,  all  this  refers  to  one  and
 the  same  pool.  We  have  to  use  all
 these  things  in  a  proper  way.

 Regarding  the  agricultural  sphere,
 what  ig  it  that  the  agriculturist  has
 got?  Higher  prices  are  being  given.
 but  at  the  same  time,  on  account  vo!
 devaluation  of  rupee  if  the  prices  of
 other  commodities  are  also  going  up,
 what  can  the  poor  agriculturist  do
 with  the  rising  prices  of  agricultural
 commodities?  On  account  of  the  zonal
 restrictions,  on  account  of  the  non-
 fixation  of  prices  of  foodgrains  at  thc:
 proper  time  and  also  certain  irriga-
 tional  facilities  not  being  provided  t
 the  agriculturists,  what  will  the  agri-
 culturist  be  able  to  achieve  in  this  res-
 pect?  The  hon.  Minister  of  Irrigation
 is  here.  Moneys  are  allotted  for  multi-
 river  valley  projects;  but  they  are

 not  carried  out.  The  power  research
 etation  that  wag  to  be  set  up  at  Banga-
 lore  was  never  carTied  out  because
 the  land  could  not  be  acquired  and
 other  things  could  not  be  complied
 with.  If  these  things  continue  for
 years  and  years  together  and  if  we
 are  to  inherit  only  all  these  liabilities
 and  not  the  assets,  how  long  can  the
 country,  how  long  cas  the  common
 man  endure  with  all  these  things?  In
 the  agricultural  field,  Government
 gives  assurances  of  supply  of  improv-
 ed  variety  of  seeds,  manure  and  fer-
 tilisers  etc.  They  say  research  stations
 in  agriculture  will  be  set  up.  I  am
 giving  a  very  small  example.  There
 is  a  scheme  called  pirrcom  centre
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 scheme  which  was  started  in  the  year
 1960.  This  was  proposed  in  the  year
 1957.  A  few  centres  were  sct  up  to
 make  experiments  and  research  in
 gil-seeds,  cotton  and  millets.  These
 centres  were  examined  by  a  Com-
 mittee  and  its  report  was  submitted
 in  the  year  1963-64  stating  that  these
 centres  are  not  working  and  they  are
 not  adequately  staffed  and  proper
 material  is  not  being  supplied.  This
 is  what  the  Committee  that  made  the
 investigation  into  this  said.  There
 are  no  irrigational  facilities  and  no
 proper  utilisation  of  the  existing
 facilities  is  also  there.  There  is  no
 co-ordination  at  any  level  in  matters
 pertaining  to  agriculture.  Such  being
 the  position,  how  can  you  expect
 more  agricultural  production  to  meet
 the  agricultural  shortage?  We  want
 to  boost  up  the  agricultural  produc-
 tion  and  have  a  buffer  stock  also.
 But  we  have  seen  all  these  draw-
 backs  also.  I  can  confidently  gay  that
 the  country  has  seen  all  these  things.
 Let  the  country  have  full  satisfaction
 that  they  have  reposed  their  con-
 fidence  in  the  proper  authority  and
 let  us  be  wiser  with  the  past  experi-
 ence.  Let  history  teach  us  a  lesgon;
 let  us  get  some  encouragement  with
 our  glorious  history  and  _  glorious
 past.  But  let  us  not  live  on  that  very
 past.  Let  us  try  to  create  a  future
 and  be  wiser  with  the  experience
 that  we  have  gained.

 st  qo  ला०  वर्मा  (चित्तौडगढ़)  <

 उपाध्यक्ष  महोदय,  वित्तमंत्री  द्वारा  जो  बजट

 आप  के  सामने  पेश  किया  गया  है  सब  से

 पहले  मैं  वित्त  मंत्री  का  धन्यवाद  देता  हुं
 विस  मंत्री  जी  राजस्थान-पाकिस्तान  के

 बॉर्डर पर  गये,  कुछ  पैदल  भी  चले  ।  जीपों
 रेगिस्तान  में  अब  फेल  हो  गई  तो  भी  उन्होंने
 आगे  बढ़ कर  देखा  ।  हमारी  राजस्थान

 कनाल  को  उन्होंने  अपने  हाथ  में  लेने  का

 प्रस्ताव  रक्खा  भोर  हमारी  बॉर्डर  पर  जो

 पुलिस  पड़ी  हुई  है  उस  पुलिस  को  एक  समान
 तनख्वाह  देने  का  प्रस्ताव  रक्खा  है  जिसके

 लिए  कि  मैं  उन  को  धन्यवाद  देता  हूं  ।



 5675,  General  Budget

 अब  सवाल  यह  है  कि  इस  बजट  की  जो

 करह  गयी  है  उस  की  ओर  मैं  संक्षेप  में

 कुछ  शारा  करना  चाहता  हूं  ।  अभी  तक
 हमारे  देग  में  आर्थिक  असमानता  बहुत
 अधिक  विद्यमान  है  ।  आज  भी  हमारे  देश

 भें  5-6  व्यक्ति  के  परिवार  यालों  के  पास

 एक,  एक  हजार  मरे  मौजूद  हैं
 ।

 वह  इन
 से  छीनने  का  अभी  तक  आप  ने  प्रस्ताव  नहीं

 रक्खा  है  ।  इन  को  प्रस्ताव  करना  चाहिए

 कि  5-6  व्यक्तियों  के  रहने  के  लायक़  उतने

 कमरे  उन  के  पास  रहने  दिये  जायें  बाकी

 फालतू  कमरे  मसब  उन  से  छीन  लिये  जायें

 और  सरकार उन  का  मुनासिब तौर  पर

 व्यक्ति  के  पास  हज़ार,  हज़ार  कमरे  मौजूद

 हैं  ।  आज  देश  में  थोडे  से  मुट्ठी  भर  लोग

 उन  के  पास  छिपा  पडा  है  और  वह  देश

 निर्माण  के  कामों  मे  नहीं  लग  रहा  है  और

 हमारे  देश  में  कारखाने  आदि  स्थापित  नहीं
 हो  रहे  हैं  इधर  सरकार  ने  उस  गये  हुए  और

 छिपे  हुए  धन  को  बाहर  निकालने  की  कोशिश
 की  है,  कुछ  छापे  रेश  में  मारे  गये  हैं  लेकिन

 कोई  विशेष  परिणाम उस  से  निकला  हो

 जैसी  बात  नहीं  है  ।  यह  पैसा  दबा  कर  रखने

 वाले,  मनी  होड  करने  वाले  इतने  मजबूत
 हैं  कौर  इतना  कमा  देने  वाले  हैं  कि  उनसे

 वह  रुपया  निकालना  बडा  मुश्किल  है  ।  जो

 आपके  अधिकारी  उन  के  वहां  तलाशी  लेने

 जायेंगे  उनको  यह  खुश  कर  देंगे,  पूज  देंगे
 और  पतनाला  वहीं  का  वहीं  बहता  रहेगा  |

 मुझे  शक  है  कि  उस  पर  अमल  हो  पायेगा  ।

 मैं  मानता  हं  कि  विशेष  पार्टियां  तो  हर  बात
 में  कोई  न  कोई  कसर  निकालती  रहती  हैं  लेकिन

 शिकवा  तो  हमें  अपनों  से  है  t

 “उन  की  जफाओं  का  शिकवा  नहीं  है,

 मुझे  मार  डाला  है  मेरी  वफ़ा  ने”  ।

 विरोधी  लोगों  की  शिकायत  का  हमें  कोई

 शिकवा  नहीं  है  क्योंकि  उन  का  काम  ही

 दोष  निकालना  है  लेकिन  मुसीबत  तो  यह  है
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 कि  हमारे  अपने  धर  में  ही  ऐसे  लोग  हैं,

 धनवान  भी  हैं  और  गरीब  भी  बेठ  हैं  इस

 कांग्रेस  में,  हमारे  घर  के  अन्दर  ऐसे  लोग

 भी  बस  आये  हैं  जिन  से  कि  हमें  खतरा  पैदा
 हो  रहा  है  और  जब  ऐसे  लोगों  से  जब  हम

 अपने  धर  को  साफ़  कर  पायेंगे  तभी  जा  कर

 हम  इस  देश  में  समाजवाद  ला  सकेंगे  अन्यथा

 वह  केवल  कागज  पर  ही  रह  जायेगा  |  सब

 से  बढ़ी  कमी  जो  हम  बजट  में  पाते  हैं  वह

 आधिक  असमानता  को  कम  न  करने  की

 है।  कहां  तो  लाखों  इंसानों  को  पेट  भर  रोटी

 नसीब  न  हो  और  कहां  इस  देश  में  तीन-तीन
 चार-चार  हजार  रुपये  माहवार  तनख्वाहें
 पायें  a  कम  से  कम  इतना  तो  अवश्य  ही

 सरकार  को  करना  चाहिए  कि  इस  देश  में
 1000  रुपये  से  अधिक  कोई  भी  तनख्वाह

 न  पाये  ।  सरकार  को  इस  तरह  से  अपर

 इनकम  पर  सीलिंग  लगानी  चाहिए  ।  समय
 आ  गया  है  जब  हमारे  देश  में  आज  एक  गरीब

 मजदूर  व  किसान  अथवा  अन्य  व्यापारी

 व्यक्ति  को  जिने  100  रुपये  माहवार  मिलते

 हैं  उसके  ऊपर  टैक्स  बिलकुल  नहीं  होना

 चाहिए  ।  ऐसे  लोगों  पर  से  टैक्स  बिल्कुल
 माफ़  कर  दिया  जाय  ।  इसे  का  म  लब  यह

 हुआ  हैकि  1200  रुपये  साल  तक  जिस  व्यक्ति

 की  आमदनी  हो  उस  के  ऊपर  कोई  टैक्स  नहीं

 होना  चाहिए।

 जैसाकि  मेरी  बहन  ने  कहा  सरकार  को
 एग्रीकलचर की  तरफ़  विशेष  रूप  से  ध्यान

 देना  चाहिए  और  उस  के  लिए  किसानों  को
 सभी  सहूलियतें  प्रदान  करनी  चाहियें  ।

 एग्रीकल्चर  के  बारे  में  बडे  बडे  दावे  किये
 आते  हैं,  हमारे  फ़ाइनेंस  मिनिस्टर  हजार

 बजट  रक्खें  लेकिन  जब  तक  उस  पर  अमल

 नहीं  होता  है  तब  तक  वह  बेकार  रहता  है।
 मैंने  अभी  तीन  दिन  पहले  एयर  कलचर  मिनिस्टर

 साहब  को  चिटठी  लिखी  थी  कि  सरकार  किस
 प्रकार  से  यह  सरकारी  फर्मे  चला  रही  है  ?

 सरकार  हजारों  फार्म  चलाती  है  ।  सूरतगढ़

 फार्म  का  दावा  करती  है  लेकिन  हक़ीक़त  यह

 है  कि  एक  गरीब  किसान  के  मुकाबले  में  भी
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 उस  का  प्रोडक्शन  नहीं  है  ।  वहां  पर  तीन,

 तीन  मन  गेहूं  पैदा  होगा  है।  शर्म  आनी  चाहिए

 कि  सरकार  की  तरफ़  से  फार्म  चलता  हैभौर
 प्रोडक्शन

 की  ऐसी  ख़राब  हालत  है।  जिन
 के  आापदादाओं ने  कभी  हल  नहीं  चलाया

 वह  उस  फार्म  के  संचालक  हैं  ।  ऐसे  लोगों

 को  मैनेजर  बनाइये  जोकि  किसानी  का  तजुर्बा
 रखते  हों  |  आप  अमरीका  उन  को  भेजते  हैं

 जिनके  कि  हाथ  में  हल  चलाने  के  कारण

 छाले  नहीं  पड़े  होते  हैं।  जिन्होंने  कभी  कुदाल

 आप  अमरीका  भेजते  हैं  और  हमारे  जैसे

 लोग  जोकि  इसका  प्रैक्टिकल  तजुर्बा  रखते

 हैं  उन  को  पूछा  नहीं  जाता  है।  भाज  आप

 देख  सकते हैं  कि  68  वर्ष  की  उम्र  में  भी

 मैं  हल  चलाता  हं  लेकिन  हमें  कोई  और
 नहीं  होता  है  ।  यह  सारा  फ़ायदा  आज  उन

 लोगों  को  मिल  रहा  है  और  उन  लोगों  को

 चांस  दिया  जा  रहा  है  जोकि  इस  के  योग्य

 नहीं  हैं  और  मुझे  यह  शेर  याद  आ  जाता
 है--

 “या  इलाही  गदिशे  दौरां  तो  देखिये,

 मंजिल  उन्हें  मिलीं  जो  शरीके  सफ़र  न  थे।'

 उन  को  फल  मिल  रहा  है  जोकि  मेहनत

 नहीं  करते  हैं  ।  मैं  फाइनेंस  मिनिस्टर  साहब

 से  दरख्वास्त  करता  हं  कि  समाजवाद  आप
 सच्चे  रूप  में  लाये  |  समाजवाद  को  सही

 मायनों  में  देश  परं  स्थापित  करने के  लिए
 आप  एक  ऐसी  पावरफुल  बोडो  का  निर्माण करें
 जोकि  निगरानी  रक्खे  कि  दरअसल  जो

 समाजवाद  का  नारा  लगाया  जाता  है  उमस  पर

 हर  एक  के  द्वारा  अमल  भी  ही  रहा  है  या

 नहीं  ।  वह  यह  देखे  कि  बड़े  बड़े  अधिकारी

 और  मिनिस्टर  आदि  ठीक  प्रकार से  अमल

 कर  रहे  हैं  या  नहीं  ।  आज  हालत  यह  हो

 रही  है  कि  केवल  5-7  पुराने  लोग  हैं  जिन

 को  कि  देश  की  गरज़  है  बाक़ी  मिनिस्टर्स

 आदि  तो  सब  नये  आये  हुए  हैं  और  उन्हें
 गरज  नहीं  है  कि  देश  से  गरीबी  मिटे,  बेकारी
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 मिटे  और  देश  में  सही  मायनों  में  समाजवाद

 स्थापित  हो  ।  त्यागी  जी  यहां  पर  बेठ  हुए  है.

 वे  मझे  माफ़  करें,  मैं  उन  से  कहना  चाहता  हे
 कि  नारा तो  समाजवाद  का  अवश्य  लगाते है

 लेकिन  दरअसल  समाजवाद  लाना  नहीं  चाहते
 हैं  -  समाजवाद  दरअसल  कायम  करिये.

 खाली  नारा  देने  से  कुछ  बनने  वाला  नहीं

 है।  इस  मामले  में  अमली  कदम  उठाने  की

 जरूरत  है  ।  किसानों  और  गरीब  मजदूरो

 को  रिआयत  दो  ।  जहां  तक  व्यापारियों कां
 ताल्लुक  है,  सारे  व्यापारी मालदार  नहीं  हैं

 उन  में  से  भी  गरीब  लोग  हैं  और  उन्हें भी
 सरकार  को  रिआयत  प्रदान  करनी  चाहिए  |

 कुल  26  आदमी  हैं  जोकि  देश  के  कारखाने
 खला  रहे  हैं  और  करोड़ों  रुपयों  की  उन  के

 पास  पूजी  है।  मैं  ने  सर्वे  किया  है  60  गांव

 के  व्यापारियों का  ।  मुनाफ़ा  केवल  30  परसेंट

 व्यापारी  कमाते  हैं  बाकी  70  परसेंट  व्यापारी

 ऐसे  हैं  जिन  का  कि  साल  भर  में  ग़र  तक

 नहीं  हो  पाता  है  ।  ऐसी  हालत  है  1  मगर

 सरकार  ने  अमीर  गरीब  सब  को  साथ  कर

 दिया  है  और  वह  सब  के  साथ  एक  सा  व्यवहार

 कर  रही  है।  अगर  कूडग्रेन  का  व्यापार  गरीबों

 को  दिया  जाये,  तो  वै  इस  सरकार  का  साथ
 देंगे  और  उस  से  देश  का  भी  हित  होगा  ।

 मैं  समअता  हुं  कि  सरकार  को  अपनी  सारी

 दिशा  अदलनी  पड़ेगी  |

 सरकार  राजा-महाराजाओं  को  जो  पात्र

 करोड़  रुपये  का  प्रिवी-धर्म  वे  रही  है,  उन  को

 बन्द  नहों  किर  गया है  ।  मैं  ग्यारह  रियासतों

 का  पहला  प्राम  मिनिस्टर  था  ।  मैं  जानता

 महाराणा को  22  लाख  रुपये  क्यों  दिये  जा

 रहे  हैं,  तो  उन्होंने  कहा  कि  पहले  राज  अपने

 हाथ  में  ले  लो,  जब  ख़ज़ाना  तुम्हारे  हाथ  मे

 होगा,  तब  ख़त्म  कर  देना  7  आज  सरदार

 पटेल  नहीं  रहे,  नहीं  तो  ये  प्रिवी  पर्स  बन्द  हों

 जाता  बीकानेर  के  हिज  हाईनेस  सामने  बेठ
 हुए  हैं  उन्होंने  तो  अपनी  एक  योजना  बना
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 रखी  है  कि  अगर  प्रिवी  पस  बन्द  हो  जायेगा,
 तो  मैं  क्या  व्यवसाय  करूंगा,  किस  मकान  में

 रहूंगा,  आदि  ।  वह  तो  ठीक  है,  लेकिन  बहुत
 से  राजा  लोग  यह  समझते  हैं--बीकानेर

 आले  मुझे  माफ़  करें,  उन्हीं  का  उन्नीस  बरस  का
 लड़का  कहता  है--अकी  राजाओं  का  राज

 वापस  आयेगा  ।  जिस  तरह  पुराने  दक़यानूसी

 लोग  मुर्दे  को  भूत  बन  कर  आने,  कयामत  के
 माथ  ज़लज़ला  आने  क  बात  करते  हैं,  ये  लोग

 भी  अपने  राज  के  वापस  आने  की  बात  सोचते
 हैं।

 मैं  सरकार  और  वित्त  मंत्री  महोदय  से

 कहना  चाहता  हं  कि  उन  लोगों  और  पूंजी-

 पतियों  को  कमज़ोर  किया  जाये,  जो  करोड़ों

 रुपये  दबा  कर  बैठ  हुए  हैं  -  आज  एक  इन्सान
 के  पास  दस  दस  कारें  हैं,  जबकि  हमारे  मेम्बर

 लोग-मैं  ख़ास  कर  नार्थ  एवेन्यू  में  रहने  वाले
 मेम्बरों के  बारे  में  कहता  हूं,  जहां  केवल
 चार  मोटरें  हैं-आकी  सब  मेम्बर  पैदल

 आते  हैं  ।  पार्लियामेंट  के  मेम्बरों  के  लिए
 जो  बस  चलती  है,  वह  तो  आठ  आने  आने-

 जाने  के  लेती  है,  जबकि  दूसरे  बसें  दस  दस
 पैसे  लेनी  हैं  ।

 इस  प्रकार  की  बातों  से  प्रकट  होता  है

 कि  सरकार की  सारी  व्यवस्था बड़े  आदमियों

 और  अमीरों  के  लिए  है,  उन्हीं  के  लिए  सारा

 इन्तज़ाम  हो  रहा  है,  लेकिन  ग़रीबों  के  लिए

 कुछ  नहीं  है  ।  इसलिए  मैं  फ़िनांस  मिनिस्टर

 साहब  से  यह  अपील  करना  चाहता  हुं  कि
 वह  समाजवाद  के  सिद्धान्तों  पर  अम्ल  करायें  ।

 जो  मंत्री  देश-भक्ति  के  माम  पर  अपने  पदों  पर

 आ  गए  हैं,  लेकिन  समाजवाद  पर  अमल  नहीं
 करते  हैं,  उन  से  वह  समाजवाद  पर  अमल

 कराये  और  ग़रीबों  को  राहत  दें

 जहां  तक  बार्डर  रियाज़  का  सम्बन्ध  है,

 आज  तक  वहां  पर  कोई  सड़क  नहीं  बनाई  गई

 है।  मैं  ढाई  साल  से  फिर  रहा  हैं  ।  मैं  ने  होम
 मिनिस्टर  साहब  और  एग्रीकल्चर  मिनिस्टर

 साहब  को  लिखा  कि  वहां  पर  ट्यूबवैल  दिये
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 जायें,  ताकि  इस  समय  को  जो  दस  करोड़  एकड

 ज़मीन  बिना  सिंचाई  के  पड़ी  हुई  है,  उस  में
 पानी  दिया  जा  सके  ।  सरकार  अमरीका  से

 अनाज  मंगाना  बन्द  करे  ।  एक  राजस्थान

 ही  ऐसा  प्रदेश  है,  जहां  करीब  करीब  बीस

 एकड  ज़मीन  बिना  सिंचाई  के  पड़ी  हुई  है
 अगर  वहां  पर  पानी  दिया  जाये,  तो  अकेला

 राजस्थान  सारे  हिन्दुस्तान को  अन्न  दे  सकता
 है।  सरकार  अमरीका  से  भीख  और  ग्रहण  का

 दान  मांग  रही  है।  वह  हम  को  पैसा  2,

 ट्यूबवैल  दे,  दूसरी  सुविधायें  2,  तो  अन्न  की
 समस्या हल  हो  सकती  है  ।

 स्वराज्य को  आए  सत्रह  बरस  हो  गए  हैं,

 लेकिन  सीमा  की  जनता  कहती  है,  कि  कभी

 कोई  मिनिस्टर  अपनी  शक्ल  दिखाने  नहीं  आया,
 कोई  यह  पूछने  नहीं  आया  कि  क्या  आप

 भूखे-प्यासे हो  ।

 नेफा  के  बारे  में  कहा  जाता  है  कि  वहां

 सड़कें  बनाई  गई  हैं  |  लेकिन  मैं  आप  को  बताना

 चाहता  हुं  कि  वहां  पर  सड़कों  का  निशान

 नहीं  है  ।  वहां  पर  करप्शन  हुआ  है  ।  वहां  पर

 हमारी  बहन-बेटियों की  इज्जत  ली  जा

 रही  है  ।  हिन्दुस्तान  के  अफ़सर  लोग  ले  रहे
 हैं,  यह  मैं  भाप  को  बताना  चाहता  हूं  |  सरकार

 का  क्या  कंट्रोल है?

 1962  में  चाइना  का  हमला  हुआ  और

 हमारी  फ़ौजों  को  पीछे  हटना  पड़ा,  लेकिन

 आज  तक  कोई  भी  आफ़िसर  या  मिनिस्टर

 उसके  लिए  जिम्मेदार  नहीं  ठहराया  गया  ।

 क्या  उस  के  लिए  किसी  को  गुनहगार  ठहराया

 गया  और  किसी  को  सजा  दी  गई?  अगर

 जिम्मेदार  और  गुनाहगार  लोगों  को  इंडिया

 गेट  पर  फांसी  दी  गई  होती,  जो  दसरे  लोग
 आगे  सावधान  रहते  और  भविष्य  में  गुनाह
 न  होता  ।  लेकिन  किसी  भी  आफिसर या
 मिनिस्टर को  सज़ा  नहीं  मिली  ।  सरकार

 को  कुछ  तो  करना  चाहिए

 एक  माननीय  सदस्य:  डिफेंस  मिनिस्टर
 को  हटाया गया  ।
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 शमी  To  Mo  बर्मा:  उधर से  एक

 माननीय  सदस्य  ने  कहा  कि  पाकिस्तान  ने

 कच्छ  में  हमारी  तेरह  हजार  एकड़  जमीन
 दबा ली  है  |  उसके  बारे  में  सफ़ाई  दी  गई

 कि  नहीं  दबाई  गई  ।  लेकिन  कहने  से  क्या

 होता  है?  हम  जानते  हैं  कि  राजस्थान  से

 लेकर  कच्छ  के  रण  तक  बाउंडरी  कायम  नहीं

 हुई  है।  वहां  से  साठ  मील  भीतर  चले  जायें,

 तो  यहां  पर  जमीन  इतनी  पोली  हैं  कि  जीप

 या  इंसान  जमन  में  धस  जायेगा।  जैसा  कि

 मैं  ने  कहा  है,  अब  तक  वहां  पर  कोई  बाउंडरी

 नहीं  है,  हमारी  कोई  पोस्ट  नहीं  है,  कोई  लीग-

 रानी  नहीं  है,  कोई  सड़क  नहीं  है

 बाडेन  एरिया  के  लोगों  को  पीने  का

 पानी  भी  नहीं  दिया  गया  है  1  हैल्थ  मिनिस्टर

 साहब  को  कहते  हुए  ढाई  बरस  हो  गए  हैं,
 लेकिन  आज  तक  पानी  का  इन्तजाम  नहीं

 किया  गया  है।  खाली  आश्वासन  दिये  जाते

 हैं।  मैं  कहना  चाहता  हूं  कि  इस  तरह  से  काम
 नहीं  चलने  वाला  हैं  ।  फ़िनांस  मिनिस्टर
 साहब  ने  जो  बजट  पेश  किया  है,  वह  उस  पर

 अमल  करायें  ।  बार्डर  पर  आज  तक  इंसान

 को  पानी  नहीं  मिल  रहा  है  ।  वहां  पर  कोई

 रोड  नहीं  हैं।  आर  ए०  सी० के ट्रकों ने के  ट्रकों  ने
 थोड़ा  रास्ता  बनाया  है  लेकिन  राजस्थान

 बाहर  की  तीन  सी  मील  चौडी  और  647

 मील  लम्बी  पट्टी  पर  कोई  रोड  नहीं  है,  पीने
 का  पानी  उपलब्ध  नहीं  है,  धरती  पर  सिंचाई

 का  इन्तिज़ाम  नहीं  है,  खाने  का  इन्तजाम
 नहीं है।  किसी  ने  उनको  जाकर  नहीं  पूछा

 कि  वे  भूखे  और  प्यासे  हैं  -  लाखों  आदमी
 पाकिस्तान  से  यहां  आए,  लेकिन  किसी  ने  जाकर

 उनको  नहीं  पूछा  कि  वे  भूखे  और  प्यासे  हैं।
 लोग  कहते  हैं  कि  वे  स्मगलिंग  करते  हैं  ।

 उनको  स्मगलिंग  और  चोरी  करना  सिखाया

 गया  है।  अगर  वे  ऐसा  नहीं  करेंगे,  तो  भूखे
 मरेंगे।
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 के  हाथ  में  यह  काम  जायेगा,  उन  को  अपने-

 अपने  काम  को  पूरा  करना  चाहिए  ।  खास

 तौर  से  वहां  पर  ट्यूबवेल,  सड़कों  और  पीने
 के  पानी  का  इन्तजाम  करना  चाहिए  ।

 बार्डर  पर  बनिया  दुखो  है,  राजपूत

 दुखी  है  और  इस  बारे  में  कोई  फ़र्क  नहीं  है।
 वहां पर  पांचवीं  क्लास  के  लडके  आगे  नहं

 पड़  सकते  हैं।  हजारों  लड़के  ऐसे  बैठे  है,
 जिनकी  आगे  पढ़ने  की  हैसियत  नहों  है  1

 मं  वहां  पर  एक  छात्रालय  खोलना  चाहता  हुं।

 मेने  अक्तूबर  में  प्लान  दिया,  लकिन  आज

 तक  न  होम  मिनिस्टर  साहब  का  जवाब  आया

 हैऔर  न  प्लानिंग  मिनिस्टर  साहब  का  जवाब

 आया  है-कोई  आदमी  इस  देश  के  लिए

 जिम्मेदार  नहीं  मालूम  पड़ता  है  n  इस  लिए

 मैं  फिनांस  मिनिस्टर  साहब  से  अपील  करना

 चाहता  हूं  कि  वह  सम्बद्ध  व्यक्तियों  को  जिस्म-
 दार  बनायें,  बजट  पर  अमल  करायें  और  बाडेन
 क  तरफ  विशेष  ध्यान दें  ।

 आख़िर  में  मैं  ट्राइबल  लागों  के  बारे  में

 कहना  चाहता  हं  ।  माननीय  सदस्य,  श्री

 बसुमतार , मेरी मेरी  इस  बात  पर  बहुत  खुद

 हुए  हैं,  क्योंकि  वह  भी  उन्हीं  लोगों  मैं  से  है।
 तीनो  किस्म  के  ट्रान्स  हैं--नोमैडिक ट्राइ  जज,
 ड  नोटिफाई ट्राइबल  और  शिडूयल्ड  ट्राइबल।

 सत्रह  बरसों  के  स्वराज्य के  वाद  भ  आज

 लोग  पहाड़ों  में  पड़े  हुए  हैं।
 उनको  पूर

 जमीन  नहीं  दी  गई  है  ।  जहां  जमीन  है
 अथवा  मिली  है  उस  पर  पानी  नहीं  है  -  उनक
 बच्चों के  लिए  शिक्षा  की  कोई  व्यवस्था

 नहीं  है।  उनके  क्षेत्र  में  सड़कें  नहीं  है
 ।

 फ़ारेस्ट  डिपार्टमेंट  के  कारण  उनको

 यह  हलात  हो  रही  है  कि  जनाने,  मकान  और

 बेती  के  लिए  उनको  लकड़ी  नहीं  मिलती  है

 और  महकमे  ठीक  हैं,  लेकिन  फ़ारेस्ट  डिपो-

 मेंट  के  बारे  में  आदिवासी  कहते  हैं  कि  वह

 यमराज  का  महकमा  है  t  फ़ारेस्ट  डिपार्टमेंट

 के  किसी  व्यक्ति  को  देख  कर  वे  समझते हैं
 कि  यमदूत  आ  गया  |  इस  का  कारण यह  है
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 कि  इस  विभाग  के  लोगों  की  तरफ  से  कोई

 इन्सानियत  का  बर्ताव  नहीं  किया  जाता  है  |

 वे  परेशान  करते  हैं  और  लूटते  हैं  -  बस्तर

 में  इतना  दमन  हुआ  है,  लेकिन  कोई  ध्यान
 देने  वाला  नहीं  है  ।

 इन  सवह  बरसों  में  आदिवासी  कोई

 तरक्की नहीं  कर  पाए  हैं।  बे  अब  भी  जंगलों

 और  पहाड़ों  में  पड़े  हुए  हैं  और  लंगोटी  बांध
 कर  गुजारा  करते  हैं  ।  उनकी  जमीन  पर

 कोई  पानी  नहीं  है।  लाखों  के  पास  आज  भी

 कोई  ज़मीन  नहीं  है।  जो  तीन  तरह  के  आदि-

 वासी  हैं,  उन  में  से  सब  से  ग़रीब  नामैडिक

 ड्राइवर  हैं,  जो  हजारों  की  तादाद  में  घूमते-
 फिरत ेहैं  a  उनके  नाम  किसी  लैन्स  और

 वोफर्स  लिस्ट  में  नहीं  हैं।  वे  भारत  में  जन्मे

 हैं,  लेकिन  वे  भारत  माता  की  सन्तान  नहीं
 समझे जाते हैं । जाते  हैं।  वोट  लेने  वाले सब  के  पास

 जाते  हैं,  लेकिन  उनके  पास  कोई  बोट  लेने
 चाले  भी  नहीं जाते  हैं  ।  क्योंकि  उनके  नाम

 बोट  लिस्ट  में  नहीं है।  उनकी  तरफ  भी

 ध्यान  देना  चाहिए  और  उनकी  गरीबी जल्दी

 से  जल्दी  मिटानी चाहिए  ।

 भी  सोनावने  (पेंटर पुर)  :  राजस्थान

 में  जो  नाक  काटे  गये  हैं,  वह  भी  बताइये  ।

 किस to  ला०  वर्मा:  मैं  मानमीय  सदस्य
 को  याद  दिलाने  के  लिए  धन्यवाद  देता  हे

 हमारे  यहां  प्रचार  होता  है  कि  पाकिस्तान

 से  डाकू आते  हैं।  यह  ग़लत तान  है।  वास्तव

 में  सादे  कपड़ों  में  पाकिस्तान  की  पुलिस  और
 फौज  के  लोग  आते  हैं,  क्योंकि  वे  सिपाहियों
 और  मिलिटरी  आफिसर की  तरह  कमांड

 आदि  देते  हैं  -  वे  हमारे  नागरिकों  को  लूटते
 हैं।  12  दिसम्बर,  1964 को  पाकिस्तान

 से  लोग  आए  और  उन्होंने  तीन  हरिजनों  के

 नाक  काट  लिए  -  12  दिसम्बर  1964

 को यह  घटना  घटी  |  नवम्बर,  1964  में
 शंक  किसान  बिश्नोई  की  काटी  गई।  लेकिन
 आज  तक  किसी  को  गिरफ्तार  नहीं  क्रिया
 गया  है।

 2562  (Ai)  LSD—7,

 15  hrs.

 आओ  हुकम  चन्द  कछवाय:  (देवास)  :

 कांग्रेस  सरकार  बचा  नहीं  सकी  है।  उसका

 यह  दोष है  ।

 भी  म०  ला०  वर्मा: उनके  रंज  से  खुश
 होना  अच्छी  बात  नहीं  है।  उनके  रंज  को

 देख  कर  आप  खुश  न  हों।  उनके  रंज  में
 आप  भी  शरीक हों।  उनके  गम  में  आप  भी

 शरीक  हों।  उनकी  तरफ  ध्यान  देना  आपका

 भी  फर्ज  है।

 स्वतंत्र  पार्टी  के  श्री  दाडेंकर  बोल  रहे  थे।

 वे  भी  उनका  मखौल  कर  रहे  थे।  उनको  भी

 गरीब  जनता  पर  तरस  आ  रहा  था।  जो

 आज  तक  शोषण  करते  रहें  उनकी  भी

 आज  उन  पर  तरह  आने  लग  गया  है।

 यह  तो  वही  बात  हुई,  सौ  चूहे  खा  कर  बिल्ली
 हज  करने  जा  रही  है।  स्वतंत्र  पार्टी  राजा
 महाराजाओं की  पार्टी  है,  शोषकों  की  पार्टी

 है  और  ये  लोग  हमेशा  शोषण  करते  रहे  हैं।

 मैं  आपको  बताऊं कि  मेरे  यहां एक  हरिजन

 पीला  साफा  बांध  कर  जागीरदार  के  सामने

 चला  गया,  उसने  उसको  जूते  मारे  और  कहा

 कि  तुम  पीले  साफे  में  आते  हो।  इस  तरह
 की  बातों  पर  वे  जागीरदार  लोग  बिगड़

 जाते  हैं।  ये  उनकी  फसलों  के  कचरे  निकाल

 रहे  है  लेकिन  उनकी  ओर  कोई  देखने  वाला

 नहीं  है।  यह  जो  लोग  हैं,  इनकी  तरफ

 भी  आपका  ध्यान जाना  चाहिये।  जनता

 को  कोई  राहत  नहीं  मिली  है,  उसकी  मदद
 करने  वाला  कोई  नहीं  है।  मैं  मिनिस्टर

 साहेब  से  अपील  करता  हं  कि  आप  बजट
 वह  बनायें  जिस  में  गरीबों  को  राहत  मिले।
 समाज वाद  आप  लायें  इस  मैं  कोई  दो  रायें

 नहीं  हैं।  लेकिन  ये  जो  बड़े  ऊंचे  आकाश

 में  उढ़  रहे  हैं,  उनको  अगर  आप  धरती  में

 जायें  नहीं  तो  कम  से  कम  धरती  पर  तो
 उतारें । |
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 बोलने  का  मौका  दिया।  हमारे  वित्त  मंत्री

 जी  ने  जो  बजट  पेश  किया  है  वह  बडे  ही

 अच्छे  डग  से  तैयार  किया  हुआ  बजट  है,

 बहुत  ही  सामयिक  बजट  है  और  बहुत  ही
 अच्छा  बजट  है।  मैं  उसका  समर्थन  करती

 हु।
 इसके  साथ  साथ  मैं  यह  भी  कहना

 चाहती  हूं  कि  हिन्दुस्तान  के  सभी  प्रान्तों  का

 विकास  हुआ  है  और  हो  रहा  है,  सभी  जगह
 तरक्की  हुई  है  और  हो  रही  है  लेकिन  मध्य

 प्रदेश  ही  एक  ऐसा  अभागा  प्रदेश  है  जहां

 कोई  तरक्की  नहीं  हुई  है।  वह  अभी  भी
 बैकवर्ड  प्रदेश  बना  हुआ  है।  उसकी  तरफ  कोई

 ध्यान  नहीं  दिया  गया  है।  सेंटर  की  तरफ

 से  मध्य  प्रदेश  को  कोई  पैसा  नहीं  दिया  जाता

 है,  कोई  सुविधायें  नहीं  दी  जाती  हैं।  वहां
 पर  उद्योग  धंधे  खोलने  की  तरफ  भी  कोई
 ध्यान  नहीं  दिया  जाता  है।  अगर  कोई

 योजना  उद्योग  धंधा  कोई  खिलने  की  होती
 भी  है  तो  वह  भी  वहां  से  उठ  कर  कहीं  और
 चला  जाता  है।  एल्युमीनियम  का  एक

 कारखाना वहां  खुलने  वाला  था,  देवास में
 एक  मिल  खुलने  वाली  थी  लेकिन  उसको

 नाडियाड  में  खोला  जा  रहा  है  और  एसयू-

 मीनियम  का  कारखाना  भी  नहीं  खोला  जा

 रहा  है।  उद्योग  खोले  जाने  की  आम  मंजूरी
 तो  दे  देते  हैं।  लाखों  रुपया  भी  लगा  देते  हैं;

 बाद  में  पता  नहीं  किस  कारण  से  वह  पूर्व  में

 या  पश्चिम  में  चला  जाता  है।  दक्षिण  में

 वह  चला  जाता  हे  या  उत्तर  प्रदेश  में  इसका

 कोई  पता  नहीं  चलता  है।  मैं  चाहती  हूं
 कि  आप  ऐसे  कदम  उठायें  जिससे  मध्य  प्रदेश

 की  तरक्की  हो  सके,  उसकी  उन्नति  हो  सके।

 मध्य  प्रदेश  हमारे  शरीर  का  मध्य  भाग  है

 और  वह  हम  सब  को  बचाता  है।  इसलिए  इस

 शरीर  के  मध्य  भाग  की  तरफ  भी  आपको

 ध्यान  देना  चाहिये।  न  तो  यहां  पर  सिंचाई

 का  कोई  प्रबन्ध  किया  जाता  हैऔर  न  ही  कोई

 उद्योग  धंधे  खोले  जाते  हैं।  कोई  भी  अच्छी

 चीज  आप  मध्य  प्रदेश  को  नहीं  देते  हैं।
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 मैं  एकक  बात  आपको  बतलाना  चाहती
 हूं।  दो  साल  से  वहां  पर  पानी  नहीं  बरसा
 है।  गेहूं  की  फसल  दो  साल  से  कम  होती
 आ  रही  है। इस  कारण  से  किसान  &

 ऊपर  कितना  ही  तकावी  का,  खाद  का,  बंधिया
 का,  बैल  इत्यादि  का  बोझ  बढ़  गया  है।

 यह  बोझ  उसके  ऊपर  बहुत  भारी  हो  गया  है।

 वह  अपनी  कमर  नहीं  उठा  पा  रहा  है।

 वह  कज  के  नीचे  दवा  हुआ  है।  इस  साल

 भी  गेहूं  की  फसल  कम  है,  उपज  कम  है।

 मैं  प्रार्थना  करती  चुकी  जो  तकावी  का  ऋण

 है  पुराना  उसको  तो  बिल्कुल  ही  माफ  कर

 दिया  जाना  चाहिये,  उसकी  तो  बिल्कुल  ही

 छूट  दे  दी  जानी  चाहिये।  तकावी ऋण  जो

 है  यह  किसान  से  बिल्कुल  नहीं  लिया  जाना
 चाहिये। वह  हर  तरह  से  रो  रहा  है।

 उसको  पता  नहीं  चलता  है  कि  वह  अपना

 कर्जा  कहां  से  पटाये।  वह  भूमि  में  खाद
 तो  देता  है  लेकिन  जब  पानी  नहीं  असर सता

 है,  उसके  अभव  में  फसल  खराब  हो  जाती

 है  तो  वह  क्या  करें।  पानी की  आपने  कोई
 व्यवस्था  आज  तक  नहीं  की  है,  कोई  योजना

 मध्य  प्रदेश  के  लिए  नहीं  बनाए  है।  उत्तर

 प्रदेश  में,  पंजाब  में  तथा  दूसरी  जगहों  पर
 आपने  सिंचाई  के  साधन  उपलब्ध  किये  हैं

 इस  कारण से  वहां  गल्ले  की  पैदावार बहुत
 ज्यादा  होती  है।  लेकिन  मध्य  प्रदेश  में

 गल्ले  की  उपज  इसलिए  कम  है  कि  वहां  न

 तो  बिजली  के  साधन  उपलब्ध  हैं,  न  उद्योग

 धंधे  हैं  और  न  ही  सिंचाई  के  साधन  हैं

 जहां  तक  उद्योग  धंधों  का  सम्बन्ध  है,  बड़े

 धंधे  जब  खुलेंगे  तब  खुलेंगे  लेकिन  छोटे  उद्योग
 धंधे  तो  आपको  वहां  खोलने  चाहिये  ताकि

 किसान  सही  तरीके  से  अपना  जीवन  निर्वाह

 कर  सकें. ।

 वहां  पर  लाखों  एकड़  ऐसी  भूमि  पडी

 हुई  है  जो  उपजाऊ  है  लेकिन  वह  किसी को

 दी  नहीं  जाती  है।  जैसे  जंगल  का  इलाका

 है  और  इस  तरह  की  और  भी  बहुत  सी  जमीन
 है।  सको  ट्रेक्ट्ररो के  जरिये  खेती  योग्य
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 बनाया  जा  सकता  है  और  हरिजनों,  आदि-

 वासियों  और  वैक्वर्ड  एरियाज़ के  जो  लोग

 हैं  उन  को  दिया  जा  सकता  है।  बड़े  लोग  भी

 जो  हैं  घ्रौर  जिन  के  पास  ज़मान  नहीं  है,  उनको
 भी  जमीन  दी  जाए  मैं  यह  नहीं  कहती  हूँ  कि

 उनको  जमीन  नहीं  मिलनी  चाहिये।  इस

 भूमि  को  काश्त  के  काबिल  बना  कर  आपको
 लोगों  को  देनी  चाहिये  ताकि  देश  की  पैदावार

 बढ़  सके  और  जिन  के  पास  ज़मीन  नहीं  है

 उनको”  जमीन  मिल  सके।  इसमें  राष्ट्र  का

 ही  लाभ  होगा।  जो  गल्ला  बाहर  से  मंगाना

 पड़ता  है  उस  में  अगर  हमारे  यहां  उपज  अधिक
 होगी तो  कमी  हो  सकती  है।

 हरिजनों  आदिवासियों  आदि  लोगों  को

 जहां  तक  ज़मीन  दिये  जाने  का  सम्बन्ध  है,
 वह  पटवारी  और  तहलीसदार  वगैरह  ही

 देते  हैं।  उन  लोगों  को  पांच  या  दस  एकड़

 दी  जाती  है  और  वह  भी  पट्टे  पर  दी  जाती
 है।  अगर  कोई  दूसरा  आदम  उनको  सौ

 डेढ़  सी  या  दो  सौ  रुपया  दे  देता  है  तो  वे  लोग

 पटटा  बदल  कर  दूसरे  के  नाम  कर  देते  हैं।

 इससे  किसानों  में  बड़ा  असन्तोष  है,  उन  में

 आपस  में  बड़ा  गड़ा  हो  गया  है।  इस  वास्ते

 मैं  कहना  चाहती  हं  कि  सही  तरीके  से  गवर्नमेंट
 के  जो  नौकर  हैं  उन  पर  निगाह  रखी  जाए,

 उनको  भ्रष्टाचार करने  से  रोका  जाए,  उन

 पर  अंकुश  लगाया  जाए  -  मैं  यह  नहीं  कहती

 हूं  कि  सभी  अफसर  लोग  बेईमान  हैं  या  कोई
 ईमानदार ही  नहीं  है।  बहुत  से  ऐसे  भी  हैं
 जो  ईमानदार  हैं।  लेकिन  बहुत  से  ऐसे  भी हैं
 जो  कि  राष्ट्र  के  हित  को  बिल्कुल  नहीं  समझते

 हैं  राष्ट्र  के  हित  का  विल्कुल  ध्यान  नहीं  रखते
 हैं।  वे  इस  बात  की  परवाह  नहीं  करते

 हैं  कि  उनको  नौकरी  से  निकाल  दिया  जाएगा

 या  उनको  कहीं  और  ट्रांसफर  कर  दिया  जाएगा।

 यह  जो  नौकरशाही  है  इस  पर  आपको  कड़ी
 निगाह  रखनी  चाहिये।  हमें  इस  बात  का

 भीतर  हैकि  इस  में  ऐसे  लोग  भी  हैं  जो  हिन्दु

 स्तान  का  तख्ता  पलटने  में  भी  कोई  कसर  नहीं

 रखना  चाहते  हैं।  ऐसे  लोगों  पर  नज़र  रखना

 बहुत  जरूरी  है।  इन  में  जो भ्रष्टाचार व्याप्त
 है  इसको  भी  आपको दूर  करना  चाहिये।

 गरीबों  को  जो  ये  सताते  हैं,  इसको  भी  आपको
 रोकना  चाहिये  और  इस  पर  भी  कोई  अंकुश

 लगाना  चाहिये।

 मध्य  प्रदेश  में  डकैत  भी  काफी  हैं।  वहां

 पर  डकैत  एरियाज  भी  हैं।  उन  एरियाज

 में  किसान  लोग,  जनता  आदि  बड़े  परेशान
 हैं।  दिन  दहाड़े  वे  डर्कतियां  करते  हैं,  कत्ल
 करते  हैं,  गुंडागर्दी  करते  हैं।  लेकिन  कोई

 सुनवाई नहीं  होती  है।  कोई  इस  तरफ  ध्यान

 नहीं  देता  है।  महिलाओं को  वे  छेड़  जाते  हैं,

 रात  को  उठा  कर  ले  जाते  हैं  और  इस  तरह

 की  नाना  प्रकार  की  बातें  होती  हैं।  इन  वार-

 दातों  को  रोकने  के  लिए  आपको  सख्त  कदम

 उठाने  चाहियें।  अगर  आप  स्थिति को  नहीं

 सम्भाल  सकते  हैं  तो  महिलाओं  को  आप  आर

 दीजिये,  उनके  कंधों  पर  यह  भार  सौंपने,
 वे  सब  ठीक  कर  देंगी।  उनके  हाथों में  आप

 बागडोर  दीजिये  और  वे  सारा  काम  कर  देंगी।

 महिलायें  देश  का  काम  बड़ी  खूबी  से  करती

 हैं.  घरों  को  बड़ी  चतुराई  से  ठीक  रखती  हैं,
 वे  देश  का  विकास  भी  बड़ी  अच्छी  तरह  से

 कर  सकती हैं।  आज  घर  को  सम्भालने की

 बड़ी  जरूरत  है...

 भी  त्यागी  मदों  से  अधिक  अच्छा

 खाती  हैं  अधिक  अच्छा  पहनती  हैं।

 भीमती  सहोदरा  बाई  तय:  औरतें

 बहुत  भोली  भाली  होती  हैं,  पुरुष  बड़े  चालाक
 होते  हैं।  वे  बड़ा  अच्छा काम  कर  सकती

 हैं।  अष्चटाचार जो  है  उसको  बहुत  अच्छी
 तरह  से  दबा  सकती  हैं,  रोक  सकती  हैं।
 एक दो  महिलायें इसका  अपवाद  हो  सकती  हैं
 लेकिन  उनका  उदाहरण  मैं  नहीं  देना  चाहती

 हूं।  मैं  यहां  पर  आपको  कहती  हूं  कि  आप

 लोगों  से  नहीं  सम्भलता  है  तो  पादज  आप  हमारे
 हाथों में  दें।  मैं  महिलाओं और  बहनों  से  भी
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 भा र्थे ना  करती  हैं  कि  ये  अपने  पुरुषों  को  सोते

 से  जगायें।  वे  आलस्य  में  सोते  न  रहें।  कल
 मैं  लाल  किले  में  सिनेमा  देखने  गई  थी।

 दिल्ली  में  भूतकाल  में  जो  जो  अत्याचार  हुए
 हैं,  जिस  तरह  की  नादिरशाही  मची  है,  उसको

 देख  कर  मझे  बड़ा  दुख  हुआ।  यह  भी  डर  मन

 में  पैदा  हुआ  कि  भविष्य  में  भी  कहीं  ऐसा  न

 हो  जाए  और  धरों  पर  हमारे  भाई  सोते  रहें।

 मौका  आ  जाए  तो  कहीं  बे  सोते  न  रह  जायें।
 भारत  को  आज  बड़ा  खतरा  है।  देश  में  जगह

 जगह  जासूसी  हो  रही  है,  दूसरे  देशों  के  जासूस
 फिर  रहे  हैं।  पाकिस्तान  के  और  बीन  के

 जासूस  फिर
 रहे  हैं।  महिलायें  भी  जासूसी

 कर  रही  हैं।  यह  चीज  ऐसी  है  जिस  पर  ध्यान

 दिया  जाना  चाहिये।

 छोटे  लोगों  के  लिए,  आदिवासियों  के

 लिए,  पिछड़े  वर्गों  के  लिए  जो  पैसा  रखा  गया

 है,  उनकी  एजुकेशन  के  लिए  जो  पैसा  रखा  गया

 है,  उनके  धरों  के  लिए  जो  पैसा  रखा  गया  है,

 उनके  कुओं  के  लिए  जो  पैसा  रखा  गया  है,  उनके
 विकास  के  लिए  जो  पैसा  रखा  गया  या  रखा

 जाता  है  उसका  वितरण  सही  तरीके से  नहीं

 होता  है,  जिस  तरीके  से  होना  चाहिये  नहीं

 होता  है।  वह  पैसा  उन  लोगों  को  दे  दिया

 जाता  है  जोकि  बांटने  वालों  के  मिलने  वाले

 होते  हैं।  इने  गिने  दो  चार  मिलने  वालों  को

 वह  दे  दिया  जाता  है।  जिन  का  वजन  होता

 है,  जिन  का  जोर  होता  है,  उनको  ही  पैसा  मिल
 जाता &  लेकिन  जो  गरीब  हैं,  उनको  नहीं  दिया

 जाता  है।

 मध्य  प्रदेश  में  बिजली  पैदा  हो,  इसकी

 योजना  भी  आपको  बनानी  चाहिये  t  इससे

 वहां  उद्योग  धंधे  खुल  सकेंगे  और  खेती  के  लिये
 बिजली  मिल  सकेगी  ।  उपज  भी  बह  सकती

 है  ।  बड़े  बड़े  उद्योग  धंधे  जन  खुलें  तब

 खुलें  लेकिन  छोट  छोटे  उद्योग  धंधे  किसानों
 के  लिए  जरूर  अभी  होने  चाहिये  ताकि  वे
 अपना  जीवन  निर्वाह कर  सकें  ।
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 के  लड़के  पास  करके  निकलते  हैं  उनको  दो

 दो  साल  तक  नौकरियां  ही  नहीं  मिलती  हैं

 उनको  नौकरियां  ही  नहीं  मिलती  हैं  ।  कहीं

 भी  वे  चले  जायें  उनको  नौकरी  नहीं  दी

 जाती  है।  वे  बेचारे  बहुत  दौड़  धूप  करते  हैं  लेकिन

 उससे  कोई  लाभ  नहीं  होता  है  कहीं  कहीं

 पर  तो  ऐसा  भी  देखा  गया  है  कि  नौकरी

 दिलाने  के  लिये  रुपया  तक  मांगा  जाता  है  |

 यह  जो  भ्रष्टाचार  है  इस  पर  भी  आपको

 अंकुश  लगाना  चाहिये  ।  जब  तक  उनको

 कुछ  मिल  न  जाये  तब  तक  वे  लोग  सदी  तरीके
 से  काम  ही  नहीं करते  हैं।  इस  वास्ते

 मैं  प्रार्थना  करती  हूं  कि  आप  भ्रष्टाचार  को
 रोकें।  सब  लोग  ऐसा  नहीं  करते  हैं  |  वही
 लोग  करत ेहैं  जिनको  कोई  डर  नहीं

 होता  है ,  अगर  उनको  निकाल  भी

 दिया  जाये  तब  भी  उनको  परवाह  नहीं  होती

 है  वे  समअते  हैं  कि  अगर  उनको  ट्रांसफर

 भी  कर  दिया  जायेगा  तो  कोई  आत  नहीं  1

 अधिक  से  अधिक  यही  तो  किया  जा  सकता  है

 कि  उनकी  बदली  करदी  जाये।  इस  तरह  की

 जो  चीजें  हैं,  इनको  देखने  की  जरूरत  है  ।

 जो  लड़के  लड़कियां  हमारे  देश  में  पड़  कर

 निकलें  और  डिगरी  लेकर  बाहर  जाना  बाहें

 उनको  एजुकेशन  वालों  को  वहां  भेजना  चाहिये

 ताकि  पढ़  लिख  कर  आने  के  बाद  वे  हमारे
 देश  के  विकास  के  काम  में  लगें  ।

 इसी  तरह  से  स्वास्थ्य  विभाग  है  ।

 हमारे  यहां  देहातों  में  न  तो  कोई  अच्छे  अस्पताल
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 हैं  और  न  डिलीवरी  करवाने  के  लिये  अच्छे

 स्थान  हैं  ।  मैं  कहना  चाहती  हूं  कि  देहाती

 क्षेत्र  में  हर  दस  मील  पर  डिलीवरी  के  लिये
 स्थान हों  और  उनमें  नसें  वगैरह  रक्खी

 आयें।  हमारी  बहुत  सी  महिलायें  अस्पताल

 से  दूर  होने  के  कारण  बच्चों को  जन्म  देते

 समय  मर  जाती  हैं  {  इसके  लिये  अच्छी  सी

 अच्छी  नसें  गांव  गांव  में  रक्खी  जानी  चाहियें

 पीने  के  पानी  के  लिये  अच्छे  कुएं,  तालाब

 जाते  हैं  नहीं  तो  नहीं  बनाये  जाते  हैं।  इसके

 लिये  कडे  कदम  उठाये  जाने  चाहियें  |

 आज  देहात  देहात  और  शहर  शहर  में
 गुंडागर्दी  बहुत  ज्यादा  होने  लगी  है।  इस  गुंडागर्दी
 के  कारण  हमारी  महिलायें  और  लडकियां

 बहुत  परेशान  हैं  ।  इस  चीज  को  रोकना

 चाहिये  ।  इस  के  लिये  आप  कड़े  कदम  क्यों

 नहीं  उठाते  जिससे  लोगों  में  शासन  का  दर  हो

 और  सही  तरीके  से  सारे  काम  हों  ।  आज

 किसी  के  मन  में  कोई  डर  नहीं  रह  गया  है।

 आगर  मिनिस्टर  भी  इधर  निकल  जाता  है

 तो  कहते  हैं  कि  जाने  दो  ।

 पिछले  सत्ता  सालों  में  हभारे  देश  क

 क्योंकि  उसकी  इतनी  पैदावार  नहीं  है  ।

 इसके  ऊपर  भी  ध्यान  दिया  जाना  चाहिये।

 हमारें  एजुकेशन  विभाग  में  जो  मास्टर
 लोग  हैं  या  अध्यापक  हैं  उनके  पास  मकान

 नहीं  हैं  देहातों  में  ।  बड़े  बड़े  कस्बों  में  किराये

 पर  मकान  लेकर  वे  रहते  हैं।  उनमें  से  भो

 किसी  को  मकान  मिलता  है  किसी  को  महीं

 मिलता  है  t  गवर्नमेंट को  उन  के  लिये
 क्वार  बनाने  चाहियें  जिससे उन  को

 रहने  की  सुविधा  हो  |  आज  उन  लोगों  को

 तनख्वाह  भी  समय  पर  नहीं  मिलती  है
 कभी  कभी  तो  तीन  तीन  महीने  तक  वह  बाकी

 रहती  है  ।  इस  कारण  से  उनको  बड़ी  परे-

 शानी  रहती  है
 ।

 वह  पढ़ाई  में  भी  अपना  मन
 नहीं  लगा  पात  हैं।  उनके  लिये  सारा  बन्दो-

 बस्त  ठीक  से  किया  जायेताकि वे  पढ़ाई की

 ओर  ध्यान  दे  सकें  और  छात्र  भी  गड़बड़ी
 नक रस कें |

 हमारे  देश  में  जितने  मन्दिर  मस्जिद  2,

 जितने  शिर्जाण'  हैं,  बड़े  बड़े  किले  हैं  वे  सब

 जो  हमारे  मन्दिर  वगैरह  पड़े  हुए  हैं  उनकी
 मरम्मत  करा  कर  वहां  पुजारी  आदि  रखे

 जायें  -  आज  हमारा  धर्म  चला  जा  रहा  है
 उस  की  ठीक  से  रक्षा  होनी  चाहिये।  किले

 आदि  की  अगर  मरम्मत  करा  दी  जाये  तो

 हमारे  प्रदेश  में  बीड़ियों  का  धन्धा  है,

 इस  के  अलावा  कोई  धन्धा  नहीं  है  ।बहादुर पर
 लोग  बीडी  का  धन्धा  कर  के  करोड़पति हो

 गए  हैं।  लेकिन  वे  गुजरात  के  लोग  हैं,  अहमदाबाद

 के  लोग हैं  जो  कि  वहां  बाहर  से  आते  है

 बे  लोग  जो  बीड़ी  बनाने  वाले  हैं  उन  को  ग्
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 कम  रेट  देते  हैं।  इसलिये  गवर्नमेंट।  को  चाहिये

 कि  बीडी  वालों  का  रेट  ठीक  से  निर्धारित  करें।
 बीड़ी  बनाने  वालों  को  तीन  या  4  रु०  हज  र  से
 कम  नहीं  मिलना  चाहिये।  कारखानेदार

 आज  उन  को  रुपया,  सवा  रुपया  हजार  से  अधिक

 नहीं  देते  हैं  और  उन्हीं  के  अल  पर  करोड़पति

 हो  गये  हैं।

 हमारे  क्षेत्र  सागर  और  दमोह  में  कोयला,

 भूसा,  लकड़ी  आदि  बहुत  बंदा  होता  है
 इसलिये  इन  चीजों  को  ढ़ोने  के  लिये  सही  तरीके

 से  रेलवे  आदि  के  साधनों  का  प्रबन्ध  किया
 जाना  चाहिये  जिस  में  कि  बे  वर्षो  तक  पडी  न

 रहें।  वह  सड़  जाती  हैं,  गल  जाती  हैं

 आज  दिल्ली,  बम्बई  और  कलकत्ता  की
 जनता के  लिये  बड़े  बड़े  रेडियो  स्टेशन  हैं  I

 इन  को  अब  देहात  की  तरफ  जाना  चाहिये

 जहां  की  जनता  शरीब  है,  जो  जमीन  और  कृषि
 से  अपना  काम  चलाती  है  1  उत्पादन  करती  है
 और हम  को  खाने  के  लिये  देती  है।  आज  उस
 का  विकास  होने  की  आवश्यकता है।  हमारे

 मिनिस्टर  लोगों  को  देहातों  में  जाना  चाहिये।
 चाहे  विदेश  मंत्री  हों  चाहे  स्वास्थ्य मंत्री  हों

 चाहे  कोई  दूसरे  मंत्री  हों  वे  देहातों की  तरफ
 कभी  नहीं  जाते  ।  वे  रेस्ट  हाउस  में  आराम
 करत ेहैं  वे  जनता  के  दिल  की  बात  नहीं

 सुनते  हैं।  उन  को  आज  जनता  के  बीच  में
 जाने  की  आवश्यकता है।

 हरिजनों  को  पंचवर्षीय  योजनाओं  के

 कामों  में,  कृषि  में  और  ऐजुकेशन  में  सब  जगहों
 पर  स्थान  मिलना  चाहिये।  उन  लगों को  स्थान

 मिलना  चाहिये  जो  कि  बेवड़े  हैं  -  जिन  के
 पास  साधन  नही ंहैं  उनको  मिलना  चाहिए

 लेकिन  आज  उन  को  हटा  दिया  जाता  है
 चाहे  ब्राह्मण हो,  चाहे  क्षत्रिय हो,  चाहेकोई  भी
 हो,  जिन  के  पास  साधन  नहीं  है  उन  के  लड़कों

 को  भी  वजीफे  मिलने  चाहियें  और  जमीन  मिलनी
 आाहिये।

 पुनर्वास  मंत्री  से  मेरी  प्रार्थना  है  कि  भारत
 भें  बाहर के  लोग  भी  काफी भाये  हैं  सिध
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 आदि  से,  जिन  के  पास  साधन  नहीं  हैं;

 लेकिन  उन  के  लिये  व्यवस्था  की  गयी  है
 ओ  भाई  हमारे  लड़ाई  में  मारे  जाते  हैं  चाहे
 जवान  हों  चाहे  महिलायें  हों;  उन  के  घर
 वालों  को  भ  जमीन  मिलनी  चाहिये  ।

 हमारे  देश  का  विकास  हो  चाहे  न  हो
 लेकिन  खाना,  कपड़ा  और  लडाई  के  लिये
 जवान  जरूर  तैयार  होने  चाहियें जिस  से

 हमारे  देश  की  रक्षा  हो  हमारी  सीमाओं  पर
 कई  बार  हमारी  मह लियें  उठा  ली  जाती  हैं,

 उन  की  रक्षा नहीं  हो  पाती है  ।  वे  गवाही

 त्राहि कर के  रोती  हैं  ।  पाकिस्तान  है

 लोग  उठा  लेते  हैं।  किसी  समय  में  हमारे  यहां
 एक  महिला के  पीछे  हजार  हजार लोग  कट

 जाते  थे,  लेकिन आज  हजारों  महिलायें

 उठ  जाती  हैं  और  एक  पुरुष  भी  उन  को

 बचाने  के  लिये  नहीं  दौड़ता  है।  एक  महिला  के
 पीछे  भारतवर्ष  में  परिवार  के  परिवार  और

 राजालोग  कट  कट  कर  के  भी  तेगा  चलान  थे

 और  बदला  लेते  थे  तथा स्त्रियों को  वापस

 लाते  थे  ।  आज  हमारी  सीमाओं  पर  रात  दिन

 महिलायें  चिन्तित  हो  कर  सोती  हैं  और
 बच्चों की  रक्षा  करती हैं  इसक  लिये

 हम  नया  कदम  क्यों  नहीं  उठाते  |  यहां  रोज

 शान्ति  शान्ति  की  बात  होती  है  ।  शान्त  की

 बात  होते  हुए  सत्रह  वर्ष  हो  गए,  हमने  इतना
 विकास अपना  कर  लिया  7  अब  शान्ति की
 बात  करने  की  जगह  पडे  कदम  उठाने  की

 जरूरत है  जिस  में  हम  प्र पने  देश  की  रक्षा  कर
 सकें,  अपनी  महिलाओं  की  रक्षा  कर  सकें

 आज  हमारे  पुरुष  बड़े  जिले  ढाले  हो  गयें  हैं  ,

 पता  नहीं  उन  को  आज  क्या  हो  गया  है  कि  वह
 कडे  कदम  नहीं  उठाते  |

 आज  आप  को  नसों  और  डाक्टरों  की
 भरती  ज्यादा  करने  की  जरूरत  है  ताकि  वे  सीमा
 परजा  कर  हमारे  जवानों  की  रक्षा  कर  सकें  अब

 मुझे  बहुत  सी  बातें  नहीं  कहनी  हैं  क्योंकि  हमारे
 भाइयों  ने  उन  को  कह  दिया  1  लेकिन  एक  बात
 मैं  देहात  की  जनता  के  बारे  में  जरूर  कहना

 आहत  हूं  अभी  पिछले  दो  महीनों  में  हमें
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 गेहूं  75  85  और  90  रुपये  किवन्टल तक

 खरीदना  पड़ा  |  लेकिन अब  जब  गेहूं की
 फसल  आ  रही  है  तो  उस  का  भाव  40  और

 45  Go  क्विंटल  हो  गया  है।  यह  क्या  बात  है
 कि  जब  व्यापारियों को  गल्ला  जमा  करना  हो
 तब  काश्तकारों से  लेने  का  दाम  इतना  गिरा

 दिया  जाये।  इस  के  लिये  ठीक  से  व्यवस्था  होनी

 चाहिये  ।  किसानों  के  लिये  उस  के  काम  आने
 चली  चीजें  सस्ती  मिलनी  चाहियें।  जो

 उस  के  रोजमर्रा  के  जीवन  में  काम  आने  वाली

 चीजें  हैं  वे  आसानी  से  नहीं  मिल  रही  हैं  ।

 आप  को  यह  नियम  निर्धारित  कर  देना  चाहिये
 कि  जब  हमारे  गल्ले  को  किसानों  से  सस्ता
 लिया जा  रहा  है  तब  उस  के  काम  की  चीजों
 भी  उस  को  सस्ती  मिलनी  चाहियें। आज  वह

 उन  को  काफी  मंहगी मिल  रही  हैं

 मैं  वित्त  मंत्री  से  और  सदन  स ेप्रार्थना

 करना  चाहती  हूं कि  कृषि  विभाग के  लिये

 ऐेसे  मंत्री  टोने  चाहियें  जिन  को  कृषि  का  अनुभव
 हो  1  ऐसे  मिनिस्टर  नहीं  बनने  चाहियें  जिन  को

 उस  का  बिल्कुल  अनुभव
 न

 हो  अगर  पुरुषों
 में  से  कोई  कृषि  का  अनुभवी  मिनिस्टर  न
 मिल  सके  तो  महिलाओं  में  से  किसी  को
 इस  काम  के  लिये  रक्खा  जाना  चाहिये  1

 Shri  Karni  Singhji  (Bikaner):  Mr.
 Dcputy-Speaker,  Sir,  I  would  like  to
 compliment  the  Finance  Minister  on
 a  very  good  budget  that  he  hag  pre.
 sented  before  the  House  this  time.  Of
 all  the  thirteen  budgets  that  I  havr
 had  the  honour  to  listen  to  being  pre-
 senteg  here,  this,  I  think  was  about
 one  of  the  best,  The  Finance  Minister
 has  used  a  great  deal  of  human
 psychology  in  trying  to  find  out  the
 problems  that  face  our  country  ant
 yhany  loopholes  have  been  plugged.

 Sir,  I  welcome  the  lowering  of  thv
 personal  income-tax  as  it  has  been  my
 contention  all  along  that  any  citizen
 who  is  taxed  beyong  a  Jimit  mus:
 ultimately  be  compelled  to  resort  ‘
 -evagions  and  other  things  which  are
 not  healthy.  If  the  taxation  structur:

 jis  reasonable,  I  am  quite  sure  that  the
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 citizen  must  not  only  be  prepared  प
 meet  his  taxation  commitments,  but
 that  he  would  also  try  to  be  honest
 as  far  as  possible.

 I  have  on  previous  occasions  men-
 tioned  the  fact  about  the  total  inci-
 dence  of  taxation  exceeding  one's
 income  and  I  would  once  more  like  to
 repeat  that.  In  any  country,  particu-
 larly  a  democratic  country,  the  total
 incidence  of  taxation  shoulq  not  ex-
 ceed  one’s  total  income,  I  shall  make
 myself  absolutely  clear  because  I  be-
 lieve  ‘in  socialism,  and  as  a  result  of
 that,  I  also  believe  in  a  capital  levy.
 I  do  not  believe  that  in  a  country  like
 ours  so  much  disparity  of  wealth  mus:
 continue  to  exist,  but  I  feel  that  thi»
 gentle  squeeze  that  the  Ministry  of
 Finance  tries  to  put  on  its  citizens  15
 bringing  about  an  incidence  of  taxa-
 tion  which  gradually  depletes  their
 wealth  ang  thereby  results  in  q  citizen

 living  on  his  capital,  is  not  a  very

 good  attitude,  I  would  prefer  that  if

 we  accept  the  fact  that  there  is  in-

 equitable  distribution  of  wealth,  let
 us  take  it  away  at  one  stroke,  what-

 ever  be  the  percentage  you  may  con-
 sider  proper.

 I  would  like  to  make  a  brief  refer-
 ence  to  the  special]  wealth  tax  that  has

 been  imposed  on  lands  and  propertics
 in  large  cities,  and  this,  I  think,  is  in-

 deed  a  welcome  thing,  because,  of

 late,  particularly  ever  since  this  9007

 has  taken  place  in  housing  ang  in

 land,  a  great  deal  of  buying  and  sel-

 ling  is  taking  place  in  our  country’.
 and  particularly  in  our  larger  cities

 like  Bombay,  Delhi  and  Calcutta,  a

 great  deal  of  business  ig  taking  place
 as  a  result  of  it  and  the  average  man

 who  wants  to  buy  a  house  or  invest

 in  land  is  cheated  out  of  it  becans?
 the  price  has  gone  up  so  high.  I.

 therefore,  welcome  this  new  tax.  But

 I  would  like  to  make  one  suggestion
 that  as  far  as  the  question  of  homes
 is  concerned—and  1  am  making  a

 distinction  between  a  home  and  *

 house—which  are  in  the  actual  ee

 cupation  of  the  citizens.  the  additio:

 wealth  should.  not  be  the  same  as  on
 sat
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 buying  and  selling  of  houses  and
 land  for  business  purposes  as  imposed
 at  present.  I  hope  that  the  Finance
 Minister  would  like  to  make  _  this
 distinction.

 Another  suggestion  which  I  would
 like  to  make  is  about  industries  being
 encouraged  to  move  from  larger  cities
 to  smaller  cities  in  our  country.  1
 believe  the  Finance  Ministry  has  taken
 certain  steps  in  this  direction,  and  I
 would  like  very  much  that  this  be-
 taken  to  its  logical  conclusion  where-
 by  small  towng  all  over  our  country
 should  be  given  the  option  of  having
 industries,  and  the  taxation  on  indus-
 tries  should  be  less,  This  way,  we
 shall  find  employment  for  people  in
 cities  which  are  decaying.

 I  would  also  like,  as  one  of  the  ex-
 ponents  of  the  family  planning
 scheme,  to  suggest  to  the  Finance
 Minister,  now  that  our  country  is  fac-
 ed  with  this  populatipn  increase,  and
 now  that  the  President  himself  has
 from  the  throne  accepted  the  situation
 as  being  a  definite  problem,  that  he
 would  consider  bringing  about  a  new
 tax  which  would  apply  to  all  citizens
 who  have  or  who  will  have,  say,  from
 a  year  from  today,  a  family  in  excess
 of  3;  if  we  accept  that  the  optimum
 size  of  an  Indian  family  today  is  3
 and  this  is  important  we  realise  that
 we  are  going  to  live  with  poverty  and
 hunger  for  the  rest  of  our  lives,  then
 1  think  that  it  is  time  that  a  deterrent
 is  put  and  Government  comes  forward
 with  a  Bill  which  will  impose  a  tax
 at  all  levels  of  incomes,  and  the  richer
 the  man  the  bigger  should: be  the  tax
 so  that  it  will  act  as  a  positive  deter-
 rent.  I  do  realise  that  in  our  country
 when  we  talk  about  family  planning,
 there  are  certain  religions  that  ban
 this,  and  as  a  result  of  that,  our  popu-
 lation  ratio  in  the  next  twenty  years
 is  likely  to  become  lop-sided,  but  I
 feel  that  if  a  taxation  of  this  type  is
 brought  in  and  introduced,  say,  a
 year  from  now  so  that  it  will  give
 everybody  a  fair  chance—because
 there  must  be  many  an  unborn  child
 who  ig  on  his  way:  we  do  not  want
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 to  tax  such  families—a  reasonable
 chance  can  be  given  to  parents  to  see
 that  they  do  not  add  to  this  over-
 population  menace  any  further.

 Before  we  examine  any  budget,  it
 is  always  essential  that  we  take  a  louk
 at  the  national  picture,  and  I  doubt
 if  anybody  could  have  put  this  any
 better  than  Shrimati  Vijay  Lakshmi
 Pandit  has  put  it  today.  I  listened  to
 her  speech  in  rapt  attention,  as  all
 the  other  Members  in  this  House  etd,
 and  it  felt  like  a  breath  of  fresh  air
 coming  into  this  House,  For  once,  a
 Member  from  the  Congress  Benches
 had  the  courage  to  put  her  finger  right
 on  the  disease  and  I  hope  that  every-
 thing  that  she  has  said  will  be  read
 by  people  all  over  the  country.

 Shri  Tyagi:  That  shows  that  we  are
 outspoken,

 Shri  Karni  Singhji:  We  have  been
 a  free  country  for  eighteen  years.  One
 of  our  biggest  bugbears  or  one  of  the
 biggest  hurdles  that  hag  been  there  in
 our  path  has  been  the  failure  to  era-
 dicate  poverty.  We  have  worked  hard
 to  bring  about  an  equitable  distribu-
 tion  of  wealth;  we  have  trieq  to  pro-
 vide  housing  and  clothing  for  all,  we
 have  tried  to  create  equal  opportuniti-
 ies  for  every  citizen.  But  I  am  afraid
 that  no  matter  how  pious  our  resolu-
 tions  may  have  been,  we  have  fallen
 short  of  these  ideals.  One  of  the  big-
 gest  contributing  factors,  of  course,
 has  been  the  population  increase  and
 the  moral  degradation  of  our  country-
 men  which  Shrimati  Vijay  Lakshmi
 Pandit  so  aptly  put,  The  fissiparous
 tendencies  that  have  come  about  in
 our  country—and  we  have  seen  the
 explosion  down  South  only  a  month
 ago—have  added  to  our  problems,  and
 1  hope  that  our  countrymen  will  learn
 to  take  stock  of  these  problems  and
 bring  about  national  integration  so
 badly  needed.

 The  caste  and  communal  feelings
 that  have  increased  in  our  country  are
 creating  problems  not  only  for  us  but
 probably  bigger  problems  for  the
 generations  to  come.  I  do  hope  that
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 something  will  be  done  about  it.  But,
 for  those  of  us  who  are  in  politics,  it
 is  necessary  to  realise  that  during  the
 elections  unfortunately,  caste  and
 communal]  bitterness  is  coming  more
 to  the  fore.  |  sincerely  hope  that
 the  Congress  which  is  the  major  party
 and  the  Opposition  Parties  will  try
 to  eschew  the  use  of  communal  slo-
 gans  during  the  elections.  I  would
 like  these  parties  also  to  see  that  they

 put  up  candidates  from  different  parts
 of  India  to  contest  elections,  say,  a
 northerner  contesting  from  the  south,
 a  southerner  contesting  from  the
 north,  and  people  of  all  communities
 and  castes  fighting  from  different
 parts,  so  that  real  national  integra-
 tion  can  be  brought  about.

 We  do  not  have  to  look  very  far
 to  see  the  great  frustration  in  the
 minds  of  the  people,  as  Shrimati  Vijay
 Lakshmi  Pandit  put  it.  Desperate
 men  will  do  desperate  things  she  said.
 I  think  that  in  a  very  few  words  she
 has  summed  up  the  situation  very
 accurately.  All  of  us  feel  that  we  are
 sitting  on  the  brink  of  a  volcano.  One
 of  the  biggest  contriubting  factors  to-
 wards  this  explosive  situation  has
 been  our  rising  cost  of  living  and  our
 food  problems.  But  as  sensible  men
 and  women,  it  is  our  duty  to  realise
 the  dangers  that  come  before  the
 country  and  try  to  find  a  way  out.
 whatever  may  happen,  we  should  not
 get  panicky.

 The  youth  today,  as  a  result  of  this
 frustration,  as  a  result  of  not  being
 able  to  find  any  avenue  or  opening
 for  themselves  in  their  future  lives,
 are  in  revolt  and  quite  understand-
 ably  so,  You  cannot  expect  the  youth
 of  any  country  today,  given  modern
 education,  to  accept  old-fashioned
 ideas.  But  the  youth  as  it  is  has  to
 be  channelled  on  the  right  path  for
 building  a  new  and  strong  and  united
 country.

 Now,  I  come  to  the  language  pro-
 blem.  Whatever  may  be  the  pros
 and  cons,  nobody  will  ever  dispute
 that  Hindi  has  to  be  the  national
 language  and  the  lingua  franca  of
 our  country.  We  also  have  to  accept
 the  fact  that  the  English  language  has
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 a  very  important  part  to  play.  In  the
 years  to  come,  more  and  more  books
 on  science  and  technology  will  have
 to  be  translated  into  the  Indian  lan-
 guages,  and  until  then  our  windows
 to  knowledge  are  open  only  through  the
 medium  of  English,  and  I  hope  that
 Government  will  give  greater  empha-
 sis  on  the  translation  of  these  books
 on  science  and  technology,  so  that  as
 Shrimati  Vijay  Lakshmi  Pandit  put  it,
 we  shall]  not  get  lost  in  the  race  of
 time.  The  rest  of  the  world  is  trying
 to  reach  the  moon,  and  we  in  our
 country  are  quibbling  over  languages.
 1  hope  that  when  the  time  comes  to
 build  the  first  atom  bomb—although
 T  hope  that  it  does  not  come  at  all,
 but  if  it  does—it  will  be  a  very  big
 question  asked  as  to  which  language
 the  atom  bomb  will  be  made  in.  Let
 us  remember  that  we  are  poised  up
 against  a  ruthless  country  like  China,
 and  China  is  not  going  to  wait  for
 India.  So,  the  sooner  we  prepare,
 the  better  it  will  be.

 One  of  the  biggest  problems,  that
 is  bothering  all  of  us,  most  of  us  as
 parents,  is  to  produce  the  right  type
 of  man-power  which  could  run_  the
 government  or  the  administration  of
 our  country  to  implement  the  plans
 and  above  all,  to  produce  a  better  and
 more  prosperous  country,  but  about
 this  matter  I  would  like  to  say  a  few
 words  a  little  later  on.

 Foreign  exchange  has  been  a  prob-
 lem  that  has  lived  with  us  for  quite
 a  decade  now  and  it  is  likely  to  go  on
 for  another  two  decades  or  more.  I
 would  very  much  like  the  Finance
 Minister  to  call  ug  and  to  take  us  into
 confidence  as  to  how  long  it  will  take
 before  we  turn  the  corner,  as  far  as
 foreign  exchange  is  concerned.

 15.29  hrs.

 (SHR1  SONAVANE  in  the  Chair]

 There  is  one  observation  that  I  wish
 to  make  on  the  picture  of  our  country
 as  it  exists,  and  that  is  about  the
 dependence  of  politicians  on  aid  from
 big  business.  The  next  elections  will
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 be  on  in  two  years,  and  I  think  that
 it  will  need  a  courageous  Government
 to  take  the  bold  step  to  say  that  they
 will  not  accept  any  money  from  big
 business,  that  they  will  not  make
 politics  subservient  to  the  whims  and
 fancies  of  big  business.  I  hope  that
 the  Government  and  also  the  parties
 in  the  Opposition  will  have  the
 courage  to  do  this,  because  if  politics
 is  going  to  be  subservient  to  big  busi-
 ness  and  the  pulls  of  money,  then
 we  shal]  never  have  clean  politics  in
 the  true  sense,  and  then  it  would  be

 quite  understandable  if  corruption
 continues  as  it  is  doing  today.

 We  can  never  understand  a  budget
 or  the  economic  condition  of  a  country
 unless  we  look  at  some  of  the  prob-
 lems  like  food,  unemployment  and
 population.  All  of  them  go  together
 and  all  of  them  are  going  to  decide
 the  destiny  of  our  country—whether
 India  is  going  to  be  a  rich  country
 with  everybody  having  a  high  standard
 of  living  or  we  are  going  to  be  doomed
 to  poverty  for  ever.  1  would  like  to
 make  some  brief  observations  on  these
 matters.

 Most  parts  of  our  country  have
 faced  a  very  big  food  shortage  and  I
 am  sure  that  all  of  us  sitting  in  this
 House  had  our  moments  of  concern.
 As  Mrs,  Vijay  Lakshmi  Pandit  put  it
 that  she  came  to  very  close  grip  with
 the  question  of  food  shortages,  all  I
 can  say  is  that  I  did  so  myself  also
 when  I  undertook  a  tour  of  the
 northern  parts  of  Rajasthan  where  I
 went  through  deserts  and  green  fields,
 and  I  realised  what  the  food  shortage
 problem  was,  artificial  though  it  may
 be.  I  can  tell  you  from  my  experience
 that  the  Ganganagar  area  in  the
 northern  parts  of  Rajasthan,  as  it  has
 been  ‘irrigated  for  the  last  30  years
 now,  is  regarded  as  the  granary  of
 Rajasthan.  In  Ganganagar  I  saw
 people  standing  in  the  sun  ॥  long
 queues  trying  to  buy  American
 imported  wheat  when  we  ourselves
 grow  the  best  wheat.  The  locally-
 grown  wheat  was  so  expensive  that  it
 found  its  way  into  the  mundies  of
 Calcutta  and  Bombay  where  richer
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 People  were  able  to  buy  it.  I  wrote
 to  the  Minister  of  Food  ang  also  to  the
 Chief  Minister  of  Rajasthan,  |  brought
 this:  matter  to  their  attention,  but  I
 am  afraid  nothing  came  out  of  it.  I
 realised  that  people-in  the  desert  parts of  Rajasthan  grow  millets  like  moth
 and  jowar.  Moth  is  a  crop  which  in
 the  desert  parts  of  Rajasthan  is  eaten
 by  the  people.  In  spite  of  that  this
 crop  continues  to  be  exported  as  cattle
 fodder.  This  Matter  was  brought  to
 the  attention  of  the  Government  and
 we  told  them  that  it  may  be  cattle
 fodder  for  other  parts  of  the  country,
 but  as  far  as  we  are  concerned  we, in  northern  Rajasthan,  eat  maut.  But
 unfortunately  this  fell  on  deaf  ears,
 and  possibly  it  continues  to  be  export-
 ed,  while  people  stand  in  long  queues
 not  knowing  whether  they  will  get
 their  daily  rations  or  not.

 The  unemployment  question  has
 been  bothering  everybody.  The  deep
 frustration  and  volcanic  eruptions  that
 you  see  in  our  country  are  caused  to
 a  very  great  extent  by  unemployment.
 The  vast  millions  of  our  boys  and
 girls  coming  ‘out  of  schools  and  col-
 leges  are  facing  this  immense  prob-
 lem.  1  remember  when  Mr.  Gopalan’s
 resolution  raised  this  question  of  un-
 employment  only  ten  years  ago  and
 when  the  House  discussed  the  unem-
 ployment  question  at  length.  Now,
 ten  years  later,  the  unemployment
 question  remains  as  it  was,  if  not
 aggravated  further.  Now  that  the
 President  hag  from  the  Chair  made  a
 reference  to  the  fact  that  India’s  popu-
 Jation  standing  at  present  approxi-
 mately  at  47  crores  will  reach  55
 crores  by  the  end  of  the  Fourth  Plan,
 1  hope  that  our  Government  will  be
 shaken  from  its  slumber  and  realise
 that  like  everything  else  that  can  be
 planned,  the  size  of  the  family  can
 also  likewise  be  planned,

 Mr.  Chairman:  May  I  enquire  from
 the  hon.  Member  whether  he  would
 like  to  use  all  the  time  for  himself?

 Shri  Karni  Singhji:  I  am  the  only
 spokesman  from  my  side.
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 As  far  as  family  planning  question  is
 concerned,  I  have  spoken  on  this  tor  the
 last  geven  years.  I  understand  that
 now  we  have  reached  a  stage  where
 we  have  accepted  this  as  a  problem
 no  longer  of  a  bed-time  story  to  be
 tittered  at.  J  hope  that  something
 tangible  will  be  done  by  the  Govern-
 ment  and  that  the  Ministry  of  Infor-
 mation  and  Broadcasting  will  try  to
 reach  the  masses  and  try  to  convince
 them  that  this  is  very  much  a  prob-
 Jem  that  we  have  to  face.

 I  spoke  to  many  people  who  visited
 Rajasthan  the  other  day—some  MLAs
 from  Bihar—and  I  took  a  good  one
 hour  to  convince  them  about  this
 problem.  I  am  glad  to  say  that  they
 agreed  that  this  was  jndeed  a  problem
 that  afflicted  the  whole  of  our  coun-
 try  and  not  only  Rajasthan.  As  a
 result  of  this  I  took  a  pledge  of  trying
 to  speak  to  large  masses  of  people—
 sometimes  20,000  to  30,000  people  in
 one  meeting.  I  spoke  to  them  about
 family  planning,  not  knowing’  what
 their  reaction  would  be.  Whenever  IF
 rolled  out  facts  and  figures  and  asso-
 ciated  the  food  shortages  with  the
 population  inerease,  I  can  say  with
 much  -  satisfaction  that  the  masses
 realised  the  danger  and  their  response
 was  satisfactory.  I  would  request  my
 brother  members  to  take  all  bold
 steps  in  this  line,  to  go  out  and  speak
 to  the  masses  and  convince  them  that
 small-sized  families  are  not  only  good
 for  them,  but  good  for  the  nation  as
 well.

 Population  can  only  be  80  asset
 provided  we  achieve  the  total  utilisa-
 tion  of  man-power,  and  that  total
 utilisation  of  man-power  I  ०  not
 think  will  be  achieved  by  us  in  the
 next  twenty  years  in  our  country.  I
 would  like  to  say  just  a  few  words  on
 the  quality  of  our  man-power  and  the
 type  of  man-power  that  we  require
 to  build  a  new  type  of  India.  No
 Plan  and  no  budget  can  ever  succeed
 unless  due  emphasis  is  laid  ०  this
 subject.  Mrs.  Vijaya  Lakshmj  Pandit
 spoke  most  eloquently,  and  I  think
 she  described  the  type  of  man-power
 that  our  country  is  producing  as
 decadent  man-power.  I  am  sure  all
 of  us  share  her  feeling.  But  the  ques-
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 tion  15:  what  are  we  doing  to  improve
 it?  Let  us  face  one  thing.  The
 average  citizen  coming  out  of  our
 schools  and  colleges  is  far  more
 obssessed  about  finding  a  job.  In  small
 towns  and  villages  students  are  far
 more  obssessed  about  their  caste  and
 communities.  None  of  these  feelings
 existed  10  or  15  years  back  when
 India  achieved  independence.  I  am
 sorry  to  say  that  that  situation  today
 exists,  and  the  sooncr  something  is
 done  about  it  the  better,  The  students
 in  our  schools  and  colleges  today  are
 rarely  conscious  of  the  fact  that  they
 should  have  some  pride  in  India.
 They  hardly  feel  that  being  Indians  is
 a  great  thing.  Most  of  them  are  too
 obssessed  with  other  problems.  I
 think  the  feeling  we  had  when  we
 were  in  schools  and  colleges  must  be
 instilled  once  more  in  the  minds  of
 our  youngsters.  We  have  to  face  one
 thing.  You  can  never  build  up  a  first-
 class  country  with  second-rate  and
 third-rate  man-power.

 That  brings  us  to  the  subject  of  the
 right  type  of  education.  That  is  neces-
 sary  if  you  wish  to  bring  up  a  first-
 class  man-power.  1  will  give  you  a
 comparison  from  Japan.  It  is  only
 fair  to  compare  with  an_  eastern
 country  rather  than  with  a  western
 country.  The  average  I.  Q.  and  gene-
 ral]  knowledge  of  a  student  from
 Japanese  school,  college  or  university
 is  far  higher  than  that  of  the  students
 we  turn  out  from  our  schools  and
 colleges.  Mrs,  Vijaya  Lakshmi  Pandit
 said—I  cannot  help  quoting  her—that
 we  are  losing  this  race  against  time.
 If  our  educational  standards  are  going
 to  be  low  and  if  our  students  are
 short  of  access  to  avenues  for  greater
 knowledge  and  not  having  enough
 text-books,  magazines,  books,  etc.  in
 the  languages  in  which  they  can  build
 up  their  scientific  vocabulary  and
 knowledge,  then  this  country,  I  am
 afraid,  is  going  to  continue  to  remain
 a  second-rate  country.  Japan,  as  an
 eastern  country,  has  shown  the  way
 how  with  proper  education  they  can
 achieve  results.  I  went  to  Japan  five
 years  ago  and  then  again  five  years
 later.  I  found  that  the  country  had
 progressed  immensely.  But  in  our
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 country,  our  poverty  remains.  In
 Japan  in  the  last  five  years  they  have
 been  able  to  achieve  the  lowest  wage
 for  an  average  citizen  of  Rs.  500  to
 Rs.  700  a  month.  In  India  the  lowest
 wage  remains  at  less  than  50  and  that,
 as  you  will  admit,  is  something  that
 we  cannot  be  proud  of,

 What  we  now  require  is  not  only
 education  for  quantity—which  ०
 course  we  have  achieved  to  a  large
 extent—but  also  qualitative  education
 whereby  we  can  have  citizens  who  are
 better  trained  to  handle  the  difficult
 problems  that  our  country  is  facing.

 Another  thing  which  |  feel  is  the
 lack  of  desire  among  our  countrymen
 to  work.  I  think  this  frustration  is
 very  largely  to  blame  for  this  too.
 You  will  find  that  most  people  in  our
 country  today  have  lost  that  intense
 desire  to  build  a  new  country.  Most
 of  us  have  become  a  nation  of  file-
 pushers—pushing  files  from  one  table
 to  another.  None  of  us  are  keen  to
 get  results.  Unless  we  get  results,
 this  vast  country  with  one  crore  and
 ten  lakhs  increase  in  population  every
 year  is  never  going  to  prosper.  I
 hope,  therefore,  that  the  Government—
 this  does  not  entirely  deal  with  the
 Finance  Ministry—will  sit  round  the
 table  and  discuss  this  question  of
 Planning  the  right  type  of  education
 for  our  country  so  that  we  could  have
 the  right  type  of  manpower  from  now
 on  to  bank  on  for  future  progress.

 I  would  like  briefly  to  allude  to  the
 power  needs  of  the  country.  Of
 course,  this  is  not  really  the  time  to
 discuss  this  question.  But  for  an
 expanding  country  and  a  developing
 country  like  India,  the  generation  of
 power  is  one  of  the  most  important
 things.  As  far  as  buildings  in  large
 cities  are  concerned,  I  have  been
 trying  to  conduct  some  research,  Far
 too  much  power  is  wasted  on  air  con-
 ditioning  and  cooling.  That  power
 could  be  saved  if  our  engineers  were
 to  design  buildings  properly  insulated
 so  that  they  would  stay  cool  by  them-
 selves.  It  is  almost  vulgar  to  see  in
 our  cities  that  there  is  no  power
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 available  for  industries,  but  there  are
 homes  which  are  centrally  air-condi-
 tioned.  I  feel  if  the  Ministry  of  Hous-
 ing  were  to  ask  their  cngincers  to
 work  out  some  sort  of  design  which
 could  use  insulation,  we  could  keep
 our  houses  quite  a  bit  cooler  and  save
 electricity  which  could  then  be  used
 for  industry.

 Before  I  close,  I  would  like  to  make
 one  remark,  and  that  is  based  on  the
 controversy  we  have  had  down  south.
 I  wish  to  make  this  appeal  not  only
 to  the  Treasury  Benches,  but  to  the
 Opposition  members  also.  After  see-
 ing  the  explosion  that  took  place  in
 the  south  and  the  fact  that  students
 were  utilised  for  this,  1  hope  that  all
 of  us,  from  al]  groups  and  parties,
 will  resolve  that  in  future  students
 will  not  be  used  for  demonstrations,
 for  arson,  for  loot  or  for  goondaism.
 Let  us  face  the  fact  that  those  children
 are  our  children  and  none  of  us  wants
 to  see  that  our  children,  instead  of
 being  educated  properly,  are  wasting
 their  time  setting  fire  to  government
 property,  because  nO  matter  which
 party  may  today  utilise  or  incite  this
 volatile  material,  let  us  face  one
 thing,  that  when  that  party  is  in
 power,  exactly  the  same  thing  will
 happen  against  them.  So  if  we
 resolve  to  break  this  chain  reaction
 and  see  that  our  students  are  kept
 away  from  politics  of  this  type,  I  am
 sure  we  will  have  a  much  healthier
 youth  to  deal  with.

 I  shall  not  take  more  time.  I  would
 like  to  compliment  the  Finance  Minis-
 ter  once  again,  more  so  because  1
 think  he  has  brought  out  a  sensible
 budget.  But  I  shall  withhold  my  total
 compliments  until  a  year  or  five  years
 have  elapsed  by  when  some  tangible
 results  should  come  out  as  a  result
 of  this.

 One  of  the  biggest  things  that  I
 would  like  to  see  is  national  integra-
 tion.  I  would  like  to  see  the  youth
 and  people  of  all  the  regions  in  our
 country  unite  and  stop  quarrelling
 amongst  themselves.  Because  let  us
 face  one  thing,  that  while  we  quarrel},
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 China  and  Pakistan  watch  on.  Let
 me  tell  you  that  what  has  happened
 down  south  this  time  must  have  been
 very  much  appreciated  by  the  Chinese.
 Realising  that,  I  think  it  is  time  we
 took  stock  of  the  situation  and  put
 our  house  in  order.

 My  concluding  remarks  are  these.
 We  have  presented  budget  after
 budget;  we  have  made  pious  resolu-
 tions  that  we  shall  liquidate  poverty.
 उ  sincerely  hope  that  we  will  in  real
 fact,  be  able  to  achieve  our  target,
 and  that  poverty  will  be  liquidated
 for  all  time.

 st  द्वारका  दास  मंत्री  (भीर):  सभापति

 महोदय,  जहां  तक  बजट  का  सम्बन्ध  है,  केवल
 आत्मसन्तोष का  बजट  नहीं,  बल्कि  जनता के
 संतोष का  बजट  बनाया  जाना  चाहिय े।

 आत्म  संतोष  रस  दृष्टि  से  कि  हमारे  फिनांस
 मिनिस्टर  साहब  ने  बजट  पेश  करते  समय

 कुछ  राहों  दी,  कुछ  टैक्सेस  कम  करने  की
 घोषणा  की,  जैस  कपड़े,  खाने  के  तेल  और  टायर
 -पर  टैक्स  कम  करने  क  घोषणा  जिसका

 हम  स्वागत करते  हैं।  किन्तु  जिस  को  हम

 जनता  का  सन्तोष  कहते  हैं,  जब  हम  उस  ओर

 देखते  हैं  तो  थोड़ी  निराशा  होती  है  1

 हम  देखते  हैं  कि  कैरोसिन  आयल  पर,
 जो  सर्व  साधारण  जनता  के  उपयोग  की  वस्तु  है
 और  दैनिक  उपयोग  की  वस्तु  है,  किसी

 प्रकार  की  छूट  नहीं  दी  गई  है।  उसी  प्रकार  से
 तांबे पर  जो  इयूटी  ज्यादा  बिठाई  गई  है,
 उसका  प्रभाव  उन  सर्व-साधारण  लोंगों पर
 पडने  वाला  है,  जो  अपने  कामों  के  लिये  पीतल
 के  बरतन  इस्तेमाल करते  हैं।  सरकार उन  पर

 एक  प्रकार  से  ज्यादा  ही  बोझ  डाल  रही  है।

 वित्त  मंत्री  ने  छूट  ता  दी  है,  किन्तु  बाजार
 भें  उसी  परिमाण  में  वस्तुओं  की  कीति  घटने
 वली  है  या  नहीं,  यह  बात  स्  साधारण
 लोगों  की  शंका  का  विष्य  बना  सभा  है  ।

 गन  वर्ष  जिस  परिभाषा में  मूल्य  बढ़ते  गए
 और  जनता  को  अपने  उपयोग  की  भिन्न

 भिन्न  वस्तुओं  के  कई  गुना  मूल्य  देने  पड़े

 अगर  यह  छूट  देने  के  बाद  भी  वही  स्थिति  कपडे,
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 खाने  के  तेल  और  अन्य  वस्तुओं  के  बारे  में  हई

 तो  वित्त  मंत्री  के  द्वारा  दी  गई  सेशन  में  यह
 छूट  जनता  के  लिऐ  कोई  संतोषप्रद  वस्तु
 रटेगी,  रसा  नहीं  लगता है  ।

 इसलिये  मेरा  सुझाव है  कि  एक  प्राइस
 स्टंबिलाइजेशन  बोर्ड  निशक्त  किय.  जाये,

 जो  शस  बात  की  निगरानी करे  कि  कारखाने  की

 चीजें  किस  मूल्य  पर  बिकनी  चाहियें  I  उत्पादन
 मूल्य  पर  कुठ  मार्जिन रखते  77  किसी  वस्तु  की
 जो  मार्केट  प्राइस]  निश्चित  की  जाये,  जो

 मृत्य  नियत  किया  जे,  वह  वस्तु  उसी

 नियुक्त  मूल्य  पर  बाजार  में  बिके,  इस  बात की
 निगरानी  वह  बोर्ड  करता  रहे  1

 काश्तकारों को  अपनी  प्रॉडक्शन-खेत  की
 प्रडक्शन-की  उचित  कीमत,  रीम्पूनरेटिव

 प्राइस,  दिलाने  के  लिये  गत  व्  एक  एग्रीकल्चरल
 प्रशासित  कमीशन  नियुक्त  किया  गया  था

 और  वह  कमीशन  एग्रीकल्टरिस्ट्स को  रसायन-

 रेटिव  प्राइसिज  देने  के  अ  रे  में  तय  करने  वाला
 है।  किन्तु  उस  कमीशन  को  जो  संकेत  दिये  गये
 हैं,  वे  अधूरे  हैं  और  इस  कारण  हमें  इस  बात  में
 शंका है  कि  वह  पूरी  तरह  से  रीम्पूनरेटिष
 प्राइस  निकाल  सकेगा।  उदाहरण के  लिये

 उस  को  यह  संकेत  नहीं  दिया  गया  है  कि  खेत

 में  काम  करने  वाले  मजदूर  और  काश्तकार
 की  वेज  मिनिमम  बेलिज  एक्ट  के  तहत

 मुकरने की  जाये  7  इसी  प्रकार यह  संकेत  भी

 नहीं  दिया  गया  है  कि  जिस  खेत  पर  वह  काम

 करता  है,  उस  की  मा केंट  वेल्यू  काऊंट  की  जाये।
 उस  कमीशन  को  दिये  गये  संकेतों  में जो

 कुछ  इस  प्रकार  की  त्रुटियां  हैं,  कम  से  कम  उन

 को  दूर  करने  के  लिए  अगर  एक  साल  कू  लिए
 यह  बोर्डे  काम  करता  रहे,  तो  लोगों  को  यह

 मालूम  हो  सकेगा  कि  साल  भर  में  उन  के  उपयोग
 की  वस्तुओं  के  मूल्य  में  किसी  प्रकार  क  कमी
 य.

 ज्यादती  नहीं  होने  वाली  है
 ।

 कम  से  कम
 सालभर  के  लिए  उन  को  यह  आत्म  संतोष
 दिलाने के  लिये  इस  प्रकार  के  बो  को

 आवश्यकता है  ।
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 [err  द्वारका  दास  मंत्री]

 हम  पंच-वर्षीय  योजनायें  बनाते  रहते

 हैं,  किन्तु  हम  देखते  हैं  कि  हर  वर्ष  किसी  वस्तु
 पर  टैक्स बढ़  गया  और  उसकी  कीमत  बन

 गई  और  किसी  वस्तु  पर  टैक्स  कम  कर  दिया

 गया  और  उसकी  कीमत  भी  कम  हो  गई  |

 15.29  hrs.
 [Mr.  SPEAKER  in  the  Chair].

 जब  हम  पांच  वर्ष  के  लिये  योजना  बनाते  हैं,
 तो  हमको  यह  अन्दाजा  होता  है  कि  हमें
 बक्सों.  के  रूप  में  लोगों  से  कितना  ऋपया
 लेना है  और  पांच  वर्ष  का  टैक्सेशन का

 स्वरूप  हमारे  सामने  होता  है  ।  इसलिए
 हमको  हर  वर्ष  भिन्न  भिन्न  टैक्सेशन  पालिसी

 देनी  चाहिए  और  हम  पांच  वर्षों  के  लिये
 एक  टैक्सेशन  नीति  अपना+,  ताकि  लोगों

 को  कम  से  कम  यह  मालूम  हो  कि  अगले
 पंच  वर्षों  में  हमें  उस  प्रकार  से  चीजें  मिलने

 वाली  हैं,  इन  चीजों  पर  इस  प्रकार  से  टैक्स

 लगने  वाला  है  और  हमारी  दोदिन  वस्तुओं

 पर  इस  प्रकार की  छूट  रहने  वाली है
 मैं  यह  इसलिए  कहता  हं  कि  आज  भी  जो

 छूट  दी  गई  है  उसमें  यह  आशंका  है,  जैसा  कि
 अन्य  सभासदों  ने  कहा  है,  कि  दस  परसेंट

 एक्स  इज  ड्यूटी  जो  बढ़ा  दी  गई  है  और
 इसके  साथ  साथ  क  रेट  जो  बढ़ा  दिया

 गया  है,  उनके  बावजूद  भी  जो  सर्व-साधारण

 को  उन  चीजों  का  मूल्य  देना  पड़ेगा  वह  कम

 नहीं  देना  पड़ेगा  ।  ऐसी  बात  नहीं  है  कि  मूल्य
 किसी  तरह  से  नीचे  आ  जायेंगे  या  इनका

 अभाव  यह  होगा  कि  मूल्य  नीचे  आयें  ।  ये
 सब  चीजें  हमारे  सामने  रहनी  चाहिये  ।

 के

 गत  वर्ष  अभी-धन  की,  अनाज  की  परि-

 स्थिति  बढ़त  ही  विकट  रही  है  1  हमारी  ओर
 से  और  सरकार  की  ओर  से  कहा  गया  है  कि

 कुछ  व्यापारियों  ने  मुनाफा  किया  है,  व्यापारियों
 ने  कोडिंग  किया  है,  उन  पर  नियंत्रण  होम

 चाहिये ।  लेबर  पर  भी  आक्षेप किया
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 गया  हैऔर  कहा  गया  है  कि  उन्होंने  बाक्स  से

 माल  जल्द  नहीं  उतारा  |  बाद  में  हमारे  अशन

 कारों  ने  होई  किया  है  ।  चूंकि  उनके  पास
 ताकत  थी,  उनके पास  पैसा  था  “स  रास्ते

 बडे  काश्तकारों ने  होई  किया और  अपना

 माल  मार्किट  में  नहीं  आने  दिया  ।  गत  वर्म

 जो  कुछ  हुआ  अगर  इसको  उस  वर्ष  भी  दोहराया
 गया  तो  जनता  सको  कबूल  नहीं  करेगी,
 जनता  आपकी  आर्गमेंट  से  प्रभावित  नहीं
 होगी ।  आपने  फूड  कारपोरेशन वना  दिया
 है  उससे  यह  अपेक्षा  है  कि  अन्न-अन का  मूल्य

 निमंत्रित  दरों  पर  ,  सही  दरों  पर  रां  और

 सही  दरों  पर  वह  जनता  को  मिले ।  इसके

 बाद  न  तो  आप  काश्तकार पर  कोई  दो:

 मठ  सकेंगे,  उस  पर  कोई  आक्षेप  कर  सकेंगे

 और  न  ही  व्यापारी  पर  कोई  आक्षेप  कर  सकेंगे

 और  नही  मजदूरों  पर  आक्षेप  कर  सकेंगे,

 उनको  दोष  दे  सकेंगे  ।  अगर  इस  अनाज
 सम्बन्धी नीति  के  मामले  में  आप  असफल

 रां  तो  निजी  तौर  से  सरकार  ही  इसके  लिए
 जिम्मेदार  रहने  वाली  है  ।  इस  व्यवस्था

 को  आपने  पूरे  तौर  से  अपने  हाथ  में  ले  लिया
 है।  इसलिए  यह  चेतावनी  मैं  आपको  अभी  से

 दे  देना  चाहता  हूं  ।

 कुछ  गेंटिब्ज  के  बारे  में  यहां  कहा  जा

 रहा  है  और  काफ़ी  कुछ  कहा  जा  रहा  है  :

 ये  उंसेंटिग्ज  उन्हीं  को  देने  की  बात  है  जो
 इनकम  टैक्स  पेयर  हैं.  जो  सर-:क्स  पेयर

 हैं,  जिन  पर-वैल्थ  टैक्स  लगता  है.  जिन  पर

 गिफ्ट  टैक्स  लगता  है।  लेकिन  जिन

 पास  कुछ  नहीं  है  उनके  लिए  कुछ  भी  इंसेंटिव
 वित्त  मंत्री  ने  देने  की  बात  नहीं  कही  है।

 हैं;  उनके लिए  आज
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 ब्लैक  मनी  के  बारे  में  भी  अत  +छ

 कहा  जा  रहा  है।  वह  भाया  कहां  से  है  इसको
 आपको  देखना  चाहिये  ।  इसी  इंसेंटिव से
 तो  वह  आया है  ।  टेक्सेशन में  दोष  होने

 के  कारण  ही  तो  काला  पैसा  आया  है।  आपने
 बजट  में  घोषणा  की  है  कि  इस  पैसे  को  ब  हर

 लाने  की  हम  दो  महीने
 की

 मोहलत  देते  हैं
 1

 आप  दो  महीने  की  नहीं  चार  महीने  की  भी

 दें  तो  भी  यह  काला  पैसा  बाहर  आने  वाला

 नहीं  है।  इस  पैसे  को  उन्होंने  कानून  के  बाज

 से  नहीं  रखा  है  ।  कानून  को  तोड़  कर  और
 अपना  स्वार्थ  सिद्ध  करने  के  लिए  इस  पैसे

 को  उन्होंने  अपने  पास  रक्खा  है।  इस  कारण

 से  यह  पैसा  सामने  आने  वाला  नहीं  है  ।

 इसके  पहले  भी  दो  बार  आप  ऐसे  प्रयत्न कर

 चुके  हैं,  कोशिश  कर  चुकें  हैं  किन्तु  आपको
 उन  प्रयत्नों  में  सफलता  नहीं  मिली  है  ।

 अब  काले  पैसे  के  लिये  फिर  से  आपने  छूट
 दी  है।  ऐसा  करके  मुझे  तो  ऐसा  लगता  है

 कि  आप  उन  लोगों  के  सामने  घटने  टेक  रा
 हैं।  आप  उस  पैसे  को  कानूनों  के  जोर  से

 बाहर  लाने  में  असफल  रद्  हैं।  आपके  अधि-
 कारी  उन  लोगों  को  सामने  लाने  में  असफल
 रां  हैं  जो  टैक्स  डेलन  करते  हैं।  यह  इंसेंटिव
 जो  आप  काले  पैसे  को  बाहर  लाने  के  लिये
 दे  र  हैं  इसका  मतलब  यह  है  कि  टैक्स  इवेशन

 का  इंसेंटिव बना  रहेगा  ।  इस  तरीके को
 न  शरापना  कर  कोई  और  अन्य  तरीका  आप

 अपनाते  तो  अच्छा  रहता  |  ऐसा  तरीका  आप
 अपनाते  जिससे  टैक्स  इवेशन  की  बात  कभी

 भी  उनके  दिमाग  में  न  आती  और  यह  जो
 निजी  स्वार्थ  को  बढ़ावा  देने  की  मनोवृति है,

 इस  पर  अंकुश लगता  ।

 काले  पैसे  को  बाहर  लाने  के  लिये  जो  बात

 की  जा  रही  है  ऊपर  से  ऊपर  वह  बिल्कुल

 रेसी  है  जो  कि  हमारे  उसूलों  से  मेल  नहीं
 खाती  है,  जिन  उसूलों  पर  हम  चलना  चाहते
 हैं,  उनके  विपरीत  जाती  है,  हमारी  जो

 आत्मा  की  आवाज  रही  है  उसके  विपरीत

 जाती  है,  हमारी  नीति  से  मिस्र  है  ।  परसु एड
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 करने  स  यह  चीज़  नहीं  होगी  ।  जबरदस्ती

 करने  की  आवश्यकता  है  ।  जब  तक  आप

 कानूनी  उन  पर  दबाव  नहीं  डालेंगे  तब  तक

 मुझे  डर  है  कि  आपको  सफलता  नहीं  मिल
 सकेगी ।

 इंसैटिय  की  बात  जब  की  जाती  है  तो
 विदेशी  मुद्रा  का  प्रश्न  भी  सामने  आ  जाता

 है  ।  विदेशी  मुद्रा  अब  तक  आप  को  अधिकतर

 खेतों  में  जो  माल  बंदा  होता  है,  उसी  से
 मिली  है,  जैसे  टी  है,  जूट  है,  शक्कर  है,
 टेक्सटाइल्स हैं।  जब  तक  आप  बेतों  में  पैदा
 होने  वाली  चीजों  को  ज्यादा  मात्रा  में  बाहर

 नहीं  भेजेंगे  व  तक  आप  को  विदेशी मुद्रा
 नहीं  मिल  सकती  है।  यह  आप  का  ही  रिका
 बताता  ह  कि  खेतों  में  से  अधिक  माल  पैदा
 करने  के  लिए  आप  ने  कोई  प्रयत्न,  कोई

 चेष्टा  इस  बजट  के द्वारा  नहीं  कीह  ।  यह
 खेद  की  बात  है  ।  आज  भी  हम  देखते  हैं
 कि  सर्व  साधारण  काश्तकार  की  जो  आय
 है  और  एक  इंडस्ट्रियलिस्ट  की  जो  आय
 है,  इन  दोनों  में  बहुत  भारी  अन्तर  है  ।

 इसके  साथ  साथ  खेत  में  काम  करने  वाला
 जो  साधारण  मजदूर  है  और  इंडस्ट्री  में  काम

 करने  वाला  जो  साधारण  मजदूर  है,  इन

 दोनों  की  आय  में  भी  बहुत  अन्तर  है  7  जब

 तक  यह  अन्तर  कम  नहीं  होगा  और  काश्त
 कार  के  पास  वे  सब  सुविधायें  नहीं  आयेंगी
 जिन  से  उत्पादन  बह  बढ़ा  सके  तब  तक

 मुझे  डर  है  कि  हमारी  योजना  जहां  की  तहां
 ही  रहेगी,  अपनी  योजना  में  हम  असफल

 होंगे  r

 यह  कहा  जाता  है  कि  चीनी  योजना  में
 खती  करने  वालों  पर  हम  अधिक  ध्यान  देने
 बाले  हैं,  ज्यादा  से  ज्यादा  उन  लोगों  को  हम

 सहूलियतें  देने  बाले  हैं  1  किन्तु  उस  ओर  हम

 कोई  कदम  उठा  रहे  हों,  ऐसा  मालूम  नहीं
 देता  है  ।  आज  हिन्दुस्तान में  आप  खद

 विदेशों  से  बहुत  अधिक  महंगा  मंगाते  हैं  ।

 इसी  प्रकार  से  इरिगेशन  प्राजेक्टस से  जी



 5651  General  Budget—

 [द्वारका  दास  मंत्रो]

 पानी  किसानों  को  दिया  जाता  है  वह  पानी

 भी  महंगा  दिया  जाता  है,  उस  की  दर  भी

 बहुत  ज्यादा  है  ।  बिजली  की  दर  भी  अधिक

 है  t  जो  मजदूर  हैं  बे  भी  इतना  ज्यादा  मांग
 करते  हैं  कि  सर्व-साधारण काश्तकार  जो  है,
 वह  अपनी  खेती  अच्छी  तरह  से  जैसे  करनी

 चाहिए,  नहीं  कर  पाता  है  ।  इस  का  कारण

 यह  है  कि  उसके  पास  पैसा  नहीं  है  इतना
 देने  के  लिए  ।  उसको  अपनी  उपज  का  जो

 मूल्य  मिलता  है  वह  बहुत
 कम

 होता  है
 ।

 जो  माल  उस  का  मिलों  में  जाता  है  उस  का
 भी  उस  को  मूल्य  इतना  कम  मिलता  है  कि

 उसको  कोई  प्रोत्साहन  नहीं  रहता  है  और

 वह  अपनी  खेती  भी  सफलतापूर्वक आज  नहीं
 कर  पा  रहा  है  ।इस  ओर  भी  हमारे  वित्त

 मंत्री  जी  का  ध्यान  जाना  चाहिये  ।  यह  बहुत
 आवश्यक है  ।

 अरबन  टैक्स  की  व्यवस्था  बजट  में  की

 गई  है  ।  वह  अहुत  अच्छी  है  और  उसका  मैं

 स्वागत  करता  हूं  ।  किन्तु  असल  जो  मज  है

 उस
 को

 आपने  नहीं  छेड़ा  है।
 एक

 छोटी
 सी

 दवा  की  डोज  ही  आप  ने  दी  है,  ऐसा  मुझे
 कहना  पड़ता  है  |  असल  मर्क  यह  है  कि  आज
 देहातों  से  लोग  शहरों  में  आते  क्यों  हैं  बे

 इसलिए  आते  हैं  कि  वहां  उन  को  काम  नहीं

 मिलता  है,  अधिक  आमदनी  नहीं  होती  है,
 वे  सुविधायें  प्राप्त  नहीं  हैं  जो  शहरों  में
 हैं  देहातों  में  जो  रोजी  मिलती  है  वह  शहरों

 के  मुकाबले  में  बहुत  कम  है  ।  वहां  पर  सिवाय
 मिट्टी  के  घरों  के  और  कुछ  नहीं  है।  न  वहां
 पर  रास्ते  हैं,  न  बिजली  है  और  न  पानी  की

 व्यवस्था  है  ।  ऐसी  अवस्था  में  अगर  आप

 यह  सोच  रहे  हैं  कि  शहरों  में  जो  भीड़  है
 बह  कम  हो  जायेगी  तो  ऐसा  होने  वाला  नहीं

 है  -  आप  को  देहातों  में  सुविधाएं  प्रदान
 करनी  होंगी  ।

 का  रेन  प्राइवेट  कैपिटल  के  बारे  में  भी
 अहत  कुछ  कहा  जा  रहा  है

 ।
 यह  कहा  जा
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 रहा  है  कि  हम  बाहर  के  कंपिटलिस्टों को

 यहां  पर  उद्योग  खोलने  की  इजाज़त देंगे  ।

 यह  काम  बहुत  दूरंदेशी  से  हो  रहा  है,  ऐसा

 मुझे  नहीं  लगता  है  ।  यहां  के  जो  कैपिटलिस्ट  हैं
 उन  पर  तो  हम  कंट्रोल  नहीं  रख  सके  हैं  और
 काला  पैसा  उसका  एक  उदाहरण  है  तो  उन

 पर  हम  कैसे  रख  सकेंगे  ?  यह  कहा  जाता
 नै  कि  फौरन  कैपिटल  हमारी  टम्स  पर  आयेगा  |

 मैं  समझता  हं  कि  यह  शाब्दिक  चीज़  है,

 बिल्कुल  एक  स्लोगन  रहने  वाला  है,  इससे

 अधिक  कुछ  नहीं  ।  अगर  हम  फारेन  केपी-
 लिस्टों  को  यहां  जगह  देंगे  तो  उस  का

 परिणाम  हमारी  श्री  व्यवस्था  पर  बहुत

 बुरा  पड़ेगा।  इसका  मतलब  यह  है  कि  हमारा

 इंडस्ट्रियल  पालिसी  रेजोल्यूशन जो  अब  तक

 रहा  है  उस  से  हम  हट  रहे  हैं।  फारेन  केपी-
 टलिस्टों  को  एक  मर्तबा  हम  ने  यहां  आने
 दिया  तो  हमारी  अर्थ  व्यवस्था  विश्वास

 हो  जायगी,  तितर  बितर  हो  जायगी  औंर
 समाजवाद लाने  की  जो  बात  हम  कर  रहे

 हैं  बह  सिर्फ  बात  की  बात  ही  रह  जायगी  ।

 मुझे  डर  है  कि  यह  अमरीकी  समाजवाद

 हो  जाएगा 1

 सैल्फ-जनरेटिंग इकोनोमी  की  बात  भी
 की  जाती  है  ।  हमारी  इकोनोमी  स्वचालित

 रहे  ऐसी  बात  हम  चाहते  हैं
 -

 किन्तु  हम
 देखते  हैं  कि  उस  ओर  अभी  तक  सरकार

 का  कोई  ध्यान  नहीं  गया  है  ।  अपने  समाज

 में  एक  क्षेत्र  से  दूसरे  क्षेत्र  में  इतना  अन्तर
 है,  इतना  रीजनल  इम्बेलैन्स  हे  कि  शहरों
 और  शहरों  के  आस  पास  बड़े  बड़े  कारखाने
 और  फैक्ट्रियां  होती  हैं  जबकि  देहातों  में

 कुछ  नहीं  होता  ।  जब  शहरों  के  नजदीक
 रहने  वाले  लोगों  को  हम  इन्सेन्टिव  देना  चाहते

 हैं  कि  बे  शहरों  से  देहातों  की  त  उ  जायें

 तो  मैं  अनुरोध  करूं  कि  पब्लिक  सेक्टर
 य

 जो  कारखाने  शहरों  में  चल  रहे  हैं  वे  देहातों  में
 चलाये  जायें  nl  जहां  पर  आप  लोगों  को  ले
 जाना  चाहते  हैं  अगर  वहां  पर  आप  पब्लिक
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 सैक्टर  के  कारखाने  खोल  दें  तो

 खुद-ब-खुद  जो  भाप  की  प्रॉब्लम  है,  जो  प्रश्न

 है,  देहातों  के  लोगों  को  वहीं  पर  रखने  की

 वह  हल  हो  जायेगी

 16.00  hrs.

 इस  के  साथ  साथ  अन्त  में  मैं  यह  कहूंगा
 कि  जब  तक  भारतवर्ष  में  सव साधारण  जनता
 को  आप  साथ  नहीं  लेंगे,  मजदूर  किसानों

 को  आप  साथ  नहीं  लेंगे  तब  तक  यह  देश

 आगे  जाने  वाला  और  समुद्र  होने  वाला  नहीं
 है  तथा  अपने  पैर  पर  आप  खड़ा  होने  वाला
 भी  नहीं  है।  बाहर  की  चीजों  से  और  बाहर
 के  देशों  की  मदद  से  हमारा  काम  चलने  वाला
 नह  हें।

 Shri  R.  G.  Dubey  (Bijapur  North):
 Sir,  I  rise  to  support  the  budget  pro-
 posals  presented  to  this  House  by  the
 Finance  Minister.  I  have  heard  the
 Opposition  party  Members  speaking
 against  these  proposals.  The  Swa-
 tantra  Party  Members  think  that  our
 taxation  system  is  wrong  it  is  very
 high  and  our  industrial  policy  is  not
 encouraging  so  as  to  induce  capital
 formation.  That  is  what  they  say.  On
 the  other  side,  Members  of  the  PSP
 rend  the  Communst  Party  feel  that  our
 policies  ure  not  taking  us  in  the  direc-
 tion  of  socialism  but  they  are  helping

 the  development  of  monopoly  capital.
 I  think  these  two  divergent  views  can-
 ०2  each  other  and,  if  any  thing,  it

 only  justifies  the  correctness  of  the
 stand  of  the  Government.  I  warn  the
 Opposition  Members  that  they  should
 give  up  this  negative  attitude  of  con-
 tinuously  villifying  the  Government.
 They  should  recall  what  happened  in
 Germany.  It  was  the  Communist
 Party  which  was  responsible  for  the
 rise  of  Hitler  and  it  is  that  kind  of

 cong.
 on  that  the  Opposition  will

 «र  if  they  continue  in  their  pre-
 sent  paths.  If  the  Opposition  could
 develop  their  strength  on  the  basis  of
 some  firm  programme  and  policy,  we
 would  also  welcome  it.  But  so  far  they
 have  no  constructive  suggestions  to

 2562  (Ai)  LSD—8.
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 offer.  On  the  contrary  they  magnify
 things;  if  there  is  corruption,  they
 magnify  it  and  villify  the  Government.
 The  Swatantra  Party  thinks  that  the
 Communists  are  traitors  and  the  Left
 Communists  think  that  the  rightist
 parties  are  traitors  and  renegades.
 But  they  unite  when  villifying  the
 Government.  Tog  much  is  said  about
 socialism.  What  is  the  definition  of
 socialism?  Ownership  and  control  of
 the  means  of  production  by  society.  In

 terms  of  this  Constitution,  the  buiding
 principle  is  that  society  should  in-
 creasingly  have  control  over  means
 of  production.  Keeping  in  view  that
 objective,  we  adopted  the  Industrial
 Policy  Resolution.  Interms  of  that
 Resolution,  we  decideq  to  have  the
 basic  industries  or  heavy  industries
 solely  under  the  control  of  the  Gov-
 ernment.  In  the  course  of  a  few  years,
 steel  which  is  a  basic  industry  was
 brought  under  the  control  of  Gov-
 ernment,  then  fertilisers,  then  coal.
 Now,  at  Ranchi  we  have  a_  heavy
 machinery  plant  so  that  in  course  of
 time  we  may  be  able  to  produce  plants
 here  and  with  the  help  of  that  plant
 We  can  produce  tractors,  ०००  mining
 machinery,  heavy  electrical  and  power
 plant  and  that  king  of  thing.  We
 should  think  logically.  The  choice  is
 between  the  consumer  goods  industry
 and  the  capital  goods  industry.  If
 we  do  not  want  to  put  up  with  some
 suffering  for  some  years  to  come,  we
 have  to  give  up  the  idea  of  the  capital
 or  heavy  industry.  This  was  care-
 fully  gone  into  and  we  decided  to
 have  capital  industries  or  heavy  in-
 dustries  so  that  the  country  becomes
 self-sufficient  in  respect  of  these
 things.  Poverty  is  not  abolished  now

 by  this  but  this  country  has  suffered
 for  thousands  of  years.  I  am_  not

 praising  our  Government.  If  you  look
 at  the  neighbouring  countries,  you
 will  find  the  position;  they  say  that  in
 the  course  of  fifteen  years  we  have
 not  made  much  progress  and  the
 other  countries  have  done  much  more.

 In  a  dictatorial  country,  whcre  demo-
 cracy  does  not  function,  it  is  possible
 to  do  much  even  within  5—10  years.
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 [Shri  R.  G.  Dubey]
 If  a  person  dies  of  cold  in  Delhi,  the
 next  day  it  is  echoed  in  the  Parlia-

 ment  and  people  ask  how  and  why  he
 died.  In  China  millions  may  die  but
 they  do  not  care.  Between  Peking
 and  Moscow  here  is  this  serious  ideo-
 logical  conflict.  Moscow  has  accepted
 co-existence  whereas  Peking  does  not

 accept.  The  Left  Communist  party
 toes  the  Peking  line  that  they  should
 spread  communism  through  bloodshed
 and  violence.  In  the  face  of  that,  they
 want  to  know  from  the  Government
 what  the  Government  has  in  its  pos-
 session  to  keep  them  in  detention.

 I  feel  that  the  Finance  Minister’s
 fiscal  and  monetary  policies  have  had
 some  desirable  effect  on  the  trend  of
 prices  I  am  speaking  from  my  exper-
 ience  of  the  prices  prevailing  in  the
 integrated  areas  of  Mysore.  The
 price  index  of  wheat  was  125—130  in
 November,  1964;  slowly  it  has  come
 down  to  75-82  in  March,  1965.  The
 comparative  figures  for  rabi  jowar  in
 Maharashtra  and  parts  of  Mysore  are
 85—90  and  50—52.  In  Mysore  the
 Government  of  Mysore  had  fixed  the
 price  at  52  and  that  it  actually  the
 market  price  also.  The  figures  relat-
 ing  to  Tur  Dal  are  145—150  and  115—
 120;  Chana  dal,  225—230  and  125—
 140.  From  32-33  in  November,  1964
 for  10  Kg  of  groundnut  oil,  it  has
 come  down  to  20-21  now.

 Shri  Heda:  Is  it  due  to  Budget?

 Shri  R.  ७.  Dubey:  Certainly.
 coming  to  that.  Harvest  and
 supply  position  is  one  factor.  But
 that  could  not  be  the  only  factor.
 From  my  talks  with  bank  officials
 understang  that  the  Reserve  Bank’s
 directives  to  the  banks  have  had
 some  effect  on  the  prices  and  that  is
 also  an  important  factor  in  bringing
 down  the  prices  to  this  level.  I  am
 not  a  financial  expert  myself  but  this
 is  what  I  was  told  by  the  banking
 circles.  In  the  face  of  that  could  we
 say  that  there  is  no  attempt  to  bring
 down  the  prices  or  that  the  prices
 had  shown  no  gownward  trend?

 I  am
 the
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 In  a  society  production  of  goods
 should  be  commensurate  with  ‘tie  is-
 sue  of  currency.  The  basic  thing  is.
 the  production  of  food.  We  should
 aim  not  only  at  food  sufficiericy  for
 our  people  but  we  should  be  able  to
 have  surplus  food  production  go  that
 whatever  surplus  we  produce  can  be
 diverted  to  othe:  sectors  of  develop-
 ‘ment  in  the  country.

 Now,  I  take  up  the  last  point  regard-
 ing  the  eastern  frontier.  In  our  anx=
 iety  over  Kashmir,  rightly  so,  we
 should  not  forget  our  éastern  frontier
 which  is  very  vulherable  due  to  infil-
 tration  from  East  Pakistan  into
 Assam,  Tripura,  Manipur,  ang  West
 Bengal.  There  is  the  question  of  the
 refugee  influx.  If  we  go  on  at  this
 rate,  I  am  afraid  that  in  course  of
 time  in  East  Pakistan  there  wiil  be
 no  minority  community  whatsoever
 left.  I  am  just  doing  some  _  loud
 thinking  about  this  problem,  In  any
 negotiations  that  we  may  have  with
 Pakistan,  this  question  should  be  taken
 up.  Let  there  be  with  regard  to  West
 Bengal  and  East  Pakistan  kind  of
 common  market,  where  eople  can
 come  and  go  freely  and  within  a  ixed
 time-limit,  if  the  minorities  want  to
 exchange  their  property,  they  may  be
 free  to  do  so.  Otherwise,  I  am  afraid
 the  West  Bengal  problem  is  going  to
 eat  into  the  vitals  of  the  nation.

 Now,  let  me  refer  to  production  in
 the  public  sector.  The  other  day,  the
 FICCI  Conference  was  there.  If  any-
 thing,  there  is  a  grievance.  Actually,
 when  we  criticise  capitalism,  I  want
 to  refer,  for  the  benefit  of  the  Com-
 munist  members,  to  what  even  Karl
 Marx,  who  is  the  author  of  socialism,
 said.  He  had  said  that  capitalism  or
 the  capitalistic  system  of  production
 also  plays  a  progressive  role  at  a  cer-
 tain  stage  of  history,  We  totally  for-
 get  it.  We  ‘must  allow  the  orivate
 sector  also  to  function.  You  may
 call  it  capitalism  or  whatever  it  is.
 But  as  long  as  the  private  sector  or
 capitalistic  system  of  production  pleys
 an  effective  and  progressive  role,  you
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 eannot  condemn  it;  you  cannot  under.
 rate  it.  But  what  are  we  doing?  The
 other  day,  the  Communist  members
 or  some  other  Members  also  were
 speaking  not  knowing  what  exactly
 sicialism  is.  Socialism  cannot  be
 brought  within  a  gay.  We  must  allow
 the  private  sector  to  function.

 With  these  few  words.  I  close.

 आ्रीमती  विजय  राजे  सिंधिया  (हवा-

 लिया)  :  श्रीमान  अध्यक्ष  महोदय,  प्रस्तुत
 बजट  पर  अपने  विचार  प्रकट  करने  का  जो

 सुअवसर  आप  ने  मुझे  प्रदान  किया  है  उसके

 लिए  मैं  आपकी  अत्यन्त  आभारी  हं  |  नए

 बजट  का  हदय  से  स्वागत  करते  हुए  मुझे  आज
 बड़ा  आनन्द हो  रहा  है।

 जिस  तरह  से  हमारे  वित्त  मंत्री  महोदय

 ने  अजट  प्रस्तुत  किया  है,  उस  से  निःसन्देह
 असाधारण के  भारवाहक  जीवन  को  राहत
 मिलेगी  ।  गत  अनेक  वर्षों  से  धाटे  के  बजट  और

 उपयोग  में  आने  वाली  अनिवार्य  वस्तुओं  पर
 बढ़ते  हुए  करों  व  तदनुसार  मूत्यों  के  कारण

 आमदनी  व  खर्च  के  मध्य  सन्तुलन  बिठाना

 उन  के  लिए  कठिन  हो  रहा  था  ।  प्रस्तुत
 बजट  उन  के  लिए  आशा  और  विश्वास
 की  एक  प्रकाश  रेखा  रहेगी  कि  हमारी
 सरकार  उन  की  आर्थिक  कठिनाइयों  के

 अति  उपेक्षित  नहीं  है  कौर  जो  वर्तमान  परि-
 स्थितियां  हैं  उन  में  सहायता  देने  व  कठिनाइयों
 को  कम  करने  के  लिए  तत्पर  है।

 संयुक्त  पूजी  का  जीवन  के  प्रत्येक

 क्षेत्र  में  विनिमय,  जीवन  यापन  भर  सुरक्षा
 के  लिए  समुचित  व्यवस्था,  वस्तु:  एक

 संतोषजनक  बजट  ही  माना  जाना  चाहिए  t

 यह  सही  है  कि  कोई  भी  बजट  सारे

 जब  आवश्यक  वस्तुओं  के  भाव  बलपूर्वक

 नीचे  गिराए  जावेंगे  तो  महंगाई  स्वतः  सिमटने
 लगेगी  ।  महंगाई  का  निराकरण  महंगाई  भत्ते

 या  वेतन  बढ़ाने  से  नहीं  होता  ।  वित्त  मंत्री
 महोदय  ने  अपने  इस  बजट  में  उक्त  सत्य  को

 सामने  रखा  है  ।  जिस  प्रकार  उन्होंने  छोटी

 आमदनी  वाले  वर्गों  को  आमदनी  कर  से  छूट
 दी  हैऔर  उन  के  जीवन  में  अधिक  बोझ

 डाले  बिना  अधिक  सुविधायें  लाने  का  प्रयास
 किया  है,  निश्चित  ही  उस  से  उन्हें  अपने

 बिमान  वेतन  और  दैनिक  आवश्यकताओं

 के  मध्य  सन्तुलन  लाने  में  सुविधा  मिलेगी  ।

 अध्यक्ष  महोदय,  मु  प्रस्तुत  बजट  से  इस

 कारण  बहुत  प्रसन्नता  हुई  है  कि  इस  में  हमारी
 सुरक्षा  व्यवस्था  पर  पूरा  ध्यान  दिया  गया

 है।  चीन  के  भारत  पर  आक्रमण  ने  यह
 बात  सिद्ध  कर  दी  थी  कि  हम  आरक्षित  नहीं

 हैं  शर  जो  सुरक्षा  की  उस  समय  व्यवस्था
 थी,  वह  सन्तोषजनक  कदापि  नहीं  कही

 जा  सकती  थी  ।  उस  समय  से  देश  की  तैयारी
 और  सेना  की  क्षमता  बढ़ाने  के  लिए  बराबर

 बल  दिया  जा  रहा  है  ।  प्रस्तुत  बजट  में  इस

 महान्  और  प्रत्युत  सामयिक  कार्य  के  लिए
 ह  से  अनुमानित  32  करोड़  अधिक  धन-
 राशि  की  व्यवस्था  है  ।  वित्त  मंत्री  इस  के

 लिए  धन्यवाद  के  पात्र  हैं  t  यथार्थ  में  जिस

 प्रकार  हमारे  राष्ट्र  को  कुछ  पड़ौसी  राष्ट्र
 से  खतरा  है,  उस  को  दृष्टि  में  रखते  हुए  मैं
 तो  इस  राशि  को  भी  पूर्ण  सन्तोषजनक  नहीं

 मानती,  क्योंकि  यह  प्रश्न  राष्ट्र  की  सुरक्षा
 का  है  |  हम  सब  के  जीवन  और  मरण  का

 है  ।  जिस  प्रकार  सीमाओं  पर  नित्य  प्रति
 संघर्ष  हो  रहे  हैं  और  जो  समाचार  हमारी

 सीमाओं  के  इद  गिर्द  पडोसी  राष्ट्रों  की  सेनाओं
 के  एकत्रित  होने  के  आ  रहे  हैं,  वास्तव  में  वे
 चौंका  देने  वाले  हैं  -  यदि  योजनाओं  के  अन्य
 क्षेत्रों  में  थोडी  मितव्ययता कर  धनराशि

 बचायी  जा  सके  तो  अवश्य  ही  इस  आपतकाल

 में  जैसा  किया  जाना  चाहिए,  व  बचाई  हुई
 धनराशि  को  अपनी  सेना  की  मजबूती  पर
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 व्यय  करना  चाहिए  एक  तरह  से  देखा  जाय
 तो  यह  विशाल  और  भारी  भरकम  योजनाएं

 ही  उत्तरोत्तर अधिक  करों  के  लिए  जिम्मे-

 दार  हैं,  और  यदि  यह  कहा  जाय  तो  कदाचित

 गलत  न  होगा  कि  इसी  कारण  नित्य  प्रति

 आवश्यकता  में  आने  वाली  वस्तुओं  के  दाम
 भी  आकाश  पते  जा  रहे  हैं

 इस  बजट  में  सांदी पर  50 प्रतिशत

 कर  कम  कर  देने  का  भी  कृषक  वर्ग  द्वारा

 स्वागत  होगा  और  जो  उन  में  अनावश्यक

 रूप  में  कृषि  धान्य ों  को  संग्रहीत  करने  की

 मनोवृत्ति  बन  गयी  है,  उस  की  भी  समाप्ति
 हो  सकेंगी  गत  कुछ  वर्षों  में  ऐसा  प्रतीत  होने
 लगा  है  कि  हमारा  कृषक  समाज  अपनी  उपज
 का  एक  कड़ा  भाग  मंडी  में  न  ला  कर  उसे

 सुरक्षित  पूजी  के  रूप  में  रख  लेता  है  हदो

 सकता  है  कि  चांदी  की  महंगाई  और  स्वर्ण

 पर  कंट्रोल  हो  जाने  के  कारा  उन  की  प्रवृत्त
 में  यह  परिवर्तन  आया  हो  ।  अब  चांदी  को

 स्थिति  में  सुधार  होने  के  कारण  अवश्य  ही
 वह  इस  ओर  आकर्षित  होगा  और  जो  अनाज
 की  जमा खरी  तमार  में  है,  उसमें  भी  कमी
 होगी ।

 अनाज  की  उत्पादन  वृद्धि  को  दृष्टि

 भें  रखते  हुए  हमें  भूमि  की  अधिकतम  जोत

 का  पुनः  सर्वेक्षण  करना  होगा,  और  जो  भूमि
 बहुत  छोटे  छोटे  खंडों  में  बंट  जाने  के  कारण

 अनार्थिक  बन  गयी  है  उसे  आर्थिक  दुष्टि  से
 उपयोगी  बनाने  के  लिए  तथा  उत्पादन  बढ़ाने

 के  लिए  भूमि  की  अधिकतम  सीमा  को  बढ़ाना

 होगा  t  मेरे  विचार  में  कृषि  का  आधुनिकी-
 करण  तभी  सम्भव  है  जब  खेती  के  लिए  कृषकों

 के  पास  कृषि  के  अन्य  समुचित  साधनों  के

 साथ  ही  साथ  बड़े  बड़े  भूखंड  भी  हों  |

 आवश्यक  खाद्यान्नों  का  अभाव  इस

 कारण  भी  अनुभव  किया  जाता  है  क्योंकि
 क्लिक  को  मनोवृत्ति  अधिकाधिक  व्यवसायिक

 फसलों  की  ओर  बनी  हुई  है  ।  कृषि  धान्य ों
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 के  अधिक  उत्पादन  तथा  प्रोत्साहन  के  लिए

 हमें  कुछ  बहुत  ही  निश्चित  कदम  उठाने
 होंगे  ताकि  व्यवसायिक फसलों  व  अन्य

 खाद्य  धान्य ों  के  उत्पादन  में  समानता  लायी

 जा  सके  ।  खाद्यान्नों  के  उत्पादन  को  बढ़ाने

 के  लिए  हमें  अपने  देश  के  कृषि  समाज  के
 दृष्टिकोण  में  मनोवैज्ञानिक परिवर्तन  लाना
 पड़ेगा,  जिससे  खाद्यान्नों  का  उत्पादन  देश

 की  आवश्यकतानुसार बढ़  सके  ।

 किसानों  की  माली  हालत  सुधारने  के

 लिए  और  जो  भारी  संख्या  में  प्रति  वर्ष  नगरों
 की  तरफ  एक  विशेष  आकषर्ण,  धनो पा जेन

 का  लेकर  चले  आ  रहे  हैं  उन  को  रोकने
 के  लिए  ग्रामीण  उद्योगों  और  सह-उद्योगों
 की  भी  व्यवस्था  करनी  होगी  ताकि  अति-
 रिक्त  समय  में  वे  खाली  हाथ  न  बैठे  रहें  और
 साथ  ही  अतिरिक्त  आमदनी  भी  कमा

 सकें,  उस  के  लिए  भी  यह  आवश्यक  है  ।

 बजट  में  कपडे  के  दामों  में,  साइकिल
 व  उसके  पुर्जों  के  मूल्यों  में  और  वनस्पति
 तेलों  के  मूल्य  में  कमी  होने  का  प्रभाव  भी

 कृषि  धान्य ों  तथा  अन्य  जीवनोपयोगी वस्तुओं
 के  मूल्यों  पर  अवश्य  पड़ेगा

 मैं  इस  बजट  को  इस  कारण  भी  महत्व-

 पूर्ण  मानती  हूं  कि  इस  के  द्वारा  बढ़ते  हुए
 वस्तुओं  के  मूल्यों  को  स्थिर  और  किन्हीं
 अंशों  तक  नीचे  गिराया  जा  सकेगा  ।  मानी

 हुई  बात  है  कि  जब  आवश्यक  वस्तुओं  के
 भावों.  में  गिरावट  आरम्भ  होगी  तो  उस

 का  प्रभाव  अन्य  वस्तुओं  के  भावों  पर  भी
 पड़ेगा  और  इस  प्रकार  मूल्यवृद्धि का  जो
 सिलसिला है  वह  रुक  सकेगा  |

 अध्यक्ष  महोदय, यह  कहना  भी  पूर्ण
 सत्य  न  होगा  कि  प्रस्तुत  बजट  द्वारा  देव
 के  व्यापार,  उद्योग  और  वाणिज्य  को  प्रोत्साहन
 न  मिलेगा  या  उस  के  ढारा  उक्त  क्षेत्रों  में

 पूजी  का  अधिक  वेग  से  विनिमय न  होगा  ,
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 प्रस्तुत बजट  में  इम  ओर  भी  ध्यान  दिया

 गया  है  कि  पूजी  अधिक  बोझ  से  या  अधिक
 नियंत्रण  के  कारण  अधिक  शर्मीली  न  हो

 जाए  और  नए  उद्योगों  की  स्थापना,  अथवा

 उत्पादन  क्षमता  में  कमी  या  शिथिलता  न

 आ  जाए  ।  नए  उद्योग  जैसे  रेयान,  स्टेपल

 यान॑  आदि  पर  इस  कारण  ही  करों  की  छूट
 दी  गयी  है,  जिससे  रेयान  तथा  अन्य  इसी
 प्रकार  के  कपड़ों  का  उत्पादन  बढ़े  और  देश  के

 लिए  वे  अधिक  विदेशी  मुद्रा  अजित  कर  सकें  1

 वस्तुतः  यह  बड़े  सूझ  बूझ  की  बात  है  कि
 बजट  में  इस  ओर  उदारता  की  नीति  अपनायी

 गयी  है।  नए  उद्योगों  की  स्थापन  के  हेतु  जो
 आमदनी  की  अगले  पांच  वर्षों  तक  निरन्तर

 विनिमय  की  छूट  व्यवस्था  है,  उस  का  भी

 स्वागत  किया  जाना  चाहिए  ।  इस  उदार

 नीति  का  अवश्य  ही  परिणाम  शुभ  होगा
 और  जो  व्यक्ति  अपने  उद्योगों  का  विकास
 व  उत्पादन  क्षमता  में  वृद्धि  करना  चाहते
 हैं  वे  पूजी  को  अधिक  आवेग  पूर्वक  उस  में
 लगाने  के  लिए  प्रेरणा  पायेंगे  t

 वित्त  मंत्री  महोदय  ने  अपने  इस  बजट
 भें  अपनी  उस  बात  का  पालन  किया  है,  जो
 उन्होंन सन  1957  के  बजट  को  प्रस्तुत
 करते  समय  सीधे  कर  लगाने  की  अयोग्यता

 के  बारे  में  कही  थी  ।  आप  ने  कहा  था  “मैं

 इस  निर्णय  पर  भाया  हूं  कि  सीधे  कर  उच्चतम
 स्तर  पर  लगाने  से  करों  का  जो  लाभ  है  उस

 से  वंचित  हो  जाना  पड़ता  है  "  इस  कारण

 ही  वर्तमान  बजट  में  उन्होंने  करों  की  सीधी
 व्यवस्था  पर  बल  न  देकर  जो  उस  के  अनेकानेक
 अन्य  श्रोत  हैं,  उन  पर  कर  लगाए  हैं,  या
 बृद्धि की  है।

 यह  वास्तविक  रूप  में  जनता  का  अजट
 है।  आज  जनता  को  उस  का  लाभ  मिलेगा
 और  मिलन ही  चाहिए,  लेकिन मैं  ऐसा

 अनुभव  करती  हूं  कि  सारे  विश्व  में  सर्वाधिक
 टैक्स  लगे  इस  राष्ट्र  को  अभी  भौर  अधिक
 करों  से  छूट  की  भावश्यकता  है।  उन  देशों  में
 जहां  कि  काफ़ी  ऊंचे  कर  तगाए  जाते  हैं
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 यह  भी  पाया  जाता  है  कि  इन  देशों  की

 सरकार  बदले  में  सर्वसाधारण के  स्वास्थ्य

 की  रक्षा,  उन  की  शिक्षा आदि  चतुर्मुखी
 उठती  के  लिए  व  जीवन  की  अनिवार्य  आव-

 श्यकताओं  की  पूर्ति  के  लिए  यथेष्ट  रूप  में
 व्यवस्था की  जिम्मेदारी  भी  ले  लेती है  ।
 यह  तो  मानना  होगा  कि  वर्तमान  में  हमारे

 देश  में  करों  का  भार  अधिक  है  और  बाता-

 वरण  कुछ  इस  प्रकार  का  बन  गया  है  जिस

 के  कारण  जितना  हम  उद्योगों  को  प्रोत्साहित
 करना  चाहते  हैं,  नहीं  कर  पाते  और  अपनी

 अनुमानित  उत्पादन  शक्ति  की  लक्ष्य पूर्ति  भी
 हम  नहीं  कर  पाते  ।  जितनी  प्रेरणा  (इंसेंटिव)
 हम  अपने  उद्योगों  व  उन  के  उत्पादनों  की

 क्षमता  को  विविध  प्रकार  से  दे  सकेंगे,  उतना

 ही  यह  देश  आर्थिक  क्षेत्र  में  समृद्ध  हो  सकेगा
 ऐसी  मेरी  मान्यता  है  अधिक  प्रोत्साहन  मिलने

 से  स्वस्थ  प्रतिस्पर्धा  (हैत्दी  कौम्पीटीशन)

 का  विकास  होगा  और  उस  के  कारण  उत्पादन
 अधिक  और  बढ़िया  किस्म  का  होगा  और
 इस  तरह  हम  अपने  उत्पादन  का  अधिक

 से  अधिक  निर्यात  कर,  विदेशी  मुद्रा  कमा
 सकेंगे  ।  यही  ऐसा  उत्साह-वर्धक मार्ग  है  जिस

 को  अपना  कर  हम  विदेशी  मुद्रा  के  प्रभाव

 को  दूर  कर,  भपने  देश  में  समृद्धि  ला  सकते
 हैं।  मैं  इस  बात  में  विश्वास  नहीं  करती

 कि  किसी  भी  वर्ग  को  बुरा  भला  कहा  जावे
 या  उस  पर  दोषारोपण  किया  जावे  ।  ऐसा

 करने  से  राष्ट्र  का  विकास  श्रेष्ठ  परम्पराओं

 के  अनुसार  न  हो  सकेगा  t  मूलभूत  मानवीय
 स्वभाव  को  दृष्टिगत  रखते  हुए  राष्ट्र  की
 प्रगति  और  राष्ट्रीय  निधि  को  बढ़ाने  में

 उचित  ढंग  से  राष्ट्र  के  प्रत्येक  वर्ग  व  व्यक्ति
 को  योगदान  देने  पर  उस  का  स्वागत  होना
 चाहिए  |  इस  व्यवस्था  के  मध्य,  केवल  शासन
 को  दस  प्रकार  अवश्य  देखना  चाहिए

 कि  इकाइयों  और  समाज  के  किन्हीं  भी

 अंगों  का  शोषण  नहीं  हो  रहा  दो  ।

 वर्तमान  बजट  में  हम  ने  अभावों  से  थोड़ा

 अलग  हट  कर  समृद्धि  की  ओर  कदम  बढ़ाया  है।
 भविष्य  में  भी  इसी  मार्ग  का  अनुसरण  करना
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 है  जिस  से  इस  देश  के  सभी  वर्गों  का  विश्वास
 अर्जित कर  सकें।

 अध्यक्ष  महोदय,  यह  सन्तोष का  विषय

 है  कि  शिक्षा,  सहित्य  और  संस्कृति  पर  भी
 गतवर्ष  की  अपेक्षा  इस  वर्ष  के  अजट  में  व्यय  का

 अधिक  प्रावधान  है।  यह  कहने  की  अब  बात

 नहीं  है  कि  इस  देश  में,  जिस  में  हमरी  दासता
 के  काल  में  शिक्षा  की  अत्यन्त  सन्तोषजनक

 व्यवस्था  रही  और  अज्ञानता  के  कारण  राष्ट्रीय

 चेतना  व  राष्ट्रीय  चरित्र  के  गठन  में  बाधा
 उपस्थित  होती  रही,  उस  दिशा  में  उतनी  तेजी

 से  प्रगति  नहीं  हो  सकी  है  जितनी  कि  आवश्यकता

 थी  अतएव  आज  भी  देश  में  अज्ञान  और
 अशिक्षा  काफी  मात्रा  में  व्याप्त  है।  आज  भी

 हमारे  असंख्य  देशवासी  शिक्षा  के  प्रकाश  में
 नहीं  रह  रहे  हैं  और  अपने  प्रदान  के  कारण  जो

 जनतांत्रिक  प्रशासन  की  सुविधाएं  हैं,  उन  का
 पूरा-पूरा  लाभ  उठा  नहीं  पाते  हैं।  हमारा
 प्यास  जो  प्रत्येक  भारतवासी  को  आज  देश
 का  गौरवशाली  व  समर्थ  नागरिक  बनाने  का

 है,  वह  उस  समय  तक  पूर्ण  न  हो  सकेगा,  जब
 तक  शिक्षा का  ज्ञान द्वीप  घरघर न  जल
 उठेगा।  इस  कारण  भी  बजट  में  जो  शिक्षा

 साहित्य  व  संस्कृति  के  लिए  धनराशि  निश्चित

 की  गई  है  वह  पूर्ण  सन्तोषजनक नहीं  मानी
 जा  सकती  1  शिक्षा  का  मार्ग,  जो  कि  वास्तव

 में  राष्ट्र  निर्माण  का  कार्य  है  उस  में  आरम्भ

 से  अन्त  तक  अर्थात,  आरम्भिक  शिक्षा  से  लेकर
 महाविद्यालयीन शिक्षा  तक  समुचित  व्यवस्था
 रहना  चाहिए  तभी  उचित  शिक्षा  के  माध्यम

 से  हमारे  देश  की  बढ़ती  हुई  आबादी  समस्या,
 जडो  कि  आज  एक  अभिशाप  के  रूप  में  मूंह

 बाए  खड़ी  दुई  है  वही  कल  वरदान  में  परिणित
 हो  सकती  है।  आज  की  शिक्षा  में  सब  से  बड़ा
 अभाव  कामिक  व  नैतिक  शिक्षा  का  है,  जोकि

 यथार्थ  में  चरित  निर्माण  के  लिए  मूलभूत  है।
 मे ंसे  निराशाजनक कौर  दुर्भाग्यपूर्ण  मानती

 हं  रिश्तो  दस  ओर  पालकगण  ही  ध्यान  दे
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 रेहे  हैं  और  न  जैसा  चाहिए  वैसा  शिक्षाविद

 ही  इन  कारणों  से  भी  शिक्षा  की  वर्तमान
 प्रणाली  में  नित्य  नये  दोष  प्रसारित  होते  जा

 रहे  हैं;  और  जो  शिक्षा  का  उद्देश्य  है  वह
 क्रमश:  लोकप्रिय होता  जा  रहा  है।  वर्तमान

 पीड़ी  के  नवयुवकों  को  देखते  हुए  शिक्षा  प्रणाली
 में  क्रान्तिकारी  परिवर्तनों  की  आवश्यकता

 नजर  आती  है।  आज  तो  ऐसा  प्रतीत होता

 है  जैसे  वह  नवयुवक  देश  और  देश  की  समस्याओं
 की  ओर  से  नितान्त  विमुख  है  और  किसी  दूसरी

 ही  ख़याली  दुनिया  में  आवास  कर  रहे  हैं।
 ज़रा  ज़रा  सी  बातों  पर  उत्तेजित  हो  आन्दोलन

 करने  की  प्रवृत्ति  उन  में  भरपूर  पायी  जाती
 है  तथा  नागरिक  उत्तरदायित्व की  ओर  भी

 उन  की  कोई  चेतना  नज़र  नहीं  आती  है इस

 प्रकार  जहां  एक  ओर  हर  वस्तुओं  की  क्रि मत

 दिनों  दिन  बढ़ती  जा  रही  है:  वहां एक  वस्तु

 का  मूल्य  अवश्य  दतगति  से  गिरता  जा  रहा

 हैऔर  वह  है  मानव  का  शल्य  |  अतएव  शिक्षा
 जैसे  महत्वपूर्ण  राष्ट्र  निर्माणकारी  क्षेत्र  के

 लिए  अधिक  पूंजी  व्यय  करने  की  नितान्त
 आवश्यकता है।

 मैं  इस  अवसर  पर  थोड़ा  भाषा  के  प्रश्न

 पर  यदि  कुछ  निवेदन करूं  तो  अप्रासंगिक

 न  होगा।  जिस  प्रकार  से  भाषा  को  विवाद
 का  प्रश्न  बना  कर  राष्ट्र  की  भावनात्मक

 एकता  को  गहरी  क्षति  पहुंचायी  गयी  है,  यह
 हमारे  लिए  बड़े  शोक  व  अमे  की  बात  है।  भाषा

 का  प्रश्न  आज  का  नहीं  है।  कई  वर्ष पूर्व  से

 आज  तक  भाषा  के  बारे  में  हमारे  राष्ट्रीय

 नेता  जो  इस  महान  देश  के  विभिन्न  प्रांतों

 से  हुए,  अनिवार्य  रूप  से  समस्त  देश  की  एकता
 के  लिए  एक  सम्पर्क भाषा  (लिक  लैंग्वेज)
 की  आवश्यकता को  अनुभव  करते  रड  हे

 कौर  उस  के  लिए  प्रयास  भी  करते  रहे।  महात्मा
 गांधी  जी  ने  तो  राष्ट्रभाषा  को  देश  की  जीवन-

 दायिनी  पावन  जलधारा  माना  था।

 जो  कुछ  हो  गया  उस  को  दोहराने  या
 उस  से  हिसा  ग्रहण  करने  की  बत  मैं  नहीं
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 कहती  प्रश्न  भविष्य  का  है।  सारे  देश

 के  लिए  एक  सम्पर्क  माष  होना  आवश्यक  है।

 यह  मानी  हुई  बात  है।  यह  भाषा  चाहे  आप
 बंगाली  मान  लीजिये,  मराठी  मान  लीजिये,

 तेलगू  या  तामील,  नहीं  तो  संस्कृत  ही  सही

 जो  भारतीय  संस्कृति  की  जननी  मानी  जाती
 है,  उस  की  सम्पूर्ण  सामर्थ्य  को  देख  लीजिये
 और  उसे  एक  सुनिश्चित अवधि  के  अन्दर
 सारे  देश  में  प्रचलित  करा  दीजिए।  वह  अवधि

 शसी  हो  जो  व्यवहारिक हो  और  फिर  पूरी
 आस्था पूर्वक उस  की  प्रति  के  लिए  जुट  जाना
 चाहिए।  सही  ही  है  यदि  17  वर्ष  पूर्व  हिन्दी
 या  किसी  भी  भारतीय  भाषा  को  राष्ट्रभाषा

 मान  कर  सारे  देश  भर  में  प्रारम्भिक  शिक्षा  से
 उच्चतर  शिक्षा  तक  समान  प्रयत्न  किये  गए
 बोते तो तो  अवश्य  ही  जो  भाषा  के  नाम  पर

 आज  वैमनस्य  सामने  आया,  वद  न  आया
 दोता । |

 जहां  तक  क्षेत्रीय  भाषाएं  हैं,  वे  फूलेंगी,
 --चलेंगी  अवश्य।  उन  का  राष्ट्रव्यापी स्तर

 यर  समादर  भी  होगा।  किसी  भी  विदेशी

 आधा  को  सम्पर्क भाषा  (लिक  लैंग्वेज)

 का  स्थान  देना  हमारी  राष्ट्रीय  भावना  को

 ठेस  पहुंचाना  है।  हम  मानते  हैं  कि  अंग्रेजी
 भाषा  से  इस  देश  को  बहुत  बड़ा  लाभ,  एक
 अकार  से,  जान वर्धन  व  टैकनिकल  शिक्षा  की

 दृष्टि  से  मिला  है  और  भविष्य  में  भी  मिलता
 रहेगा।  इसलिए  भी  मैं  यह  मानने  के  लिए

 विवश  हूं  कि  वह  एक  एसोसिएट  भाषा  के  रूप
 में  अपनी  विकासशीलता  और  व्यापकता

 के  कारण  बनी  रहेगी  और  बनाये  रखना  हमारे

 लिए  अन्तर्राष्ट्रीय दृष्टि  से  भी  अत्यन्त  उपयोगी
 सिद्ध  होगा।

 आज  जो  देश  में  भाषा  विवाद  ने  उग्र
 रुप  धारण  कर  लिया  है  उसे  तत्काल  समाप्त

 हो  ही  जाना  चाहिए  और  सारे  देशवासियों

 को  मन  से  कटता  को  निकाल  कर  एक  सामूहिक
 परिवार  के  रूप  में  नये  उत्साह  और  नई  उमंग

 को  लेकर  राष्ट्रभाषा के  अचलन  का  कार्य

 आरम्भ कर  देना  चाहिए
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 अन्त  में  अध्यक्ष  महोदय,  मैं  एक  बार

 पुनः  वित्त  मंत्री  महोदय  को  एक  संतुलित
 तथा  जनता  का  बजट  प्रस्तुत  करने  के  लिए

 धन्यवाद  तथा  बधाई  देती  हं  कौर  आशा  करती

 हूं  कि  आयंदा  भी  इसी  प्रकार  का  व्यवहारिक
 और  संतुलित बजट  अधिक  क्षमता  सीमित
 प्रस्तुत किया  जावेगा।

 भी  प्रकाश वीर  शास्त्री  (बिजनौर):

 अध्यक्ष  महोदय,  बजट  प्रस्तावों  पर  कुछ  भी
 कहने  से  पूर्व  संसद  के  लिए  नवनिर्वाचित,
 भारतीय  राजनीतिक  अनुभवी  जानी  बूझी
 और  सूझबूझ  वाली  महिला,  श्रीमती  विजया-

 लक्ष्मी  पंडित  को,  उन  के  भाषण  पर  मैं  बधाई

 देना  चाहता  हूं।  उन्होंने अपने  भाषण  से  जहां
 यह  सिद्ध  कर  दिया  है  कि  पार्टी  से  देश  बडा

 होता  है  वहां  साथ  ही  साथ  उन्होंने  सत्तारूढ़
 दल  के  सदस्यों  का  भी  इस  विषय  में  मार्गदर्शन
 किया  हैे  कि  सदन  से  बाहर  जो  वह  बात  कहते
 हैं  उन्हीं  बातों  को  निर्भीकता  के  साथ  इस  सदन
 में  भी  देश  की  रक्षा  के  नाम  पर  कहना  चहिए।

 जहां  तक  बजट  के  प्रस्तावों  का  सम्बन्ध
 है  तीसरी  योजना  जिस  समय  बनी  थी  उसमें
 1100  करोड़  रुपये  के  टैक्स  तीसरी  योजना
 में  लगने  थे।  लेकिन  योजना  के  पहले  चार
 वर्षों में  ही  2050  करोड  रुपये  के  कर  इस

 देश  पर  लगा  दिये  गये  जोकि  तृतीय  पंचवर्षीय

 योजना  के  कुल  पांच  वर्षों  के  लिये  जाने  वाले
 करों  से  दुगुने थे  7  अब  इस  कमरतोड़  महंगाई
 में  जबकि  देशवासियों में  इतनी  शक्ति  नहीं
 रही  है  कि  वह  और  किसी  प्रकार  का  कर  दे
 सके  तब  वित्त  मंत्री  ने  यह  कहा  कि  अब  कोई

 नया  टैक्स  इस  प्रकार  का  नहीं  लगेगा  कि  जो

 जनसाधारण को  प्रभावित  करे  मैं  समझता

 हं  कि  यह  कोई  बहुत  बडी  दया  सरकार  की  नहीं
 है  जबकि  पिछले  चार  वर्षों  में  ही  दुगने  टैक्स
 यह  सरकार ले  चुकी  है।  एक  नया  प्रकार
 जो  इस  वर्ष  वित्त  मंत्री  ने  सदन  और  देश  के

 सामने  प्रस्तुत  किया  वह  यह  है  कि  दस  दिन
 पहले  दस  प्रतिशत  इम्पोर्ट  ड्यूटी  लगाई



 5667  General  Budget—

 [आआ  अ्रकाशवीर  शास्त्री]

 और  दस  दिन  के  बाद  फिर  जो  बजट  प्रस्ताव
 इस  सदन  में  उपस्थित  किये  उनमें  बजट  को

 बचत  का  बजट  दिखा  कर  यह  सिद्ध  करने  का

 यत्न  किया  है  कि  इस  बार  का  बजट  और  वषों

 के  बजटों  की  अपेक्षा छ  विशेष बचत  का  है।

 मैं  समझता  हं  कि  दस  दिन  के  अन्दर  को  विशेष
 ऐसी  आपत्कालीन  स्थिति  नहीं  आने  वाली  थी।
 अगर  दस  दिन  के  बाद  ही  इस  की  धोषणा

 की  जाती  तो  भी  स्थिति  में  कोई  विशेष  अन्तर
 होता।

 यह  सरकार  अपने  व्ययों  पर  किसी  प्रकार

 का  प्रतिबन्ध  नहीं  लगा  सकी  है।  यदि  मैं
 मोटी  भाषा  में  कहूं,  तो  यह  कह  सकता

 हूं  कि  इस  सरकार  ने  अपने  खं  के  लिए  एक
 पाताल-फोड़  कुआ  बना  रखा  है,  जिस  में

 ऊपर  से  जितना  डाल  दिया  जाये,  वह  नीचे

 से  निकल  जायेगा।  जब  तक  इस  प्रवृत्ति पर
 किसी  प्रकार  की  रोक  नहीं  लगेगी,  तब  तक

 हम  इस  देश  को  आगे  नहीं  बढ़ा  देंगे  |

 इस  बजट  में  216  करोड़  रुपये  का  व्यथ
 रखा  गया  है,  जिस  में  से  117  करोड  रुपये

 रेवन्यू  एक्सपेंडीचर  औंर  99  करोड़  रुपये
 कैपिटल  एक्सपेंडी  र  है।  वित्त  मंत्री  ने

 इस  रकम  का  विभाजन  इस  प्रकार  किया  है
 कि  81  करोड़  रुपयार्पा  लक  सेक्टर  के  प्रोग्रामों
 के  लिए,  91  करोड  रुपया  राज्यों  को  केन्द्र

 से  सहायता  देने  के  लिए  और  44  करोड़

 रुपया  हमारे  देश  की  सुरक्षा  व्यवस्था  के
 लिए।

 रस  में  जहां  तक  सुरक्षा  व्यवस्था  पर  व्यय
 होने  वाले  रु  यों  वा  स  गन्ध  है,  किसी  को  कोई
 आपति  नहींहो  सत  है।  यदि विस  मंत्री

 देश  क  स्वतंत्रता  भीर  सुरक्षा  की  दृष्टि  से

 इस  रब्म में प्रौर प्रौढ़  भ  वृद्धि  करते  तो  भी  शायद
 उन  को  साधुवाद हं  दिया  जाता।  लेकिन

 जहां  तक  राज्य  प्रकार  को  सहायता  देने  का
 प्रदन है,  जब  स्वयं  वित्त  मंत्री  इस  सदन  में
 और  इस  सदन  से  बाहर  इस  तथ्य  को  स्वीकार
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 कर  चुके  हैं  कि  राज्य  सरकारों  पर  कोई
 नियंत्रण  नहीं  है,  तब  उन  को  सहायता देने

 के  लिए  इ-ना  व्यय  बता  देना  और  उस  पर
 किसी  प्रकार  का  नियंत्रण  न  होना  देश  पर  एक

 बहुत  बड़ा  बोझ  लादना  है।

 मैं  इस  सदन  में  जिस  प्रदेश  का  प्रतिनिधित्व

 करता  हूं,  इस  सम्बन्ध  में  मैं  उसी  का  (उत्तर

 प्रदेश  का)  उदाहरण  देना  चाहता  हूं।  वहां
 पैंतीस  हजार  अध्यापक  आज  हड़ताल  पर  हैं।

 उन  के  सामने  यह  प्रश्न  है  कि  अपनी  जीविका
 के  लिए  उन  का  वेतन-मान  बढ़ाया  जाये।

 उत्तर  प्रदेश  की  सरकार  केन्द्र  का  नाम  लेकर

 उस  प्रश्न  को  टाल  देती  है।  वित्त  मंत्नी  इस
 91  करोड़  रुपये  में  से  कुछ  करोड़  रुपया  उस

 उत्तर  प्रदेश  सरकार  को  भी  देंगे,  जिस  ने  एकक ओर

 तो  इस  वर्ष  यह  धोषणा  की  है  कि  दसवीं  श्रेणी
 तक  लड़ियों  की  शिक्षा  निःशुल्क  (फ्री)
 होगी-लड़ियाँ  की  शिक्षा  निःशुल्क  हो,
 इसका  मैं  विरोधी  नहीं  हूं,  बल्कि  मैं  चाहता

 हैं  कि  यह  होना  चाहिए--पर दूसरी  ओर  वह
 पढ़ाने  वालों  के  पेट  को  पूरी  रोटी  देने  के
 लिए  तैयार  नहीं  है।  यदि  राज्य  सरकारों

 के  इस  प्रकार  के  कार्यों  पर  जन्  का  कोई

 नियंत्रण न  हैऔर  उन  के  व्यय  बराबर  इस

 तरह  भाद्शंवाद मे  बढ़ते  चले  जायें, तो  विस
 मंत्री  कब  तक  ऐसे  प्रस  गव  को  उपरिथत  कर

 सकेंगे  और  कब  तक  देश  इन  व्ययों  को
 सहन  करता  चला  जायेगा?

 इसी  प्रकार  मैं  केन्द्र  के  व्यय  का  भी

 एक  उदाहरण देना  चाहता  हुं  |  कुछ  दिन
 पहले  एस् टी मेट्स  कमेटी  ने  सरकार को  एक
 नोट  दिया  था  कि  डेपुटेशन  एलाउंस  देने

 की  दुष्प्रवृत्ति  बहुत  बढ़ती  चली  जा  रही  है  ।

 मंदि  किसी  विभाग  में  कोई  वांछित  योग्यता
 का  ब्य बित  नहीं  है  भर  बाहर  से  कोई  ब्यक्ति

 डेपुटेशन  पर  बुल  या  जाता  है,  तब  तो  वह  बात
 समझ  में  भाती  है,  लेकिन  यह  अवनति  यहां  तक

 बढ़  गई  है  कि  एक  ही  विभाग  में,  एक  ही  मेज
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 पर  बैठ  कर  काम  करने  वाले  व्यक्ति  का

 केवल  पद  बदल  दिया  जाता  है  और  वह

 अपने  वेतन  से  बीस  से  पच्चीस  प्रतिशत  तक

 अधिक  वेतन  लेने  लगता  है  ।  जिस  प्रवृत्ति
 के  सम्बन्ध  में  एस्टीमेट  कमेटी  ने  बहुत

 दिन  पहले  चेतावनी  दी  थी,  उसी  का  दुष्परिणाम

 यह  हो  रहा  है  कि  जिन  सरकारी  कर्मचारियों

 को  इस  प्रकार  से  डेपुटेशन  एलाउन्स  दिया
 जाता  है,  उनके  साथ  काम  करने  वाले  दूसरे

 अन्य  कर्मचारियों में  हीनता  और  असन्तोष

 की  भावना  मंदा  हो  रही  है  ।  पह  प्रवृत्ति
 यहां तक  बढ़  गई  है  कि  केवल  ऊंचे  स्तर  के
 अधिकारियों--सेक्रेटरी या  जायंट  सेक्रेटरी-

 अथवा  नीचे  के  अधिकारियों--डिपुटी सेक्रेटरी
 या  अंडर  सेक्रेटरी--क  ही  बात  सीमित

 नहीं  है,  बल्कि  स्टे  हेग्राफ़र,  क्लिक  और  चपरासी

 तक  को  भी  डेपुटेशन पर  रखा  जा  रहा
 ह ै1

 अगर  सरकार  प्र पने  व्ययों  पर  नियंत्रण
 नहीं  करेगी  और  जो  करोड़ों  रुपया  वह  राज

 बहा  रही  है,  यदि  वह  इसी  प्रकार  से  उन  को
 देती चली  जायेगी,  तो  देश  कैसे  बराबर

 इस  बात  को  सहन  करेगा  ?

 पब्लिक  एकाउंट्स कमेटी  ने  अपनी
 1964-65 की  2+बीं  रिपोर्ट में  सरकार

 का  ध्यान  इस  बात  की  ओर  आश्रित  किया

 था  कि  कुछ  व्यापारियों की  तरह  बजट  में
 ओवर-एस्टीमेट और  अंडर-एस्टीमेट  करने

 की  सरकार  की  भी  प्रवृत्ति  बढ़ती  चली  जा
 रही  है।  सरकार  बजट  प्रस्तुत  करते  समय
 प्राप्ति  कम  दिखाती  है  और  व्यय  अधिक
 दिखाती  है  और  साल  के  अन्त  में  बचत  दिखा
 कर  उससे  अपनी  प्राप्ति  और  कार्यकुशलता

 का  परिचय  देती  है।  उदाहरण  स्वल्प

 मैं  एक  ही  बात  यहां  कहना  चाहता  हूं
 t

 16-35  hrs.
 (Mr,  -Derury-Spragsr’  in  the  Chair}

 गत  वर्ष  239  करोड  श्प्ये  की  जो  कुल

 बचत  बताई  गई,  उसमें  सरकार  द्वारा  लगाए

 गए  190  करोड़  रुपये  के  नये  कर  भी  सम्मिलित

 थे  ।  यदि ये  190  करोड़  रुपये  के  नये  कर
 न  लगाये  गये  होते,  तब  भी  इस  देश  को  49

 करोड़  रुपये  की  बचत  शुद्ध  रूप  से  हो  सकती
 थी  ।  मैं  समझता  हं  कि  अपनी  कुशलता

 दिखाने  के  सरकार  के  इस  ढंग  और  सरकारी
 आंकड़ों  के  इस  जादू  के  बारे  में  इस
 सदन  को  और  देश  को  सावधान  होना
 पडेगा ।

 जहां  तक  करों  का  सम्बन्ध  है,  वित्त
 मंत्री  महोदय  ने  इस  बजट  में  4300

 रुपये  तक  छुट  देने  की  धोषणा  की  है।  लेकिन

 अगर  छूट  की  सीमा  को  4300  रुपये से
 बढ़ी  कर  5000  तक  कर  दिया  जाये,  तो

 उससे  भी  देश  को  कुछ  राहत  मिल  सकती  है।  जहां

 तक  मेरी  जानकारी  है,  इस  देश  में  कुल  मिला
 कर  14  लाख  के  लगभग  करदाता  हैं,  जिन
 में  से  5  लाख  व्यक्ति  वे  हैं,  जो  5000  रुपये

 की  सीमा  के  अन्तर्गत  आते  हैं  और  जो  तीस,
 चालीस  रुपये  के  लगभग  ही  कर  देते  हैं।

 मगर  वित्त  मंत्री  4,300  रुपये  की  छूट  की

 सीमा को  बढ़ा  कर  5000  रुपये  कर  दें,

 तो  उसका  अभिप्राय यह  होगा  कि  14  लाख
 करदाताओं  में  से  5  लाख  की  संख्या  निकल
 जायेगी  और  इसका  सब  से  बड़ा  लाभ  यह
 हो  सकेगा  कि  सरकार  की  टैक्स  वसूल  करन
 वाल  मगर  बा कोक  9  लाख  करदाताओं
 पर  अधिक  शक्ति लगा  सफल'।  विन  मंत्रा

 ने  पंख  एक  इनके  उत्तर  में  कहा  था  कि

 पि  पर्ल  करों  का बहाया लगभग  200  करोड
 रुपय है।  "करदाताओं  क  संस्था  मेंउस

 प्रकार  कम  हो  जाने  पर  उस  व“  या  क  प्राप्ति
 में भत इस मगं।नर/ शस  मैंने  का  उपयोग  किया जा जा
 करेगा।  मे  चाहता  हुं  कि  वित्त  मंत्र  महोदय

 अपने  प्रस्तावों  को  अन्नहीन  रूप  देते  समय
 इस  पर  अवश्य  विचार  करे।

 जहां  तक  विदेश ऋणों  का  सम्बन्ध  द,..
 इस  समय  हमारे  देश  पर  संसार  के  24  देशों

 के ऋण  ह।  1950-51 में  सब  मिला कर
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 [at  प्रकाशकों  शास्त्र

 मे ऋण  35  करोड़  रपये  के  लगभग  4,
 लेकिन  1964  के  अन्त  में  सब  मिला  कर
 ये  ऋण  3000  करोड़  रुपये  के  लगभग  हो
 गए  |

 इसका  अर्थ  यह  ह  कि  चौदह  वर्षों
 में  हमने  87  गुना  ऋण  अपने  देश  पर  बढ़ा
 लिए  ।  इस  की  तुलना  में  हमने  सरकारी

 कार्यों  में  लगाने  के  लिएः  अपने  देश-वासियों

 से  जो  पैसा  लिया  है,  उस  में  कोई  बहुत  बड़ी
 बद्धी  नहीं  हुई  ह--उस  में  केवल  ढाई  से  लेकर

 तीन  गुना  तक  वृद्धि  हुई  है  ।

 अभी  जो  इन्टरनेशनल  चेम्बर  आफ़

 कामे  का  अधिवेशन  टुआ  था,  उस  में  कछ

 “विदेशी  व्यापारियों ने  अपनी  पूंजी  लगाने
 के  सम्बन्ध  में  कहा  था  कि  प्रायः  सभी  देशों

 में  दूसरे  देशों  की  पूंजी  लगाई  जाती  है  ।

 अमनी  के  एक  व्यापारी  ने  यह  भी  कहा  था
 कि  हमको  प्रसन्नता होगी  कि  अगर  हम
 भारतवर्ष को  विदेशी  पूंजी  का  विनियोग

 करने  वाले  देशों  में  पहले  नम्बर  पर  पाये ंI

 पर  मैं  समझता  हं  कि  हम  जो  विदेशी  पूंजी
 अधिक  मात्रा  में  आमंत्रित  करते  जा  र  हैं

 कहीं  उसका  भयंकर  दुष्परिणाम यह  न  हो

 कि  हमारे  देश  की  पूंजी  लगाने  वाले  लोगों में
 निराशा  और  उत्साहहीनता की  भावना  का

 उदय  को  जाये।  उन्हें  इस  प्रकार  की  सुविधायें
 अवश्य  देनी  चाहिए,  जिससे  वे  अधिक  से  अधिक

 अपनी  पूंजी  का  विनियोग  कर  सकें  ।  अगर
 हम  ऐसा  नहीं  कर  पाए  और  हमने  केवल
 विदेशी  ऋणों  से  अपने  देश  को  दबा  दिया,
 तो  हम  अपनी  आर्थिक  व्यवस्था  के  सम्बन्ध

 में  एक  ऐसा  असंतुलन  पैदा  कर  देंगे,  जो

 आगे  चल  कर  हमको  बात  महंगा  पड़ेगा  ।

 अब  मैं  उस  धन  के  सम्बन्ध  में  कुछ
 कहना  चाहता  हं,  जिसको  बही-खातों से
 बाहर  का  धन  या  मोटी  भाषा  में  काला

 धन  कह  कर  पुकारा  जाता  है  a  एक  बार
 विस  मंत्री  ने  हैदराबाद  में  कहा  था  कि  वह

 धन  200  करोड  रुपये  के  लगभग  है,  लेकिन
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 बाद  में  उन्होंने  कहा  कि  उसके  बारे  में  निश्चित

 आंकड़े  नहीं  दियेजा सकते  हैं  7  वह  रकम

 200  करोड़  रुपये  300  करोड़  रुपये,  500

 करोड  रुपये  या  चाहे  कितनी  भी  क्यों  न  हो,

 उसको  प्राप्त  करने  के  लिये  वित्त  मंत्री  ने
 मार्च के  अन्त  तक  57 प्रतिशत की  सुविधा

 दी  थी  ।  माय  का  महीना  अब  समाप्ति  की
 ओर  है।  मैं  वित्त  मंत्री  से  यह  जानना  चाहता

 हूं  कि  उनकी  दी  हुई  सुविधाओं  का  कितने
 व्यक्तियों  ने  लाभ  उठाया  है  ।  अगर  उनकी

 आशा  के  अनुरूप  लाभ  नहीं  उठाया गया  है,
 तो  इससे  प्रतीत  होता  है  कि  उनके  उपाय  में

 कोई  न  कोई  न्यूनता अवश्य  है  ।

 लेकिन इस  छिपे  हुए  धन  को  प्राप्त

 करने  से  भी  अधिक  आवश्यक यह  है  कि

 लोगों  में  ऐसा  करने  की  प्रवृत्ति  क्यों  उदय
 हो  रही  है।  वित्त  मंत्री  85  प्रतिशत

 की  एस्टेट  ड्यूटी  लेने  के  बाद  भी  यह  आशा
 करते  हैं  कि  लोग  बही-खाते के  बाहर  धन

 नहीं  रखेंगे  -  अब  उन्होंने  कुछ  सुविधायें  दी
 हैं,  लेकिन  इस  बात  की  क्या  गारंटी है  कि

 कल  संग्रह  की  इस  प्रवृत्ति  को  देश  में  बढ़ावा
 फिर  नहीं  मिलेगा  ।  वित्त  मंत्री  को  इस

 समस्या  के  मूल  में  जाकर  कुछ  निणंय  लेने
 होंग,  ताकि  इस  प्रवृत्ति  को  फिर  प्रोत्साहन
 नन  मिले । |

 बेल्जियम  और  हालैंड में  मैंने  सुना
 है  कि  इसी  प्रकार  का  धन  पीछे  बहुत  अधिक
 बढ़  गया  था  और  वहां  की  सरकार  ने  इस

 प्रकार  के  धन  को  उपयोग  में  लाने  के  लिए

 कुछ  सुविधाएं  भी  दी  थीं  ।  वहां  की  आवास
 समस्या  को  हल  करने  के  लिए  उन्होंने  कुछ
 ऐसा  कहा  था  कि  जो  इस  समस्या  को  हल
 करने  के  लिए  धन  लगायेंगे,  मकान  बनायेंगे
 जो  उन  पर  अपने  धन  का  उपयोग  करेंगे
 सरकार  उनसे  टैक्स  नहीं  लेगी  या  नाम-
 मात्र  के  टैक्स  लेगी  इसी  प्रकार  से  भारत  में

 भी  कोई  व्यावहारिक  मार्ग  खोजा  जाए.  तो
 उपयुक्  होगा ।  आर  जो  अवधि  दस
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 |  सम्बन्ध में  वित्त  मंत्र  महोदय ने  दी  है,

 [उसे  भी  बढ़ाया जाए  1

 अब  मैं  महंगाई  के  सम्बन्ध  में  कुछ  कहना
 चाहता हूं

 ।
 बहुत  पुरानी बात  मैं  नहीं

 करता  हूं।  1964  के  अन्तिम  तीन  मासों
 के  आंकडे  जो  रिजर्व  बैंक  के  हैं  वे  ही  मैं  वित्त

 मंत्री  महोदय  की  जानकारी  के  लिये  आपको

 सुनाना  चाहता  हैं  |  कुल  मिला  कर  17.7

 प्रतिशत  महंगाई  1964  के  अन्तिम तीन
 महीनों  के  अन्दर  बढ़ी  है।  जहां  तक  खाद्यान्नों

 का  सम्बन्ध है  महंगाई  23.  3  प्रतिशत बढ़ी
 और  कच्चे  औद्योगिक  साधनों पर  22.5

 प्रतिशत  महंगाई  बढ़ी  है  ।  महंगाई  बढ़ने
 का  आधार  यह  भी  है  कि  जो  हमारे  यहां
 सन्  1964  के  पहले  आठ  मासों  का  औद्योगिक
 उत्पादन  था  8.6  था  वह  घट  कर  6.2

 हो  गया।  इससे  ही  आप  अनुमान  लगा  सकते
 हैं  कि  महंगाई  पर  आप  कहां  तक  नियंत्रण
 कर  पाये  हैं

 केन्द्रीय  सरकार  ने  अपने  कर्मचारियों
 को  अभी  जो  महंगाई  भत्ता  दिया  है  वह
 30  करोड  रुपये  के  लगभग  जा  कर  उठता  है।

 राज्य  सरकारे  भी  अपने  कर्मचारियों को
 महंगाई भत्ते  दे  रही  हैं  या  आगे  चल  कर  देने
 की  व्यवस्था  करेंगी  ।  येह  भी  सारा  बोझ

 उसमें  आकर  सम्मिलित  होगा  ।  यह  सब

 होने  के  बावजूद  जो  चौथ  पंचवर्षीय  योजना
 हैलो  कि  21,500  करोड़  की  बनने  वाली  है,

 उसको  देखते  हुए  क्या  वित्त  मंत्री  महोदय
 अधिकारपूर्वक सदन  को  और  सदन  के  द्वारा
 देश  को  यह  आश्वासन  दे  सकेंगे  कि  वह  महंगाई
 पर  किसी  प्रकार  का  नियंत्रण  कर  पायेंगे  ?

 कहां  जाकर  यह  महंगाई  रुकेगी  ?  यह  सबसे
 पहली  समस्या  है  जो  हल  होनी  चाहिये  ।

 अगर  यह  महंगाई  न  रुकी  और  जिस  तरह  से

 कमर  तोड  महंगाई  आज  बढ़ती  जा  रही  है
 वैसे  ही  यह  भी  बढ़ती  रही  और  देश  को  कुछ
 और  अधिक  कठिनाइयों का  सामना  करना

 पडा  तो  मैं  नहीं  कह  सकता  हुं  कि  इस  बुरी
 तरह  से  बिगडे  हुए  आर्थिक  तंत्र  का  आगे  चल
 कर  क्या  दुष्परिणाम होगा  a

 सरकार  की  नीतियों  के  कारण  पिछने
 दो  सालों  में  जो  बहुत  बड़ी  हानि  इस  देश
 को  उठानी  पड़ी  है  वह  यह  है  कि  नए  उद्योग
 “न”  के  लगभग  ही  लग  रहे  हैं,  नए  उद्योगों

 में  पूंजी  लगाने  की  प्रवृत्ति  दृष्टिगोचर  नहीं
 हो  रही  है  1  इस  बात  को  केवल  मैं  नहीं
 कहता,  देश  के  एक  उच्च  अर्थ  शास्त्री  श्री
 जी०  एल०  मेहता  जो  आई०  सी०  आई०
 सी०  आई०  के  एक  मुख्य  अधिकारी हैैं,
 उन्होंने  भी  इस  सम्बन्ध  में  अभी  पीछे  एक

 वक्तव्य  दिया  था  ।  उसकी ओर  हमारे

 वित्त  मंत्री  जी  का  ध्यान  गया  होगा।  उन्होंने
 भी  इसी  आत  को  कहा  है।  उधर  सरकारी

 उद्योगों  की  स्थिति  क्या  है  इसको  भी  आप  देखें।
 अकेले  हिन्दुस्तान  स्टील  में  अब  तक  आठ  सौ

 करोड़  रुपया  आप  लगा  चुके  हैं  और  सात  सौ

 करोड़  रुपया  और  आप  लगाने  की  तैयारी

 कर  रहेहैं।  पर  उसमें  पांच  करोड  रुपये  का
 घाटा  है।  सरकार  इतनी  भारी  मात्रा

 में  धन  लगाये  और  उसको  कुछ  लाभन  हो

 तो  इसको  कहां  तक  उचित  ठहराया  जा
 सकता है  ।  सिवाय  एच०  एम०  टी०  और
 एंटी  बायोटिक्स  की  कम्पनियों  के  सरकारी

 उद्योगों  की  स्थिति  क्या  है,  इससे  सारा  देश
 चिन्तित  है।  सरकार  को  केवल  उद्योग  लगाने

 की  प्रवृत्ति  में  होड  नहीं  करनी  चाहिये
 ।

 उद्योग  लगाना  कोई  बहुत  बडी  आत  नहीं  है,
 बड़ी  बात  तो  यह  है  कि  उद्योगों  को  लगा  कर
 व्यवस्थित  रूप  से  चलाया  जाए  |  यह  एक  सब  से

 बडी  बात  है  जिसमें  आज  सरकार  फेल  होती

 जा रही  है।  मैं  समझता  हूं  कि  जो  स्थिति  राज
 पबलिक  सेक्टर  की  है,  अगर  यही  सोशलिज्म
 का  समाजवाद  का  उदाहरण  है  तो  वित्त  मंत्री

 को  देश  को  इस  मामले  में  भी  सन्तुष्ट  करमा

 पड़ेगा कि  क्यों  एसा  है।

 जितने  भी  सरकारी उद्योग  हैं,  जितने भी
 पब्लिक  सेक्टर  के  उद्योग  हैं  इन  में  एक  दबाव
 का  और  विशेष  रूप  से  ध्यान  रखना  होगा  ।

 जाहे  हम  अमरीका  के  सहयोग  से  कोई  हमारी
 खोलें  मा  रशिया  के  सहयोग  सते  बोलें  था
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 जमाने  के  सहयोग  से  खोलें,  प्रयत्न  इस  बात

 का  होना  चाहिये  कि  भारतीय  इंजीनियरों
 को  और  भारतीय  टेक्नीशियनों को  -न  में

 अधिक  से  अधिक  रखा  जाए  और  उनको
 शिक्षण  भी  दिया  जाए  जिससे  वे  आगे  चल

 क्र  उपयोगी  सिद्ध  हो  सकें  ।  अपने  शिक्षण
 का  उपयोग  देश  के  लिये  कर  सकें  -  बोकारो
 कारखाने के  अन्दर  दस्तूर  एंड

 कम्पनी
 के

 दवारा  कुछ  भारतीय  इंजीनियरों  को  भेजा

 गया  ।  जिस  समय  रूस  के  सहयोग  से  बोकारो

 का  यह  कारखाना  बनने  लगा  तो  उन  इंजी-

 नियरों  की  छंटनी  कर  दी  गई।  अब  अगर  इस
 प्रकार  के  शिक्षित  इंजीनियर  निकल  निगल  कर

 विदेशों में  जायें  और  दूसरे  देशों  में  जाकर
 नौकरियों  की  तलाश  करे  तो  आप  बताये

 कि  इनमें  उनका  क्या  दोष  है  ?  यह  जो
 प्रवृत्ति  दृष्टिगोचर  हो  रही  है,  इस  पर  भी
 रोक  लगनी  चाहिय े।

 अब  में  कारपोरेट  सेक्टर की  जो

 चाहता  हूं  ।  कुछ  सुविधाओं  की  धोषणा
 आपने  उनके  लिए  जरूर  की  है  ।  लेकिन

 इस  प्रकार  धूम  फिरा  कर  की  है  कि

 प्रकार
 से

 करेंगे
 तो  यह  ढ़ंग  होगा, यह  बात

 ठीक  नहीं  है।  मेर  अभियान  यह  है  कि  जब
 सरकारी  उद्योगो  में  तो  इस  प्रकार  बरबर

 हानि  हो  रही  है  और  निजी  उद्योग  देश  में
 आज  कल  केवल  सरकार की  नीतियों  के

 कारण  नहीं  लग  रहे  जो  हैं  वे  उचित  लाभ  अच्छा
 दे  रहे  हैं  तो  सरकार  को  भी  दस  में  एक  नीति

 रखनी  चाहिये  ।  निजी  उदय  गों  के  सम्बन्ध  में

 बह  वही  नीति  हो  सकती  है  जो  भगवान
 कृष्ण  ने  गीता  में  बताई  है  ।

 परित्नाणाय सःघूनां  बिनाशाय  च  दुष्करता।

 अगर  कोई  उद्योग  सरकार  की  नीतियों

 का  अनुचित  लाभ  उठाता  दै  ती  उस  पर  जितना
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 नियंत्रण  चाहे  आप  लगा  सकते  है,  ध्स  में

 मुझे कोई  आपत्ति  नहीं  है  लेकिन  अगर
 कोई  उद्योग  देश  के  निर्माण  में  और  देश  के

 औद्योगिक  विरासत  में  सहायक हो  रहा  है
 तो  उस  को  भी  उन्हीं  कठिनाइयों  में  फंसाया
 जाए  यह  कोई  बदख्िमत्ता की  भी  बात  नहीं
 है।

 अपने  वक्त  य  को  उपसंहार  की  ओर  ले

 जाते  हुए  मैं  कहना  चाहता  हं  कि
 जो

 स्थिति

 भज  हमारे  सामने  हैं,  अगर  हम  ने  अपने  देश
 के आर्थिकडठांचे को  सम्भालना  हैऔर  उस  को
 व्यवस्थित  रूप  देना  है  तो  इस  के  लिए  हमें
 कुछ  महत्वपूर्ण  निणंय  लेने  होंगे  -  पहला
 सब  से  बड़ा  निर्णय  जो  सुझाव  के  रूप  में  मैं

 आप  के  सामने  रखना  चाहता  हूं  यह  है  कि  कीमतें
 जो  बराबर  ऊंची  बहती  जा  रही  हैं  जब  तक
 इन  को  आप  किस  प्रकार से  नियंत्रित

 नहीं  करेंगे  तव  तक  आप  पारीक  तंत्र  को
 सम्भाल  नहीं  सकेंगे  ।  इस  वा  ते  यह  सब  से

 जरूरी  चीज  है  जो  आप  को  करनी  है  ।

 विदेशी मुद्रा  की  जो  भारी  कमी  देश  के

 सामने  भा  गई  है,  दो  सौ  करोड़  स्वयं से
 धट  कर  89  करोड़  रुपये  की  विदेशी  मुद्रा

 केवल  हमारे  पास  रह  गई  है,  यह  भी  बड़ी
 चिंतनीय स्थिति  हमारे  सामने  है।

 तीसरी  खीज  यह  है  कि  बाजार  में  पूंजा

 का  जो  बराबर  स्तर  गिरता  जा  रहा  है,  इस
 को भी  सम्भालने की  जरूरत  है।

 चौथी  बात  यह  है  कि  उयोगा  में  जो

 उत्पादन  की  क्षमता  है,  उस  का  पूरा  उपयोग

 होना  चाहिये  -  राज  बहुत  से  उद्योग  इस  प्रकार
 के  हैं  ज  अच्छा  उत्पादन  कर  सकते  हैं  लेनिन

 उन  की  उत्पादन  क्षमता  क  सर  गीतियों
 के  कारण  पूरा  लाभ  नहीं  उठया  जा  रहा

 है।
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 पांचवीं और  सब  से  बड़ी  बात  कह  है  कि

 कृषि  उत्पादन  जो  इस  देश  की  रीढ़  की  हड्डी

 है  और  जिस  के  कारण  इस  देश  के  आर्थिक
 तंत्र  को  सब  से  बड़ा  धक्का  लगा  है,  उसके  बारे  में
 भी  सकार  को  गंभीरता  से  सोचना  होगा
 और  कोई  निर्णय  तुरन्त  लेना  होगा  ।  प्रस्तुत
 बजट  प्रस्तावों से  देश  कोयल आशा  थी  कि

 वित्त  मंत्री  कुछ  इस  प्रकार  के  प्रस्ताव  अवश्य
 उपस्थित  करेंगे  जिनसे  देश  की  सामान्य

 जनता  को  विशेषकर क़षि  उत्पादनों  को

 कुछ  लाभ  पहुंचे  ।  लेकिन  बजट  प्रस्तावों  को
 देख  कर  निराशा  हुई  है।  देश  की  आर्थिक  स्थिति
 को  अगर  आप  सम्भालना चाहते  हैं  तो  इस
 दिशा  में  भी  आप  को  सोचना  पडेगा  ।

 आखिरी चीज  में  पब्लिक  एकाउन्ट्स

 कमेटी  की  जो  रिपोर्ट्स  हती  है  उनके  सम्बन्ध

 में  कहना  चाहता  हं  |  वह  इस  सदन  की  एक
 अधिकृत  समिति  है।  मेरा  अपना  कुछ  निजी
 अनुभव जो  उस  में  रहकर  पिछले  दो  तीन  सालों
 का  हे  वह  मैं  आप  को  बतलाना  चाहता  हूँ  ।

 यह  कमेटी  बड़ी  गहराई  में  जा  कर  कुछ  निर्णय
 लेती है,  बहुत सी  शिकायतों का  निरीक्षण

 करती है  और  उसके  बाद  सदन  में  अपनी

 रिपो  देती  है।  लेकिन  फिर  भी  उस  के  प्रतिवेदनों
 पर  कोई  ठोस  निर्णय  सरकार  के  द्वारा  नहीं
 लिया जाता है।  आप  को  इस  बात  का  भी

 निर्णय  लेना  चाहिये  कि  जब  पब्लिक  एकाउन्ट्स
 कमेटी  जैसी  एक  दायित्वपूर्ण कमेटी  आपने

 बनाई  हुई  है  तो  उस  के  हर  निर्णय  पर  गम्भीरता
 से  विचार  किया  जाए  और  देखा जाए  कि

 जो  उस  ने  अपनी  सम्मति  दी  है  उस  को  कहां

 तक  कार्यान्वित किया  जा  सकता  है  |

 एक  अन्तिम  बात  मैं  यहां  यह  कह  कर
 समाप्त करता  हूं  कि  साम्यवाद जब  भी  किसी
 देश  में  आता  है  तो  वह  तब  आता  है  जब  उस  देश
 का  अर्थतंत्र  विच्छिन्न  हो  जाता  है  या  जब  उस
 देश की  आर्थिक  व्यवस्था  गडबड़ी  जाती  है।
 कहीं  ऐसा  न  हेकेन  अप  को  न  चाहते  हुए
 भी,  आप  की  गलत  नीतियों  के  कारण  इस

 वेश  का  अर्थ-तंत  बिक्री  जाए  और  न  चाहते  हुए
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 भी  इस  देश  के  अन्दर  साम्यवाद  आ  जाए  t

 अमर  ऐसा  हुआ  तो  सारे  दोष  की  भागी
 वर्तमान  सरकार  होगी  1

 मुझे  पूरा  विश्वास  है  कि  वित्त  मंत्री

 इन  बातों  पर  और  मेरे  सुझावों  पर  गम्भीरता
 से  विचार  करेंगे  ।

 The  Minister  of  Planning  (Shri
 B.  R.  Bhagat):  Curiously  enough,
 contrary  to  the  general  opinion  in
 this  House  as  well  as  outside,  some
 hon.  Members,  purticularly  the  lead-
 ers  of  the  groups,  have  tried  to  show
 or  paint  a  picture  that  this  budget  is

 a  misconceived  one,  I  do  not  quarrel
 with  their  opinions,  because  accord-
 ing  to  me  they  have  been  guided  by
 their  own  predilections,  both  politi-
 cal  and  economic.  It  would  be  my
 effort  during  the  time  at  my  disposal
 to  dispel  some  of  the  doubts  that  they
 have  created  as  also  to  refuse  the  ar-
 guments  that  they  have  advanced.

 Particularly,  they  have  attacked
 this  budget  on  the  very  score  which
 according  to  me  is’  the  _  strongest
 point.  Some  of  them  at  least  have
 said  that  this  budget  is  inflationary,
 it  is  not  a  balanced  budget  and  some
 sort  of  a  very  ingenious  trickery  has
 been  resorted  to  in  bringing  about  a
 surplus  position.  Then  again,  some
 other  Members  have  said  that  this
 budget  dees  not  care  enough  for
 speeding  up  the  rate  of  growth  and  it
 neglects  also  agriculture,  and  in  that
 respect,  it  is  a  regressive  budget.
 Some  other  Members  have  also  said
 that  the  public  sector  *’  1t  is  sought  te

 be  built  up  as  the  main  plank  of  the
 planning  process  has  not  come  up  to
 expectations,  and  they  have  levetled
 a  very  scathing  criticism  about  it.
 Stilt  others  have  said  the  higher  in-
 terest  rate  is  not  conducive  to  growth,
 and  that  it  would  spell  ruin  in  the
 coming  years,  and  they  have  drawn
 a  comparison  with  conditions  in  some
 other  countries.  I  propose  to  deal
 with  these  points.
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 [Shri  B.  R.  Bhagat]
 Before  I  go  to  these  specific  points,

 I  would  like  to  say  that  the  House
 should  appreciate  the  background  in
 which  this  Budget  has  been  presen-
 ted,  and  I  think  that  if  they  agree  on
 facts,  the  concrete  economic  805
 which  are  irrefutable,  they  will  ap-
 preciate  the  efforts  of  the  Finance
 Minister  much  more.

 Over  the  past  few  years  we  have
 had  to  raise  revenues  for  a  variety  of
 reasons,  not  merely  because  Govern-
 ment  wanted  to  levy  more  taxes.  The
 hon.  Member  who  just  preceded  me
 pointed  out  that  as  against  Rs.  1,100
 crores  of  taxation  envisaged  in  the
 Third  Plan,  the  Centre  has  _  raised
 Rs.  2,500  crores.  This  may  be  true  but  I
 want  to  take  the  House  back  to  two
 years  before,  when  the  emergency
 was  proclaimed,  when  the  whole
 House  agreed  that  the  defence  effort
 had  to  be  doubled  or  trebled.  In  that
 context,  a  massive  tax  effort  was
 necessary.

 Then  again,  five,  six  or  seven  years
 before  we  could  not  anticipate  the  rate
 of  growth  in  the  economy.  A  certain
 rate  of  growth  was  assumed,  and  the
 natural  rate  of  growth  in  the  revenue
 was  also,  to  a  certain  extent,  under-
 estimated.

 Therefore,  over  a  period  of  years,
 more  due  to  the  compelling  circum-
 stances  of  emergency  ang  280  the
 stepning  up  of  the  rate  of  develop-
 ment,  we  had  to  undertake  an  amount
 of  tax  effort.

 The  security  of  the  country  ig  para-
 mount,  and  that  remains  today.  The
 need  for  stepping  up  the  rate  of  in-
 vestment  and  development  also  ob-
 tains  even  at  present.

 Again  I  quote  the  hon.  Member
 who  is  very  alert.  He  said  that  the
 House  would  be  willing  to  give  more
 and  more  so  that  the  defence  of  the
 country  is  maintained.  However,
 although  the  necessity  for  more  and
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 Minister,  for  definite  reasons  and  on
 the  basis  of  certain  assumptions,
 which  according  to  me  and  accord-
 ing  to  a  large  section  of  opinion  in
 this  country  are  correct,  has  reversed
 the  gear.  Why?  Because  as  a  result
 of  various  other  factors  operating  in
 the  economy,  a  stage  has  come  when,.
 by  reducing  the  tax  rate  at  various
 levels  and  by  making  suitable  adjust-
 ments  in  the  indirect  taxes,  he  can
 get  more  revenue  and  also  create  a
 climate  for  savings  and  more  invest-
 ment.  ee

 So,  if  you  see  the  whole  Budget  ir
 that  light,  inevitably  we  have  come
 to  a  situation  in  the  present  stage  of
 our  economy  where  there  can  be  no
 question  of  a  general  levelling  down
 of  taxes,  in  the  corporate  sector  from
 70  to  50  per  cent  or  in  personal  taxa-
 tion  by  10  or  20  per  cent.  We  can
 think  of  it  20  or  25  years  later.  Hon.
 Members  very  often  quote  advanced
 countries  of  the  West,  Germany  or
 USA.  They  say  that  President  Ken-
 nedy’s  tax  cuts  actually  brought
 about  a  spurt  in  investment  and  sa-
 vings.  That  condition,  I  humbly  say
 as  a  student  of  economics,  does  not
 obtain  here.  On  the  contrary,  the  condi-
 tions  that  obtain  here  are  such  that  a
 general  reduction  of  taxes  may'-hurt
 the  economy  at  various  places,  though
 at  some  places  it  may  help.  We  have
 to  stimulate  the  economy  by  a  process
 of  what  I  call  selective  concessions
 given  at  particular  points,  and  that  is
 what  the  Finance  Minister  has  tried
 to  do.

 For  example,  in  the  corporate  sec-
 tor,  if  you  take  item  by  item,  he  has
 sought  to  give  relief  to  the  corporate
 sector,  so  as  to  help  them  to  produce
 more,  to  earn  more  and  also  to  invest
 more.

 Oftentimes  it  is  said  that  the  divi-
 dend  tax  has  not  been  removed  or  the
 bonus  tax  has  not  been  taken  away.
 That  is  precisely  the  point.  The
 point  is  we  do  not  want  to  give  re-
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 lief  to  the  corporate  sector  to  fritter
 away  their  resources,  or  create  a
 climate  of  more  consumption  or
 more  income  for  consumption,  but
 to  give  them  benefits  so  that  they

 are  able  to  invest  more,

 The  point  was  made,  20  erroneous
 point,  that  the  dividend  tax  hurts
 new  companies.  It  does  not  hurt
 new  companies  because  for  five  years
 if  they  declare  dividend  the  dividend
 tax  does  not  apply  below  ten  per
 cent,  Even  in  matters  of  detail  a
 great  deal  of  this  had  been  worked
 out  and  I  want  to  join  issue  with  the
 hon.  Members  who  trieq  to  create  a
 climate  in  this  country  very  wrongly
 and  which  injures  the  interests  of  the
 country,  that  the  Finance  Minister  is
 prejudicial  to  the  corporate  sector,
 that  he  has  not  done  enough  to  enable
 them  to  produce  and  that  there  is  a
 general  climate  of  depression  in  the
 country.  That  is  not  what  has  been
 done;  that  is  not  correct.

 In  regard  to  personal  taxes,  some
 other  Members  tried  to  show  that  the
 present  tax  structure  gives  more  re-
 lief  at  the  higher  brackets  and  less
 relief  at  the  lower  brackets.  I  think
 this  also  is  not  correct.  They  say
 that  the  Finance  Minister  wants  10
 help  more  persons  who  are  having
 income  of  more  than  Rs.  50,000  per
 annum  and  less  those  who  get  between
 Rs.  5000  and  Rs.  25,000,  Obviously,
 if  you  take  ten  per  cent  on  an  income
 of  a  lakh  of  rupees,  it  will  be  more
 than  ten  per  cent  on  an  income  of,
 say,  Rs.  20,000  or  Rs.  5,000.  But  the
 percentage  of  relief  at  5,000  level  is
 41  per  cent  of  the  tax  now  payable
 and  it  comes  down  as  you  go  up.  It
 is  11  per  cent  at  70,000  भात  it  is  lower
 at  still  higher  levels  of  incomes,
 The  percentage  of  actual  relief  gran-
 ted  is  more  at  the  lower  levels  and  it
 decreases  progressively  98  it  goes  to
 the  higher  levels.  There  also  the

 Finance  Minister  has  taken  care  to
 see  that  proper  relief  are  given.  Ins-
 titutions  for  investment  had  been
 created  such  as  the  Unit  Trust  of
 India,  he  has  also  announced  a  spe-
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 cial  small  sdvings  certificate  with
 higher  interest  rates  so  that  the  ad-
 ditional  income  in  the  hands  of  the
 people  could  be  mopped  up  by  these
 schemes  and  that  they  are  not  spent
 on  consumption  but  diverted  to  sav-
 ings  and  investment.  That  is  the
 philosophy  in  the  corporate  sector,  in
 the  personal  sector  or  even  in  the  in-
 direct  taxes.

 The  hon.  Member,  Mr.  Masani  st-
 rongly  criticised  the  taxes  or  addi-
 tional  excises  on  some  commodities
 and  said  that  they  are  going  to  be
 inflationary—certain  kinds  of  _  steel,
 copper  and  zinc.  They  have  2  very
 high  profit  margin  because  they  are
 scare  commodities  and  the  sellers  are
 making  exorbitant  profits.  The  hon.
 Member  is  a  believer  in  price  mech-
 anism.  When  larger  profits  are  made
 as  a  result  of  scarce  conditions  is  he
 right  in  saying  that  this  should  not
 be  mopped  up?  The  Finance  Minis-
 ter  has  mopped  up  these  profits  of
 the  private  merchants.

 Shri  Sham  Lal  Saraf  (Jammu  and
 Kashmir):  Why  not  those  profits  be
 utilised  otherwise?

 Shri  D.  N.  Tiwary  (Gopalganj):
 There  is  one  question.

 Shri  छ.  R.  Bhagat:  I  am_  ॥  the
 midst  of  my  argument;  please  do  not
 disturb  me.  He  has  levied  excise
 duties  on  goods  where  the  margin  of
 profits  is  high  and  had  given  reliefs
 on  cOmmodities—mostly  consumption
 articles  such  as  cloth  of  a  particular
 variety  or  the  vegetable  oils  or  cycle
 parts  or  shoes.  He  has  utilised  this
 additional  income  to  give  certain  re-
 liefs  in  these  commodties  of  mass
 consumption.  So,  here  also,  his  phi-
 losophy  has  been  to  mop  up  the  pro-
 fits  in  sectors  which  are  yielding  and  to
 give  relief  to  the  common  people.  If
 you  see  that  whole  philosophy  of
 taxation,  it  is,  firstly,  to  promote
 growth  and  secondly  to  promote
 savings  and  also  help  investment.  So,
 as  a  result  of  the  cumulative  action
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 [आएं  B.  R.  Bhagat]
 of  all  these  efforts,  the  entire  eco-
 nomy  gets  to  a  bigger  start.

 Su)  hrs.

 Then  it  was  said  that  the  budget  is
 not  a  balanced  one,  because,  as  he
 said,  the  Finance  Minister  has  levied

 a  10  per  cent  import  on  our  imports
 and  taken  credit  for  a  sum  of  Rs.  99
 crores  or  Rs,  100  crores,  Shri  Masani
 asked,  what  is  the  actual  amount  that
 is  likely  to  be  realised.  I  think  the
 Finance  Minister  has  made  it  clear
 that  he  expects  not  more  than  Rs,  40
 crores  from  this.  That  measure  18
 entirely  to  meet  the  very  serious
 situation  on  the  foreign  exchange.
 That  is  going  to  help  the  better  uti-
 lisation  of  the  imports,  particularly
 machinery  and  raw  materials,  and
 the  projects,  both  in  the  private  and
 the  public  sectors,  are  running  well
 and  certainly  there  is  going  to  be  a
 g0od  deal  of  savings,  and  the  effort

 is  to  bring  down  the  pressure  on  the
 balance  of  payments.  Therefore,  again
 to  compare  them  and  say  that  it  is  a
 revenue  measure  15  misconceived
 and  it  is  only  trying  to  pick  out  a
 stick  to  beat  the  Government  with.

 Then,  the  hon.  Member  said  that
 it  is  an  inflationary  budget  because
 PL  480  funds  have  been  counted.
 The  hon.  Member  is  a  student  of
 economics  and  so  he  should  under-
 stand  that  we  are  bringing  in  food-
 grains  and  the  people  are  paying  for
 the  foodgrains.  Is  it  inflationary  or
 anti-inflationary?  I  think  even  8
 student  who  konws  the  ABC  of  eco-
 nomics  wil]  say  that  it  is  a  mopping
 up  of  surplus  or  matching  goods  with
 money.  It  cannot  be  _  inflationary,
 therefore,  to  use  arguments.  which
 cannot  hold  for  a  day,  even  for  a
 minute,  is  of  no  use.  In  trying  to
 prove  that  the  budget  is  inflationary,
 I  think  according  to  me,  the  hon.
 Member  is  not  standing  on  his  legs
 but  on  his  head  and  seeing  the  whole
 world  upside  down.
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 Several  hon.  Members  referred  to

 the  interest  rates  and  compared  them
 with  some  other  countries.  I  think  my
 hon.  friend  Shri  Raghunath  Singh
 also  referred  to  Japan’s  development
 because  of  its  lower  rate  of  interest.

 I  do  not  know  wherefrom  he  got  his
 figures.  I  am  very  careful  in  eomp-
 aring  these  figures,  particularly,  of
 Japan  and  Germany,  because  the
 conditions  in  India  cannot  be  compar-
 ed  to  any  particularly  advanced  coun-
 try  or  countries  who  have  developed
 on  different  lines.  Repeatedly,  some  of
 the  hon.  Members  were  comparing
 our  country,  whether  in  our  taxation
 policy  or  monetary  policy  or  invest-
 ment  policy,  with  the  countries  of
 Europe  who  have  advanced’  under
 different  conditions  and  which  had
 the  expertise  and  the  social  and  tech-
 nical  overheads  built  up  over  a  large
 number  of  years.  Although  the  hon.
 Members  over  there  may  not  apprec-
 iate  it,  I  may  point  out  that  the  eco-
 nomists  and  those  people  who  come
 from  those  developed  countries  very
 well  appreciate  the  Government  com-
 ing  in  the  steel  or  fertiliser  or  even
 in  the  consumer  industries  and  the
 role  of  the  public  sector  in  these  in-
 dustries  in  the  conditions  in  India.
 Therefore,  personally,  I  do  not  think
 that  any  comparison  with  those  ad-
 vanced  countries  holds  good,  even  in
 @  limited  way.  I  am  very  careful  in
 comparisons.  Comparison  was  made
 with  respect  to  two  countries—Japan
 and  Germany.  They  developed  over
 a  period  of  30  to  40  years  or  even
 since  the  first  world  war.  The  aver-
 age  rate  of  interest  in  Japan  is  some-
 thing  like  12  to  15  per  cent.  In  Ger-
 many,  it  is  somewhat  less,  but  it  is
 still  high,  because  of  the  simple
 reason  that  capital  is  scarce.  Here
 also  when  we  have  reached  a  posi-
 tion  where  monetary  resources  are
 scarce,  naturally  the  rate  of  interest
 is  higher.  We  have  got  to  have  mo-
 netary  discipline.  When  you  have  a
 scarce  commodity,  it  has  to  be  distri-
 buted  over  priority  areas.  This  will
 take  care  of  priority  industries  and
 manufacturing  and  other  processes
 which  we  want  to  develop  faster  and
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 for  which  we  have  given  tax  relief
 and  certain  other  incentives  also.
 We  are  trying  to  see  that  the  scarce
 monetary  resources  should  be  avail-
 able  to  those  industries  which  are
 producing  and  not  to  those  which
 are  merely  commercial  and  not  pro-
 ductive.  It  amounts  to  monetary
 discipline  and  rationing  out  the  re-
 sources  to  more  desired  channels  80
 far  as  productive  and  manufacturing
 channels  are  concerned.  It  has  hap-
 pened  in  Japan  and  Germany  and  it
 is  still  happening  there.  So,  if  at  all,
 the  comparison  is  favourable  and  not
 unfavourable  as  has  been  sought  to
 be  made  out.

 A  number  of  hon.  members  have
 spoken  about  the  public  sector  and
 I  will  deal  with  it  in  a  little  detail.
 It  has  been  said  that  most  of  them
 are  losing.  A  general  impression  is
 sought  to  be  created  that  they  are
 running  on  losses  and  not  making
 enough  contribution.  If  you  take  the
 five  years  of  the  third  plan  including
 this  year  which  the  Finance  Minister
 has  taken  into  account,  in  the  first
 year  the  contribution  from  the  public
 sector  was  Rs.  29  crores.  In  the  se-
 cond  year  it*went  up  to  Rs.  36
 crores,  in  the  third  year  to  Rs.  61
 crores  and  in  the  fourth  year—the
 current  year  which  ends  now—it  is
 Rs.  115  crores.  For  the  next  year,
 the  Finance  Minister  has  taken  into
 account  Rs.  160  crores.  Therefore,
 the  rate  is  increasing  by  arithmetic
 progression,  if  not  geometric  progres-
 sion.  To  say  that  they  have  not
 come  upto  expectations  is  completely
 misconstruing  the  facts.

 Shri  Bade  (Khargone):  That  is
 only  for  2  companies.

 Shri  छ.  RB.  Bhagat:  I  have  all  the
 facts;  let  him  wait.

 Take  Hindustan  Steel.  It  is  said
 that  it  constitutes  about  45  per  cent
 of  the  public  sector  investment  Rs.  800
 crores.  In  1963-64  it  suffered  a  loss  of
 Rs  5  crores  after  providing  for  Rs.  32
 crores  by  way  of  depreciation  and
 interest.  The  corresponding  loss  for
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 the  previous  year,  i.e,  ‘1962-63,  was
 Rs.  25  crores.  Next  year,  as  men-
 tioned  in  the  budget  speech,  it  is
 going  to  make  a  profit  of  Rs.  6  crores.
 I  have  tried  to  project  the  general
 Picture  to  this  House  to  show  how  the
 contribution  is  increasing  consider-
 ably  and  is  also  reflected  in  individual
 companies.  It  can  be  said  the  return
 is  very  low.  True,  but  an  enterprise
 like  Hindustan  Steel  where  =  an
 enormous  amount  of  capital  is  locked
 up  has  to  have  a  few  years  to  make
 its  full  contribution.  Hon.  members
 should  appreciate  that  expansion  is
 going  on.  After  the  first  stage;  the
 second  stage  of  expansion  is  going  on
 and  before  it  is  completed
 the  third  expansion  will  go  on.  All
 these  plants  are  developing  on  a  big
 scale  and  kecping  up  the  rate  of  pro-
 duction  at  the  maximum  output  level,
 while  engaged  in  the  expansion
 programme.  Inspite  of  all  these,  in  this
 context,  the  progresg  shown  by
 Hindstan  Steel  cannot  be  said  to  be
 unsatisfactory.

 The  hon.  Member  said  that  it  is  only
 in  respect  of  a  few  companies.  We
 have  placed  on  the  Table  of  the  House
 balance-sheets  in  respect  of  30  com-
 panies,  30  commercial  concerns  of  the
 Central  Government  showing  the
 accounts  closed  for  1963-64.  What  do
 they  show?  They  show  a  return  of
 75  per  cent.  In  1964-65  it  will  go  up
 and  in  1965-66  I  am  sure  it  will  be
 much  more.  The  hon.  Member  may
 be  thinking  of  some  of  the  companies.
 But  even  the  average  is  7.5  per  cent.
 In  respect  of  Hindustan  Anti-biotics
 or  the  Hindustan  Machine  Tools
 which  he  may  have  in  mind,  they  are
 making  profits  or  return  equal  to  20
 per  cent  or  22  per  cent,  The  only
 concerns—because  I  want  to  present
 both  the  bright  and  dark  shades—
 that  have  not  shown  good  dividends
 are  the  National  Coal  Development
 Corporation  and  the  Fertiliser  Corpo-
 ration.  These  are  the  two  out  of  30
 concerns  which  have  not  shown  a
 good  return.  In  spite  of  that  the
 average  return  ig  7:5  per  cent.
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 [Shri  8.  मे.  Bhagat]

 About  these  two  companies,  take  Shri
 B.  R.  Bhagat:  1  am_  not

 for  example  the  National  Coal  referring  to  the  Public  Accounts

 Development  Corporation.  Its  profit  Committee.  I  am  giving  the  epicture

 was  only  Rs.  20  lakhs  last  year  85

 against  Rs.  1,25,00,000  in  the  previous
 year,  Why  was  there  this  fall?  It  is

 because  all  the  expansion  took  place

 at  a  time  when  the  demand  came

 down  as  a  result  of  various  factors

 like  the  steel  targets,  dieselisation  of

 the  railways  800  others.  The  result

 was  that  although  the  capacity  was

 there,  the  mines  were  ready  and  all

 the  investment  had  been  put  in,  the

 demands  anticipated  did  not  pick  up.

 Therefore,  because  of  lack  of  demand

 the  profits  came  down.  You  cannot

 blame  the  NCDC  for  that.  I  am  sure

 in  the  next  year  or  the  year  after
 the  demand  ig  bound  to  pick  up

 and  once  the  demand  is  more  the

 NCDC  will  alco  give  a  very  good

 return.  Similarly,  in  the  case  of  the

 Fertiliser  Corporation  the  profit  was

 Rs.  2:25  crores  last  year.  It  amounts

 to  only  4  per  cent  on  the  capital

 employed.
 What  I  want  to  emphasise  to  this

 hon.  House  is  that  to  decry  the  public
 sector,  according  to  me,  is  not  a

 patriotic  job,  whatever  may  be  the

 reason,  because  if  you  do  this  you

 are  pulling  down  a  very  crucial
 structure  in  our  economic  life,  There

 is  no  alternative.  Even  those  prota-

 gonists  of  private  sector  who  day  in

 and  day  out  try  to  decry  the  public
 sector  forget  that  because  of  the

 investments  in  the  public  sector  in

 crucia]  private  sector  fields  they  are

 able  to  reap  the  benefits.  For  example,

 there  is  agriculture  which  is  our

 biggest  private  sector.  We  all  want  to

 develop  it-I  will  come  to  it  a  little

 later.  A  point  has  been  made  that  we

 have  neglected  the  agricultural  sector

 in  the  budget.
 Shri  Bade:  You  are  giving  them

 capital  without  interest  and  they  have

 also  the  monopoly.  In  the  public

 Accoutns  Committee  1  have  seen  that

 you  are  not  charging  any  interest

 from  them  for  ten  years.  They  have

 ulso  the  monopoly  and  even  then

 they  are  working  on  8  loss.

 as  presented  to  the  House,  There
 is  one  other  thing  which  I  want  to

 point  out  with  regard  to  NCDC.  It
 took  up  some  of  the  railway
 collieries  which  were  ९823
 exhausted.  There  also  the  lag  was
 reflected.

 The  point  is  this.  Without  the
 public  sector  we  are  not  going  to
 build  the  edifice  of  progress  that

 we  want  in  this  country.  Therefore,
 we  must  view  this  in  the  proper
 perspective.  It  has  been  developed
 all  .over  a  period  quickly.  It  has
 gone  into  a  field  which  is  capital
 intensive,  big  gigantic  enterprises
 like  steel,  machine  building  and
 other  things  which  are  not  simple
 things.  They  are  not  like  textile
 mills  or  sugar  mills,  They  are
 sophisticated  things  and  their  prob-
 lems  are  many.  ॥  machine  build-
 ing  the  problem  is  not  only  of
 completing  a  factory  and  building
 up  the  total  output  capacity.  But
 there  igs  need  to  have  a  proper
 planning,  so  that  the  production  in
 machine  building,  whether  it  is

 steel,  machinery,  cement  or  others,
 the  existing  industries  are  able  to
 utilise  them.  We  have  to  match  the
 two.  It  is  in  this  fleld  that  a  good
 3०४]  of  expertise,  a  good  deal  of
 technical  know-how  15  to  be  built
 up.  We  are  trying  to  build  them

 up  ourselves  Criticism  used  to
 be  made  of  foreign  collaboration  and
 foreign  technical  know-how  by
 saying  that  we  81८  depending  too
 much  on  foreign  countries,  But  then
 there  was  no  other  way  of  doing  it.
 Now  we  have  reached  a  position
 when  we  are  able  to  build  up  our
 own  designs  organisations  and  train
 our  own  engineers,  An  hon.  Member
 referred  to  M/s.  Dastur  &  Company.
 We  are  interested  in  not  only  main-
 taining  this  organisation  but  also  in

 seeing  to  it  that  more  such  organi-
 gations  come  up  with  Indian

 engineers  and  technicians.  We  will
 see  that  this  organisation  is  not  wound
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 up.  It  will  be  maintained  and
 strengthened  so  that  it  becomes  a
 very  g00qg  nucleus  for  our  designs
 organisation.

 Then  there  is  the  project  planning.
 We  have  come  to  a  stage  where  pro-
 ject  planning  has  to  be  done.  We
 have  not  only  to  ensure  production
 but  also  ensure  that  the  produced
 goods  are  absorbed  by  other  indust-
 ries.  So,  planning  should  be  detailed
 ang  absolutely  first  class.  By  proper
 planning  the  gestation  period  is
 reduced.  What  we  took  five  years  to
 do,  as  a  result  of  our  experience  as

 a  result  of  our  expertise  we  are  now
 able  to  0०  in  four  years.  To  that
 extent,  the  period  is  reduced  and  the
 resources  available  for  the  plan  are
 more.  We  can  improve  still  further

 if  we  have  a  better  administration,  if
 ‘we  build  up  a  good  cadre  of  engi-
 neers  and  technicians  to  do  technical
 designing.  We  have  to  improve
 project  planning  so  that  in  future
 whenever  a  project  is  included  in  the
 lan,  and  we  are  going  to  include  all
 the  key  industries  in  the  Fourth
 Plan,  detailed  project  reports  can
 \be  prepared,  The  project  planning  has
 10  be  accurate.  With  the  improvement
 jn  the  training  and  working  of  the
 designs  organisations,  I  have  no  doubt
 what  the  performance  of  the  public
 sector,  which  is  growing,  will  be
 wetter  in  future  and  that  it  will  be
 able  to  play  the  role  which  the  Plan
 and  the  country  wants  it  to  play.

 I  now  come  to  my  last  point.  A
 charge  has  been  levelled  against  us
 that  this  plan  is  not  socialistic  because
 we  have  neglected  the  agricultural
 sector.  It  is  true  that  in  the  first
 three  years  of  the  Third  Plan  agri-
 culture  did  not  show  the  anticipiated
 rate  of  growth.  It  is  also  true  that  in
 certain  methods  of  planning  the  orga-
 nisations  have  lagged  behind.  I  do  not
 want  to  put  all  the  blame  on  weather.
 But  it  is  not  true  that  agriculture  was
 neglected,  Now  we  are  putting  the
 maximum  of  emphasis  on  agriculture.
 Not  a  single  project  in  the  egri-
 cultural  sector  has  been  delayed  or
 neglecteq  for  want  of  either  funds  or
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 foreign  exchange  or  equipments.  We
 have  taken  care  10  see  that  in  the
 fourth  ang  last  year  of  the  Third  Plan
 all  the  inputs  for  agriculture  आट
 augmented.

 In  the  Fourth  Plan  we  want  to  see
 that  there  is  a  built-in  agricultural
 programme  where  agriculture  will  be
 treated  as  a  project  like  any  indus-
 trial  project.  We  have’  to  provide
 all  the  materials,  all  the  machinery
 and  equipments  that  are  required  to
 produce  120  million  tons.  Then  it  is
 said  that  we  are  not  giving  an  ade-
 quate  price  to  the  agriculturist.  As
 the  House  is  aware,  Government  have
 taken  steps  to  fix  a  price  which  will
 give  enough  of  incentives  0  the
 agriculturist  to  produce  more  and
 thereby  earn  more.

 In  the  agricultural  programme  we
 have  to  build  in  a  scheme  for’  the
 procurement  of  tools,  fertilizers  «०.
 and  there  should  be  adequate  irriga-
 tion  facilities  When  we  set  up  a
 steel  factory,  we  ensure  that  it  will
 get  all  the  necessary  inputs.  Simi-
 larly,  although  agriculture  is  not  on
 all  fours  with  industrial  projects,  we
 will  make  every  effort  to  see  that
 agriculture  does  not  suffer  for  want
 of  inputs  or  facilities  or  incentives
 to  the  farmer.  Ag  to  why  that  _  is
 being  done,  it  is  because  in  a  country
 like  ours,  agriculture  not  only  pro-
 vides  resources  for  the  budget  or  the
 Plan  but  it  caters  to  the  large  num-
 ber  of  people  whose  incomes  are  low.
 We  have  to  increase  the  consumption
 standards;  we  have  to  increase’  the
 income  standards.  It  ig  not  the  area
 1१६०  Bombay  or  Delhi  which  has  be-
 come  more  affluent.  But  it  is  the  back-
 warg  areas  where  the  incomes  are
 still}  low  and  we  have  to  provide  em-
 Hloyment  to  the  people.  It  is  not
 only  mere  agriculture;  agriculture
 cannot  sustain  without  the  proceessing
 of  agricultural  goods,  It  has  to  be
 done  in  the  cooperative  sector  also
 and  similarly  there  is  the  agro-indus-
 trial  sector.  This  is  the  edifice  which
 we  are  trying  to  build  because  we
 want  to  build  socialism  in  this  coun-
 try.
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 {Shri  B.  R.  Bhagat]
 Towards  the  end,  I  must  say  that

 the  hon.  Members  have  tried  to  say
 that  they  do  not  agree  with  the
 legacy  of  our  late  leader  Shri
 Jawaharlal  Nehru.  Well,  in  any
 country,  there  are  a  few  people  who
 can  always  quarrel  with  the  march
 of  the  country.-I  have  no  quarrels
 with  them.  The  country  is  marching
 towards  socialism.  The  legacy  161
 hy  the  late  leader  wag  the  legacy  of
 progress;  of  peace  and  of  socialism.
 We  are  trying  to  build  that  legacy
 and  it  will  be  the  effort  of  the  Gov-
 ernment,  in  spite  of  the  criticism
 levelled  by  the  hon.  Member,  it  will
 be  the  firm  determination  of  the  Gov-
 ernment,  to  carry  on  that  legacy  and
 the  country  will  march  towards  soci-
 alism.  We  are  trying  to  do  it.  The
 budget  is  an  effort  in  that  direction
 because  it  not  only  provides  resour-
 ces  for  this  Plan  but  also  in  the  next
 year  it  provides  resources  for  another
 Plan  and,  therefore,  the  budget  has
 to  be  viewed  in  this  context.

 Sir,  it  is  a  budget  which  will  pro-
 mote  growth  in  the  country,  it  is  a
 budget  which  will  promote  more  sav-
 ings  in  the  country;  it  is  a  budget
 which  will  remove  the  distortions
 that  have  set  in.  In  any  marching
 country,  sometimes  distortions  set  in,
 whether  by  way  of  prices  or,  at  short
 junctures,  because  of  the  imbalances
 in  demand  and  supply.  This  is  a
 budget  to  remove  those  distortions;  it
 is  a  budget  to  build  agriculture,  in-
 dustry  and  all  that—the  diversifica-
 tion  of  the  economy.  It  is  a  budget

 to  build  a  self-reliant  economy  in  the
 country;  it  is  a  budget  to  bring  in  a
 socialist  society  which  we  are  firmly
 on  the  march  of  achieving,  and  to  the
 extent  that  the  Fourth  Plan  will
 march  and  will  be  implemented,  we
 wil)  be  reaching  very  near  our  goal.
 We  have  to  view  this  budget  in  that
 context.

 Shrimati  Jyotsna  Chanda  (Cachar):
 Mr.  Deputy-Speaker,  Sir,  before  mak-
 ing  reference  to  the  Budget  pro-
 posals,  I  would  offer  my  respectful
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 compliments  to  the  hon.  Finance
 Minister  for  presenting  a  surplus
 Budget  which  reflects  the  awareness
 of  the  Government  about  the  true
 state  of  national  economy.

 The  hon,  Finance  Minister  in  his
 Economic  Survey  of  1964-65  has  pain-
 ted  an  optimistic  picture  of  the  state
 of  the  Indian  economy.  I  am_  not
 competent  to  go  into  the  technical
 aspects  of  his  Economic  Survey  nor
 can  I  comment  on  the  technical  imp-
 lications  of  the  Budget  he  has  presen-
 ted.  But  coming  as  I  do  from  Assam,
 I  find  that  there  is  not  always  an
 adequate  appreciation  of  the  complex
 problems  of  Eastern  India,  I  have
 in  mind  the  special  problems  of  the
 hill  districts  of  Assam,  the  special
 problems  of  the  border  districts  of
 Assam,  Bihar,  West  Bengal  and  Tri-
 pura  which  are  affected  by  Pakistani
 infiltration  and  the  special  problems
 of  defence  and  development  which
 must  go  together  in  a  region  which  is
 constantly  under  threats  from  Pakis-
 tan  and  China.

 I  would  like  to  submit  humbly
 two  concrete  suggestions  for  the  con-
 sideration  of  the  Government  and  the
 House.  The  first  is  the  appointment
 of  a  Study  Team  by  the  Planning
 Commission  to  report  on  the  prob-
 lems  of  social  and  economic  develop-
 ment  in  the  hill  districts  of  Assam
 and  the  second  is  the  appointment  of
 a  Parliamentary  Committee  to  look
 into  the  special  problems  of  border
 districts  in  Eastern  India.

 17.25  hrs.

 (Mr.  SPEAKER  in  the  Chair]

 The  recommendations  of  the  proposed
 Study  Team  and  the  Parliamentary
 committee  should  be  made  available
 as  early  as  possible  so  that  the  final
 formulation  of  the  Fourth  Five  Year
 Plan  is  made  more  realistic  and  the
 necessary  financial  provision  is  duly
 made.

 In  1962,  the  Planning  Commission
 and  the  Government  of  UP  set  up  a
 joint  Study  Team  to  make  a  special
 study  of  economic  and  socia]  condi-
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 tions  and  problemg  of  development  in
 four  of  the  most  backward  districts
 of  UP,  namely,  Azamgarh,  Gazipur,
 Jaunpur  and  Deoria.  The  report  of
 the  Study  Team  is  a  valuable  docu-
 ment.  As  Shri  Asoka  Mehta,  the
 Deputy  Chairman  of  the  Planning
 Commission  -says  in  his  foreword  to
 this  study:

 “In  the  context  of  the  Fourth
 Five  Year  Plan,  we  should  ini-
 tiate  in  an  organised  manner  a
 process  of  planning  under  which,
 wthin  the  limits  of  the  resources
 available,  there  is  an  opportunity
 for  each  area  to  develop  to  the
 maximum  extent  feasible  its
 potential  for  growth”.

 उ  humbly  suggest  that  the  Plan-
 ning  Commission  should  appoint  a
 similar  study  team  to  report  on  the
 special  problems  of  social  ang  econo-
 mic  development  in  the  four  _  hill
 districts  of  Assam,  namely,  Garo
 Hills,  Khasi  and  Jaintia  Hills,  United
 Mikir  and  North  Cachar  Hills  and
 Mizo  Hills.  The  topmost  priority
 should  be  given  to  the  problem  of
 transport  and  communications  with-
 out  which  the  prospects  of  economic
 development  will  remain  meagre.

 1  welcome  the  appointment  of  a
 Commission  headed  by  Shri  H.  V.
 Pataskar  to  draw  up  8  detailed
 scheme  for  the  reorganisation  of  the
 administrative  set  up  of  the  hill  areas
 of  Assam.  But  a  reorganisation  of  the
 administrative  set  up  alone  will  not
 ensure  a  speedy  development  of  the
 ‘hill  areas.  The  special  problems  of
 ‘economic  development  must  be  studi-
 ed  by  an  expert  committee.  Otherwise,
 regional  imbalances  may  tend  to  in-
 crease  with  the  process  of  economic
 development.

 I  would  also  like  to  draw  the  atten-
 ‘tion  of  the  House  to  the  problem  of
 Pakistani  infiltration  into  Assam,  West
 Bengal,  Tripura  and  parts  of  Bihar.

 According  to  the  estimates  of  the  1061
 Census  Commissioner  of  India,  the
 Muslim  infiltrators  roughly  numbered
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 2,21,000  in  Assam,  4,60,000  in  West
 Bengal,  55,000  in  Tripura  and  3,00,000
 in  the  Purnea  district  of  Bihar.

 The  Janguage  tables  of  the  1961
 Census  of  India  which  have  just  been
 published,  throw  further  light  on  the
 role  of  Pakistanj  infiltrators  in  poli-
 tically  exploiting  the  linguistic  con-
 troversy  in  Assam.  The  1961  Census
 Commissioner  commenting  on  the  lan
 guage  tables  of  Assam,  points  out  that
 the  evidence  suggests  that  the  East
 Pakistan  Muslim  infiltrator:  returned
 Assamese  as  their  mother  tongue  in
 the  Brahmaputra  Valley  while  they
 returned  Bengali  as  their  mother  ton-
 gue  in  Cachar.  This  is  a  serious  si-
 tuation.  First,  we  have  in  Assam
 lakhs  of  Muslim  infiltrators  from  East
 Pakistan  and  to  make  natters  worse,
 these  infiltrators  are  exploiting  the
 delicate  linguistic  situation  in  Assam.

 I  humbly  submit  that  the  problems
 of  defence  and  development  cannot
 be  separated  ang  the  Government  of
 India  should  appoint  a  high  powered
 committee  of  members  of  Parliament
 and  other  experts  to  look  jnlo  the
 ‘special  problems  of  border  districts
 affecteq  by  Pakistani  infiltration.  In
 particular,  specia]  attention  must  be
 paid  to  the  districts  of  Darjeeling,
 Jalpaiguri,  Cooch-Behar,  Malda,  Nadia
 West  Dinajpur  and  Murshida-
 bad  in  West  Bengal,  Purnea  in  Bihar
 ang  Goalpara,  Kamrup  and  Darrang
 in  Assm.

 I  understand  that  the  committee  on
 the  development  of  small  towns  =  in
 Hill  ang  Border  areas  has  pointed
 out  the  urgency  of  overall  develop-
 ment  of  these  areas,  in  view  of  the
 Chinese  aggression  ang  the  strained
 relations  with  Pakistan.

 The  parliamentary  committee  उ  am

 pleading  for  should  make  a  compre-
 hensive  review  of  the  political,  eco-
 nomic  and  social  problems  of  the  bor-
 der  areas  and  recommend  concrete
 meagureg  to  meet  the  twin  require-
 ments  of  defence  and  development.
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 General  Discussion

 {[Shrimati  Jyotsna  Chanda]
 The  region  I  represent  has  been

 subjected  to  frequent  influxes  of  dis-
 placed  persong  from  the  hell-fire  of
 neighbouring  East  Pakistan.  It  is
 a  matter  of  regret  that  a  substantiai
 section  of  old  migrants  remains  to  be
 properly  rehabilitated  while  the  entire
 population  of  new  migrants  (those
 who  came  in  January  to  August  1964)
 are  yet  to  be  brought  under  =  any
 rehabilitation  scheme.  It  needs  no
 imagination  to  suggest  that  steps
 should  be  taken  without  any  further
 loss  of  time  to  rehabilitate  them.  The
 agriculturists  should  be  provided  with
 land,  if  not  individually,  in  state
 farms,  while  other  categories  should
 be  absorbed  in  industries,  preferably
 in  the  public  sector.

 I  feel  the  Government  of  India
 should  consider  the  question  of  free-
 ing  different  industries  from  the  im-
 pact  of  multiple  taxation  by  the  Cen-
 tre  and  the  States.  I  refer  particu-
 Jarly  to  the  tea  industry  which  is  at
 present  tormented  and  troubled  by
 multiple  taxes  from  the  Centre  and
 the  States  such  as  the  Agricultural
 Income  Tax  ang  other  taxes  by  the
 State  in  addition  to  the  Central  Ex-
 cise  Duty,  Income  Tax  etc.  of  _  the
 Government  of  India.  My  suggestion
 is  that  the  Central  Government  alone
 should  levy  the  Income  tax  and  an-
 other  duty  on  tea—obviously  at  80
 enhanced  rate—ang  the  States  produc-
 ing  tea  should  get  a  proportionate
 share  from  the  revenue  realised  by
 the  Central  Government  on  this  ac-
 count.  This  will  not  only  minimise
 collection  costs  but  will  also  save  the
 industry  from  multiple  troubles.  Be-
 sides,  the  Central  Government  will
 get  greater  opportunity  to  regulate
 this  industry  which  is  one  of  our  ma-
 jor  foreign  exchange  earners.

 An  accelerated  programmes  for
 building  roads  and  bridges  is  im-
 perative  for  any  developmental  efforts.
 Improvement  of  the  Barak  waterway
 and  of  the  neglected  hill  section  ०
 the  Northeast  Frontier  Railway  in
 my  area  is  alsorcalled  far,  in  addition
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 to  taking  up  of  the  multi-purpose
 Barak  Valley  Project  for  flood  control.
 hydro-electricity  and  navigation.

 Before  concluding,  I  deem  it  my
 duty  to  refer  to  the  agriculture  in  our
 country,  If  our  country  is  to  be  Jift-
 ed  out  of  the  present  morass  and
 alarming  stagnation,  the  actual  tiller
 must  be  guaranteed  security  of  tenure
 not  only  on  paper  but  also  in  actual
 practice.

 I  support  the  Budget.

 17°33  hrs.

 STATEMENT  RE.  PROCLAMATION
 REGARDING  PRESIDENT’S  RULE

 IN  KERALA

 The  Minister  of  Home  Affairs  (Shri
 Nanda):  Sir,  as  Members  are  aware.
 at  the  mid-term  _  elections  held  in
 Kerala  on  March  4,  no  party  has  been
 returned  with  an  absolute  majority
 or  anything  approaching  it.  In  order
 to  explore  all  avenues  likely  to  lead
 to  the  formation  of  a  stable  Gov-
 ernment,  the  Governor  had  been  in
 touch  with  the  various  party  leaders
 from  March  8,  and  on  March  16  he
 held  detailed  consultations  with  the
 leaders  of  Communist  (Marxist)
 Party,  Indian  National  Congress,
 Kerala  Congress,  Samyukta  Socialist
 Party  and  the  Muslim  League.  The
 Governor  did  not  seek  the  views  of
 the  Right  Communist  Party  of  India
 as  they  had  secured  only  throe  seat:.
 The  position  that  emerged  from  these
 consultations  briefly  was  that  although
 Shri  Namboordiripad  felt  it  possible
 for  him  to  negotiate  with  the  various
 groups  and  individual  legislators  and
 evolve  the  basiz  on  which  a  non-
 Congress  Government  could  be  form-
 ed,  the  leaders  of  the  Kerala  Cong-
 ress  and  the  Muslim  League  made  it
 clear  to  the  Governor  that  they  would
 not  join  or  support  any  Ministry  that
 might  be  formed  or  sponsored  by
 the  Communists.  The  attitude  of  the
 Congress  was  that  it  would  act  as


